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301, ExtensionRecovery CS COMM-08/2024 02.01.2024 CENTRAL BANK OF INDIA VS AJT RAGHUVE|9718037056 RAMRAGHUVENDR |24.12.2023
Block, Tis Hazari SINGH DRRA AR@GMAIL.COM

Courts, Delhi UMAR

301, ExtensionRecovery OMP(I)COMM-07/2024 02.01.2024 IDCB BANK LTD. VS TAUFIQUIJPARUL BHOLA 9811452022 anishbhola1y7@yahoo.[24.12.2023
Block, Tis Hazari REHMAN com

Courts, Delhi

301, Extension[Recovery OMP(I)COMM-08/2024 02.01.2024 IDCB BANK LTD. VS TASLEEM M [PARUL BHOLA 9811452022 anishbhola1y@yahoo.[24.12.2023
Block, Tis Hazari com

Courts, Delhi

301, ExtensionRecovery EX.COMM-04/2024 04.01.2024 PRAVEEN KUMAR JAIN VSASHISH 0899695533 p.k.jain@gmail.com [03.01.2024
Block, Tis Hazari SMOOTH MOTORS IAGGARWAL

Courts, Delhi

301, Extension[Recovery EX.COMM-05/2024 05.01.2024 HEALTH CARE AT HOME INDIAPETAL 0625025754 petalchandhok@gmailo4.01.2024
Block, Tis Hazari IPVT LTD. V/S AYAN PHARMA ICHANDOK l.com

Courts, Delhi

301, ExtensionRecovery EX.COMM-06/2024 06.01.2024 ADBUR RAUF NAJEEB V/SWRKHAN 0811988189 Mohdrashid.adv@gm|05.01.2024
Block, Tis Hazari ISLAMIC BOOK SERVICE [KHAN ail.com

Courts, Delhi

301, Extension[Recovery CS COMM-44/2024 08.01.2024 SATNAM & COMPANY VS ICICIDHRUVA 0910599996 B_ LEGALOMTLOOH|06.01.2024
Block, Tis Hazari BANK LTD. BHAGAT .COM

Courts, Delhi

301, ExtensionRecovery CS COMM-52/2024 09.01.2024 SUREKHA DESIGNS VS 4N MALIUNEELAM 73032096156 NEELAM.MALIK851 [08.01.2024
Block, Tis Hazari IPVT. LTD. IMALIK 2 @GMAIL.COM

Courts, Delhi

301, Extension[Trademark CS COMM-53/2024 09.01.2024 ISTATE BANK OF INDIA VS RAHULJEEWAN 0810099243 JPGADVOCATE@G [08.01.2024
Block, Tis Hazari IPRAKASH MAIL.COM

Courts, Delhi IGUPTA

301, ExtensionRecovery CS COMM-59/2024 10.01.2024 DELHI GIFT BOXES VS THERAJESHWAR [9810764910 RAJESHWARGUPTA|09.01.2024
Block, Tis Hazari IPRINTLETS [PRASAD 71@GMAIL.COM

Courts, Delhi IGUPTA

301, Extension|Petition U/s 9 of Arbitration Act,EX.COMM-12/2024 15.01.2024 IAJAY JAIN VS ANAND PACKWELLANKUSH 0999443512 shikhargupta@advisl [12.01.2024
Block, Tis Hazari1996 IBHARDWAJ egal.in

Courts, Delhi

301, ExtensionPetition U/s 9 of Arbitration Act,EX.COMM-13/2024 15.01.2024 ADVISTAS SALES CO. VS RAJEEV/9891178511 rdayalcompany@gmal12.01.2024
Block, Tis Hazaril1996 GRAPHICS INDIA KUMAR il.com

Courts, Delhi
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301, Extension|Petition U/s 9 of Arbitration Act,OMP(I)COMM-33/2024 19.01.2024 [HDFC BANK LTD. VS MITHLESHJANISH BHOLA 9811452022 anishbhola1y7@yahoo.[18.01.2024
Block, Tis Hazari1996 [KAMAL SINGH com
Courts, Delhi
301, Extension|Petition U/s 9 of Arbitration Act,CS COMM-117/2024 19.01.2024 CANDIAN SPECIALITY VINYL VSRAVEESH 9968497732 IMMATASSOCIATES [18.01.2024
Block, Tis Hazaril1996 TEJAL DHWAN KUMAR SHAH [THAKRAL @GMAIL.COM
Courts, Delhi
301, Extension|Petition U/s 9 of Arbitration Act,EX.COMM-22/2024 19.01.2024 IPRAVEEN KUMAR VS MCD ASHOK9811165857 ashok@legalcases.in [18.01.2024
Block, Tis Hazaril1996 [KUMAR
Courts, Delhi
301, Extension|Petition U/s 9 of Arbitration Act,OMP(I)COMM-48/2024 £20.01.2024 [HDFC BANK LTD. VS IMRAN V/SIANISH BHOLA 9811452022 anishbhola1y@yahoo.[19.01.2024
Block, Tis Hazaril1996 MOHAMMADIDRISH QUAZI com
Courts, Delhi
301, Extension|Petition U/s 9 of Arbitration Act,OMP(I)COMM-49/2024 £20.01.2024 [HDFC BANK LTD. VS IMRAN V/SIANISH BHOLA 9811452022 anishbhola1y@yahoo.[19.01.2024
Block, Tis Hazari1996 IPARUL ALHWAT com
Courts, Delhi
301, Extension|Petition U/s 9 of Arbitration Act,,OMP(I)COMM-50/2024 20.01.2024 [HDFC BANK LTD. VS JASPREETIANISH BHOLA 9811452022 anishbhola1y@yahoo.[19.01.2024
Block, Tis Hazaril1996 ISINGH KOHLI com
Courts, Delhi
301, Extension[Execution Petition CS COMM-140/2024 23.01.2024 SUDERSHAN ENTERPRISES VSRAMVILAS 0099704111 VNLAWSUITS111@G [22.01.2024
Block, Tis Hazari IPERMAX ENGINEERS IKAUSHIK MAIL.COM
Courts, Delhi
301, ExtensionExecution Petition 148/2024 £5.01.2024 VINOD AGGARWAL VS. MDJAMIT GUPTA [9810224624 Amitguptaadv366@g [24.01.2024
Block, Tis Hazari ZAHID mail.com
Courts, Delhi
301, ExtensionExecution Petition OMP (I)COMM-71/2024 27.01.2024 IDCB BANK VS. YOGESH KUMAR |ANISH BHOLA 9811452022 anishbhola17@yahoo.[25.01.2024
Block, Tis Hazari com
Courts, Delhi
301, Extension|Execution Petition OMP (I)COMM-72/2024 27.01.2024 IDCB BANK VS. DIWAN CHAND JANISH BHOLA (9811452022 anishbhola1y@yahoo.[25.01.2024
Block, Tis Hazari com
Courts, Delhi
301, ExtensionExecution Petition 162/2024 27.01.2024 IDHANUKA AGRITECH VS{ARUN JHA 0811104452 arun@theacmeco.co [25.01.2024
Block, Tis Hazari [EXPORT AGRO INDUSTRIES m
Courts, Delhi
301, Extension|Execution Petition 172/2024 130.01.2024 BANWARI LAL ARORA VS|RISHABH 8586834657 injlawoffices@gmail.c|29.01.2024
Block, Tis Hazari TROVICA FOODS & BEVERAGESGUPTA om
Courts, Delhi ILTD.

IDR. KAMINI LAU,CENTRAL [9 OMP (COMM.) 01/2024 02-01-2024 [Paranshu M Singh Vs M2KAKSHAY 0891999504 NA 27-12-2023
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o OMP(I) (COMM.) 02/2024 02-01-2024 bank Vs Afsar Khan JAJAY KUMAR (9818220532 26-12-2023
o CS (COMM) 04/2024 02-01-2024 [Punjab National Bank Vs MeenuANSHUMAN 9990042642 SRLANSHU83@GM [28-12-2023
Gupta Prop Of M/s Radha KrishnaSRIVASTAVA AIL.COM
Dairy
o CS(COMM) 05/2024 02-01-2024 Manoj Kumar Vs Om PrakashiSUNNY 0899837347 INA 22-12-2023
[Kaurwal [KASYAP
o CS (COMM) 13/2024 08-01-2024 im/s shanti swaroop nikhil kumar  |Abhimany 0218999999 aj@abhimanyujhaba. [06-01-2024
Phamba com
o OMP(I) (COMM.) 34/2024 20-01-2024 [Hdfc Bank Ltd Vs Parvesh Lakra JANISH BHOLA [9811452022 Anish_bhola17@yahof20-01-2024
o.com
o OMP(I) (COMM.) 36/2024 20-01-2024 [Hdfc Bank Ltd Vs Sansaa EnterprisesANISH BHOLA (9811452022 Anish_bhola17@yaho[20-01-2024
India Private Limited 0.com
o OMP(I) (COMM.) 38/2024 20-01-2024 Hdfc Bank Ltd Vs Jatin Subhash/ANISH BHOLA 9811452022 Anish_bhola17@yahof19.-01-2024
Chander 0.com
o OMP(I) (COMM.) 10/2024 20-01-2024 Hdfc Bank Ltd Vs Manish Garg JANISH BHOLA [9811452022 Anish_bhola17@yahof19.-01-2024
0.com
o CS (COMM) 120/2024 20-01-2024 Radiance Print Vs Deepak KumanANKUR 0811126091 ankursinghaladvocate|18-01-2024
Goyal SINGHAL @gmail.com
o CS (COMM) 121/2024 20-01-2024 Ms Pinky Suit Private Limited VSNAHATA 8800634000 INAHATA.COMPANY [12-01-2024
[Rustam Ali Rustam Bhai @GMAIL.COM
o CS (COMM) 122/2024 20-01-2024 State Bank Of India Vs Jaikaran ISURESH 0810099445 suresh.sharma717@g [11-0-1-2024
KUMAR mail.com
ISHARMA
o CS (COMM) 123/2024 20-01-2024 State Bank Of India Vs Ajit Parcha [JEEWN 0810099243 JPGADVOCATE@G [09-01-2024
IPARKASH MAIL.COM
IGUPTA
o CS (COMM) 124/2024 20-01-2024 Surekha Designs Pvt Ltd Vs RajuNEELAM 7303296156 neelam.malik8512@g[09-01-2024

Jaiswal

[KUMARI
IMALIK

mail.com
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Hdfc Bank Ltd Vs Parvesh Sachdeva
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ANISH BHOLA
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0811452022

MobileAdvocate email id

Anish_bhola17@yaho
0.com

Date of e-
filing

22-01-2024

3 MS.
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ICOURT-03

ILLA RAWAT,
JUDGE,

ICENTRAL

303, ExtensionSuit for Recovery cs COMM-09/2024 02.01.2024 CENTRAL BANK OF INDIA VSRAMRAGHVEN|9718037056 RAMRAGHVENDRE [27.12.2023
Block, Tis Hazari IMUNNI & ORS IDRER KUMAR R@GMAIL. COM

Courts, Delhi

303, ExtensionSuit for Recovery CS COMM-55/2024 09.01.2024 M/S ORANGE EDUCATION PVTNAVEEN 0810419936 INAVEENTRIPATHE [08.01.2024
Block, Tis Hazari LTD VS PARTHA MAJUMDAR &KUMAR 3012@GMAIL.COM

Courts, Delhi ANR [TRIPATHI

303, ExtensionSuit for Recovery CS COMM-56/2024 00.01.2024 STATE BANK OF INDIA VS SMTJEEWAN 08100992433 UPGADVOVATE @06.01.2024
Block, Tis Hazari [RAJ KUMARI [PARKASH MSO;. COM

Courts, Delhi IGUPTA

1303, ExtensionSuit for Recovery CS COMM-57/2024 09.01.2024 IH.D.DAGA VS KAMAL KISHOREASHOK 0312209463 ASHOKCHHAPARIA [06.01.2024
Block, Tis Hazari SHARMA ICHHAPARIA @GMAIL . COM

Courts, Delhi

303, ExtensionSuit for Recovery CS COMM-69/2024 10.01.2024 INAMOH SALES INDIA PVT. LTD VSMANMOHAN 9822222282 SETHIBAT@REDIFF|08.01.2024
Block, Tis Hazari SETHI PIGMENTS (P) LTD. ISATIJA MAIL. COM

Courts, Delhi

1303, ExtensionSuit for Recovery CS COMM-70/2024 10.01.2024 SUREKHA DESIGNS PVT LTD VSINEEMAL 7303296156 PARASSONS@GMALI [08.01.2024
Block, Tis Hazari RISHABH VARSHNEY IMALIK L.COM

Courts, Delhi

1303, ExtensionSuit for Recovery CS COMM-85/2024 12.01.2024 RAKESH SEHGAL VS RAVINDERAMIT PUNJ 0810524966 AMIT.PUNJ@YAHO [10.01.2024
Block, Tis Hazari KUMAR 0.COM

Courts, Delhi

303, ExtensionSuit for Recovery CS COMM-86/2024 12.01.2024 ANITA LUTHRA VS SHRI MANISH[RAJANI 0811311082 ADVRAJANICHAU®@|08.01.2024
Block, Tis Hazari SHARMA ICHAUHAN YAHOO.COM

Courts, Delhi

303, ExtensionSuit for Recovery CS COMMS87/2024 11.01.2024 VARNIK FOODS VS PARMANSAND|VINEET 9718784365 IKUMARVINIT.K.@G [12.01.2024
Block, Tis Hazari [PD KUMAR MAIL.COM

Courts, Delhi

303, ExtensionSuit for Recovery CS COMM-93/2024 16.01.2024 IPHALVINDER ARORA VSRAJESH 0811331125 RBHATIAADVOCAT [12.01.2024
Block, Tis Hazari CHARANJIT SINGH MAKKAR IBHATIA E@YAHOO.COM

Courts, Delhi

1303, ExtensionSuit for Recovery CS COMM-94/2024 16.01.2024 IPRINCEM ORNAMENTS PVT LTDIVARUN GUPTA 9810476767 GUPTA.VARUN1@G [09.01.2024
Block, Tis Hazari VS M/S S KY JEWELS MAIL.COMM

Courts, Delhi

303, ExtensionSuit for Recovery CS COMM-133/2024 20.01.2024 SALIK CHAND VS M.C.D ISATYENDRA 9811161525 SKSINGH116@GMAI|20.01.2024
Block, Tis Hazari KUMAR SINGH L.COM

Courts, Delhi
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303, ExtensionSuit for Recovery CS COMM-134/2024 02.01.2024 M/S KESHAV TEXTILES VS M/SSIDDHANT 0999369931 SIDDHANBANGAO04 |09.01.2024
Block, Tis Hazari GARG ENTPRIES BANGA @GMAIL.COM

Courts, Delhi

303, ExtensionSuit for Recovery CS COMM-143/2024 04.01.2024 JAIN CO BULDCON PVT LDT VSRAVI DUTT9810310711 RSSHARMAADVACA|23.01.2024
Block, Tis Hazari M/S DELHI JAL BOARD & ORS ISHARMA TE@GMAIL .COM

Courts, Delhi

303, ExtensionSuit for Recovery CS COMM-150/2024 25.01.2024 RISHIPAL SINGH VS M.C.D IC.P.TYGI 0810231866 GUPTA54@GMAIL.C[]24.01.2024
Block, Tis Hazari OM

Courts, Delhi

303, ExtensionSuit for Recovery CS COMM-151/2024 £5.01.2024 GOYAL [RAJESH 0313081480 SAVIOUR.LAWYER [24.01.2024
Block, Tis Hazari IPUBLICATION&DISTRIBUTS VSSHARMA @GMAIL.COM

Courts, Delhi IM/S NCBA EXPART PLT

1303, ExtensionSuit for Recovery CS COMM-169/2024 £29.01.2024 M/S BUY RIGHT IMPES LTD VSS.N. KHOLE 0999631964 JASMEETSINGHKO |[25.01.2024
Block, Tis Hazari SSWAADESH AGENA HLI@GMAIL.COM.

Courts, Delhi

303, ExtensionSuit for Recovery CS COMM-175/2024 06.01.2024 AXIS BANK VS MR HARENDERDHARAMDEV 30.01.2024
Block, Tis Hazari IKUMAR

Courts, Delhi

1303, ExtensionARBTRATION U/S 9 OMP(I)09/2024 23.12.2023 ID.C.B BANK LTD VS RISHABHANISH BHOLA 9811452022 ANISHBHOLA17@Y [02.01.2024
Block, Tis Hazari AWASTHI AHOO.COM

Courts, Delhi

1303, ExtensionARBTRATION U/S 9 OMP(I)42/2024 20.01.2024 IH.D.F.C BANK LTD VS ANJALIANISH BHOLA 9811452022 ANISHBHOLA17@Y [18.01.2024
Block, Tis Hazari [KUMARI AHOO.COM

Courts, Delhi

303, ExtensionARBTRATION U/S 9 OMP(I)41/2024 £20.01.2024 [H.D.F.C BANK LTD VS AVINASH [ANISH BHOLA 8826789361 ANISHBHOLA17@Y [18.01.2024
Block, Tis Hazari AHOO.COM

Courts, Delhi

1303, ExtensionARBTRATION U/S 34 OMP COMM 08/2024 24.01.24 [UNION OF INDIA VS PANKAJIOM PARKASH 9818199103 OPLAWASSOCIATES[]23.01.2024
Block, Tis Hazari IMITTAL @GMAIL.COM.

Courts, Delhi

303, ExtensionSuit for Recovery MISC. DJ COMM-175/2024 [29.1.2024 [KAUSHLAYA GARG V/S SMT|SURESH 8368820180 62.SURESH.SHARM [25.01.2024
Block, Tis Hazari RAJESHWARI ISHARMA A@GMAIAL.COM

Courts, Delhi

1303, ExtensionExecution petition [Ex comm 01/24 3.01.2024 ICICI BANK LTD V/S BHARAT|SUMIT SINGH 9871040589 INDOLEXLAW@GM [02.01.2024
Block, Tis Hazari CHANDRA PATRA AIL.COM

Courts, Delhi

303, ExtensionExecution petition [EX. COMM 17/2024 18.01.2024 JAI PRAKASH V/S MCD ASHOK 0811165857 ASHOK@LEGALCAS[17.01.2024
Block, Tis Hazari KUMAR [ESIN.

Courts, Delhi
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BLOCK THC

M/S SFMS FURNITURE PVT. LTD.

TYAGI

om

1303, ExtensionExecution petition EX. COMM 23/2024 20.01.2024 M/S CONSORTIUM SECURITIESA 0810059650 INFO@ASVASSOCIA19.01.2024
Block, Tis Hazari PVT LTD V/S IL&FS SECURITIESKUMAR TIES.COM
Courts, Delhi SERVICES IAGGARWAL
303, ExtensionExecution petition EX COMM 43/2024 130.01.2024 VIKASH MITTAL V/S MCD ISATYENDRA 9811161525 SKSINGH116 @GMAI[29.01.2024
Block, Tis Hazari IKUMAR SINGH L.COM
Courts, Delhi
a IMS ANIL KUMARCENTRAL [304 EXTENSIONEXECUTION EX (COMM)3/2024 03.01.2024 ICICI BANK LIMITED VS. AMAN[SUNITA SINGH 9871040589 INDOLEXLAW@GM (03.01.2024

ISISODIA, DISTRICT] BLOCK THC TANDON AIL.COM

JUDGE,

ICOMMERCIAL

ICOURT-04 304 EXTENSIONRECOVERY ICS(COMM)20/2024 03.01.2024 [PARAS RICE PRODUCTS PVT LTDJAJAY GUPTA [9810226738 hjaygs57@yahoo.com|03.01.2024
BLOCK THC VS. NEMICHAND FATTECHAND|

[DUGAD
1304 EXTENSIONRECOVERY OMP I (COMM)19/2024 03.01.2024 IDCB BANK LTD VS. SALAUDDIN J JANISH BHOLA 9811452022 ANISH_BHOLA17@ [26.12.2023
BLOCK THC YAHOO.COM
304 EXTENSIONRECOVERY CS (COMM) 28/2024 04.01.2024 IPUNJAB NATIONAL BANK VS/SUNAV 7838389845 sunavrustgi@gmail.c [09.01.2024
BLOCK THC IRANT GOYAL RASTOGI om
1304 EXTENSIONEXECUTION M.EX (15/20240 08.01.2024 INEERAJ GOYAL VS. PHOOLSWAPNIL 7678647061 SWAPNILAERON@ (04.01.2024
BLOCK THC CHAND KUMAR JAERON GMAIL.COM
304 EXTENSIONRECOVERY CS(COMM)48/2024 09.01.2024 M/S SHAKTI TRADING CO VSJ[PANKAJ KRi9910878747 INA 05.01.2024
BLOCK THC SHELLZ INDIA PVT LTD IVERMA
1304 EXTENSIONRECOVERY CS(COMMo949/2024 09.01.2024 BANK OF INDIA VS. YOGESH[SAHIL RALLI |971783848 INA 09.01.2024
BLOCK THC IPARMAR
304 EXTENSIONRECOVERY CS(COMM)54/2024 0.01.2024 [FEDERAL  BANK VS.GAURAVARUN KUMAR [8586863313 ARUNKUMARSHUK [05.01.2024
BLOCK THC IDINESH LA@GMAIL.COM
304 EXTENSIONRECOVERY CS(COMM)68/2024 10.01.2024 IMEENU JAIN VS. RAKESH KUMARHARDIK 78590984398 INA 23.12.2023
BLOCK THC ARORA IAGGARWAL
304 EXTENSIONRECOVERY CS(COMM)67/2024 10.01.2024 CENTRAL BANK OF INDIA VS/,SUBODH 0811375940 ADSVSUBODHKUM [09.01.2024
BLOCK THC IMRS. MADHU KUMAR ARISNGH@GMAIL.
COM

304 EXTENSIONEXECUTION EX (COMM)-10/2024 12.01.2024 M/S WESTON ALUMINIUM VS/SH. ABHINAVi9711996530 lealabhinav@yahoo.c [10.01.2024




S.No Court

District

Court Room Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate  MobileAdvocate email id

Number

Date of e-
filing

304 EXTENSIONRECOVERY CS (COMM)-83/2024 12.01.2024 STATE BANK OF INIDA VS{SH. SURESH/9810099445 suresh.sharma717@g [09.01.2024
BLOCK THC RAKESH KUMAR mail.com
ISHARMA

304 EXTENSIONRECOVERY CS(COMM)102/2024 16.01.2024 IM/S LANDMARK LABELS &SH. PUNEETQ015020584 adv_puneetsingh@yal09.01.2024
BLOCK THC IACCESSORIES LLP VS. M/S WYN[SINGH hoo.com

APPARELS
1304 EXTENSIONTRADE MARK CS (COMM)-103/2024 16.01.2024 IM/S LUXOTTICA GRUP S.P.A. VS{SH. S,K6201970125 rishi@unitedandunite{15.01.2024
BLOCK THC ASHOK KUMAR & Ors. IBANSAL d.com
304 EXTENSIONRECOVERY IMISC DJ/45/2024 19.01.2024 IBANK OF BARODA VS. M/S NKMI[CHITRA 0212888057 INA 12.01.2024
BLOCK THC [ENGINEERING WORKS IMALHOTRA
1304 EXTENSIONRECOVERY CS(COMM) 116/2024 19.01.2024 INIRMAL KUMAR JAIN VSJS.K. BANSAL 6201970125 rishi@unitedandunitej12.01.2024
BLOCK THC SHWETA ORNAMENTS d.com
304 EXTENSIONRECOVERY EX(COMM)24/2024 20.01.2024 VIKAS GUPTA VS. GAURAVIKAMRA 8447871289 IKAMRASANJEEV@ [17.01.2024
BLOCK THC JAISWAL GMAIL.COM
1304 EXTENSIONRECOVERY OMP I (COMM)39/2024 20.01.2024 HDFC  BANK LIMITED VS/ANISH BHOLA [98111452022 ANISH_BHOLA17@ [17.01.2024
BLOCK THC ASHWIN GUPTA YAHOO.COM
304 EXTENSIONRECOVERY OMPI (COMM)37/2024 20.01.2024 [HDFC  BANK LIMITED  VSJANISH BHOLA [98111452022 ANISH_BHOLA17@ [17.01.2024
BLOCK THC SANDEEP KHATRI YAHOO.COM
1304 EXTENSIONRECOVERY OMPI (COMM)35/2024 20.01.2024 [HDFC BANK LIMITED  VS/ANISH BHOLA 98111452022 ANISH_BHOLA17@ [17.01.2024
BLOCK THC SANJEEV KUMAR CHOUDHARY YAHOO.COM
304 EXTENSIONRECOVERY OMPI (COMM)45/2024 20.01.2024 [HDFC  BANK LIMITED  VSJANISH BHOLA [98111452022 ANISH_BHOLA17@ [17.01.2024
BLOCK THC JOGINDER KUMAR YAHOO.COM
1304 EXTENSIONRECOVERY OMPI (COMM)46/2024 20.01.2024 [HDFC BANK LIMITED VS. SATISHANISH BHOLA [98111452022 ANISH_BHOLA17@ [17.01.2024
BLOCK THC CHAUHAN YAHOO.COM
304 EXTENSIONRECOVERY CS(COMM)129/2024 20.01.2024 M/S EMBEE DIAGNOSTICS PVIMMANU BANSAL|9910518080 MANU@ALOINDIA. [18.01.2024
BLOCK THC [LTD VS. HINDUSTAN WELLNESS COM

[PVT LTD
304 EXTENSIONRECOVERY CS(COMM)130/2024 20.01.2024 SUPRAJIT ENGINEERINGSANCHAY 8826009919 SANCHAY.MEHROT [18.01.2024
BLOCK THC [LIMITED VS. ASHOK KUMAR AND| RA@LEXSUNRAJ.C

ORS. OM
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1304 EXTENSIO EX(COMM)31/2024 23.01.2024 SURESH KUMAR AGGARWAL VS{A.K.NIGAM 0868596306 ADVOCATEAKNIGA (09.01.2024
BLOCK THC ID.S. GARMENTS M@GMAIL.COM
1304 EXTENSIONRECOVERY EX(COMM)32/2024 £23.01.2024 SURESH KUMAR AGGARWAL VS.A.K.NIGAM 0868596306 ADVOCATEAKNIGA [09.01.2024
BLOCK THC [FAISAL ALI M@GMAIL.COM
1304 EXTENSIONRECOVERY EX(COMM)33/2024 £23.01.2024 SURESH KUMAR AGGARWAL VS{A.K.NIGAM 0868596306 ADVOCATEAKNIGA (09.01.2024
BLOCK THC [UBED GARMENTS M@GMAIL.COM
304 EXTENSIONRECOVERY OMP I COMM/60/2024 £4.01.2024 HDFC BANK LIMITED VS. CUBICANISH BHOLA 9811452022 ANISH_BHOLA17@ [20.01.2024
BLOCK THC INFRASOL AND ANR YAHOO.COM
1304 EXTENSIONRECOVERY OMP I COMM/61/2024 £24.01.2024 HDFC BANK LIMITED VS. SAHIJANISH BHOLA [9811452022 ANISH_BHOLA17@ [20.01.2024
BLOCK THC IKUMAR YAHOO.COM
304 EXTENSIONRECOVERY CS (COMM)166/2024 29.01.2024 IMANVINDER SINGH BHATIA VS.|DEEPAK 0315829565 ADVDEEPAKSINGH [25.01.2024
BLOCK THC IMANISH MITTAL ISINGH OFFICIAL@GMAIL.

COM
1304 EXTENSIONRECOVERY CS(COMM)173/2024 130.01.2024 ISBI VS. SHASHI SETHI IVIJAY 0810210832 INA 23.01.2024
BLOCK THC IPRAKASH
304 EXTENSIONRECOVERY MISC DJ/30/202 12.01.2024 CANARA BANK SYNDICATE BANKISUBODH 0811375940 ADSVSUBODHKUM [12.01.2024
BLOCK THC IVS. MADHU AND ANR KUMAR SINGH ARISNGH@GMAIL.

COM
1304 EXTENSIONRECOVERY CS(COMM)139/2024 20.01.2024 FEDERAL BANK LIMITED VSJARUN KUMARQ312400295 connect@snsleqal.in [23.01.2024
BLOCK THC IMOHD ANAS ISHUKLA
304 EXTENSIONEXECUTION EX(COMM)29/2024 23.01.2024 IM/S INFINITY INDUSTRIES VS|VARUN 0899547705 Varundhingra@gmail[23.01.2024
BLOCK THC IDEEPAK BAJAJ DHINGRA .com
304 EXTENSIONEXECUTION EX(COMM)30/2024 23.01.2024 IM/S INFINITY INDUSTRIES VS|VARUN 0899547705 Varundhingra@gmail|23.01.2024
BLOCK THC HIMANSHU GARG DHINGRA .com




S.No Court

JUDGE
(COMMERCIAL
ICOURT)-05

SH. UMED SINGH|
IGREWAL DISTRICT]

District

Court Room Case Type

Case Number

Date ofPetitioner Name VS RespondentAdvocate

Registration

Name

Advocate  MobileAdvocate email id

Number

hdvocate. 1 34@gmail.com

Date of e-
filing

BLOCK THC

INDIA PRIVATH
LIMITED  V/S
M/S NIVEA
INDIA PVT. LTD.

1305 EXTENSIO CS COMM-02/2024 IBANK OHGEETANJALI SHARMA 8447833470 02.01.2024 02.01.2024
BLOCK THC BARODA V/§

[PAWAN KUMAR|

BHATI
305 EXTENSIONRECOVERY CS COMM-03/2024 CENTRAL BANKRAMRAGHVENDRA KR. 8750780607 02.01.2024 02.01.2024
BLOCK THC OF INDIA V/§

INDRAWATI
305 EXTENSIONRECOVERY ICS COMM-16/2024 IMOHSIN DEHLVIMANOJ MALIK 8800785766  [romredtiicn 03.01.2024 03.01.2024
BLOCK THC V/S KAUSAR

[KHAN
305 EXTENSIONRECOVERY CS COMM-26/2024 M/S POWERPATIN SETHI 0811005403 04.01.2024 04.01.2024
BLOCK THC TRACK SYSTEMS

V/S M/S

SIMPLEX

INFRASTRUCTU

RE LTD.
305 EXTENSIONRECOVERY CS COMM-45/2024 IM/S LEASE PLANAKHILESH PRADHAN 7827403519 NULKOMARPANDEYLEASEFLAIG 8 01,2024 08.01.2024



mailto:advocate.134@gmail.com
mailto:mohsin@dehlvi.com
mailto:ATULKUMAR.PANDEY@LEASEPLAN.COM

S.No Court

District

Court Room

Case Type

Case Number

Date ofPetitioner Name VS RespondentAdvocate

Registration

Name

Advocate
Number

MobileAdvocate email id

Date of e-
filing

305 EXTENSIO CS COMM-46/2024 GAURAV SHUBHI SINGH 9871567339 CCOUNTEEZEEFLIGHTSCOM 168 01,2024 08.01.2024
BLOCK THC CHHIBBER V/§

WOWIDAYS

[HOSPITALITY

AND TOURISM|

[PVT. LTD.
305 EXTENSIONSPECIFIC PERFORMANCE COUNTER CLAIM-{ASHOK GOURAV GARG 9873095019 08.01.2024 08.01.2024
BLOCK THC 04.01.2024 VIRMANNI  V/S§

SANDEEP JAIN
305 EXTENSIONSPECIFIC PERFORMANCE OMP(I)COMM-20/2024 IDCB BANK LTD.,PARUL BHOLA 0811452022 gl con 09.01.2024 00.01.2024
BLOCK THC V/S YOGENDRA

KUMAR
305 EXTENSIONRECOVERY CS COMM-50/2024 IM/S PARSHANTAKSHAY GUPTA 0013490134 09.01.2024 09.01.2024
BLOCK THC VZIPPERS V/S M/S

IPINKY REXINE
305 EXTENSIONEXECUTION EX. COMM-08/2024 INITIN KUMARMOHIT SINGHAL 0811462998 10.01.2024 10.01.2024
BLOCK THC GUPTA V/§

IMOHD. AABID



mailto:ACCOUNT@EZEEFLIGHTS.COM
mailto:cls.adv@gmail.com

S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid  Date of e-
Registration Name Number filing

305 EXTENSIONEXECUTION EX. COMM-09/2024 IDESICCANT GAUTAM DUTTA 0810246265 HOALGAUTANDUTTAGGMAL Sy 5 01,2024 12.01.2024
BLOCK THC IROTORS

INTERNATIONAL|

PVT. LTD. V/§

[ETHOS HVAS

SYSTEMS LTD.
305 EXTENSIONEXECUTION OMP(I)COMM-25/2024 [DFC FIRSTMAYANK MAHAJAN 0873347330 ek 03 @yalos.com 15.01.2024 15.01.2024
BLOCK THC BANK LTD. V/§

ISOMNATH

IMANCHANDA
305 EXTENSIONSPECIFIC PERFORMANCE EX. COMM-15/2024 ORIENT  LINKS 16.01.2024 16.01.2024
BLOCK THC V/S VIKRAM|

WASNDI
305 EXTENSIONSPECIFIC PERFORMANCE OMP COMM-07/2024 IMOHD. SHAMBHU KUMAR 7011636426 18.01.2024 18.01.2024
BLOCK THC [HASSINUDIN V/S§

IMATSYA FINCAP

[PVT. LTD.
1305 EXTENSIONSPECIFIC PERFORMANCE OMP(I)COMM-28/2024 HDFC BANK LTDJANISH BHOLA 0811452022 plsadvi@gmaitcom 19.01.2024 19.01.2024
BLOCK THC V/S SUNIL

IDHAMEJA



mailto:LEGAL.GAUTAMDUTTA@GMAIL.COM
mailto:mayank_mahajan05@yahoo.com
mailto:cls.adv@gmail.com

S.No Court

District

Court Room

305 EXTENSION
BLOCK THC

Case Type

SPECIFIC PERFORMANCE

Case Number

OMP(I)COMM-29/2024

Date ofPetitioner Name VS RespondentAdvocate

Registration

I[HDFC BANK LTD,|
V/S LOKESH]|
IKUMAR

Name

ANISH BHOLA

0811452022

Advocate  MobileAdvocate email id

Number

LS. ADV@GMAIL.COM

19.1.2024

Date of e-
filing

19.01.2024

305 EXTENSIONSPECIFIC PERFORMANCE EX.COMM-20/2024 IHARPREET IVIKAS SHARMA 0810566116 19.01.2024 19.01.2024
BLOCK THC ARORA V/§

IMUNICIPAL

CORPORATION

OF DELHI
1305 EXTENSIONRECOVERY CS COMM-127/2024 SUPRAJIT SANCHAY MALHOTRA 8826009919 20.01.2024 20.01.2024
BLOCK THC [ENGINEERING

ILTD. V/S ASHOK

[KUMAR
1305 EXTENSIONRECOVERY CS COMM-128/2024 SUPRAJIT SANCHAY MALHOTRA 8826009919 20.01.2024 20.01.2024
BLOCK THC [ENGINEERING

[LTD. V/S ASHOK

KUMAR
305 EXTENSIONEXECUTION EX. COMM-28/2024 ILALIT KUMARPIYUSH GAUR 8800927545 22.01.2024 22.01.2024
BLOCK THC CHHARI V/§

ARVIND YADAV
1305 EXTENSIONRECOVERY CS COMM-142/2024 RAKA OVERSEASHIMANSHU NAGPAL 8368119275 £23.01.2024 23.01.2024
BLOCK THC IV/S RNT METALS

[PVT. LTD.
305 EXTENSIONEXECUTION EX COMM-34/2024 SANJEEV GUPTAIMRAN KHAN 0212786141 23.01.2024 23.01.2024
BLOCK THC V/S ADITYA RAJ|

MAHESHWAR
305 EXTENSIONSPECIFIC PERFORMANCE MISC DJ -63/2024 IRAHUL MONGIAA.S. RAJ NARAYAN 0810325384 fehvimongiamai com £4.01.2024 24.01.2024
BLOCK THC V/S ABC FOOD

IPRODUCTS

RECOVERY CS COMM-152/2024 STATE BANK ORJEEWAN PRAKASH GUPTA 0618226575 25.01.2024 25.01.2024

INDIA V/S DILIP)
KUMAR
INIDANIYA



mailto:CLS.ADV@GMAIL.COM
mailto:rahulmongia@gmail.com

S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

k10

IRATTAN DAAN SINGH & CO.

IBHATIA

hoo.co.in

RECOVERY CS COMM-153/2024 IPUNJAB IPARAS AGGARWAL 0810600656 25.01.2024 25.01.2024
INATIONAL BANK]
V/S SANJAY
IKUMAR ARORA
RECOVERY ICS COMM-161/2024 IDHANUKA IARUN JHA lo811104452 [ RUNGTHEACMECO.COM 7.01.2024 >7.01.2024
AGRITECH
LIMTIED
SPECIFIC PERFORMANCE MISC DJ70/2024 TULISON SHRAVAN BANSAL 6201970125 27.01.2024 27.01.2024
PHARMA V/S DR|
INISE PVT. LTD.
SPECIFIC PERFORMANCE MISC DJ — 76/2024 RAHUL MONGIAA S RAJ NARAYAN 0990662213 30.01.2024 30.01.204
V/S ABC FOOD|
IPRODUCTS
MS. BARKHAICENTRAL [COURT ROOMICS(COMM) 13/2024 CS(COMM) 13/2024 03.01.2024 IMAHAVIRA RICE LAND LIP VS|GAUTAM 0999093893 INA 19.11.2023
IGUPTA, DISTRICT] 410 SACHIN KUMAR GUPTA ORBHASIN
JUDGE, ISACHIN AGGARWAL
(COMMERCIAL
ICOURT)
COURT ROOMCS(COMM) 18/2024 CS(COMM) 18/2024 03.01.2024 IM/S LEASE PLAN INDIA PVT. LTD/AKHILESH 7827403519 Akhilesh.pradhan@y [13.12.2023
10 VS. M/S IFICLE TECHNOLOGIESPRADHAN ahoo.com
IPVT. LTD.
COURT ROOMICS(COMM)/14/2024 1557/2023 [CS(COMM)/14/2024 03.01.2024 ISMT. SUNITA ARORA  VS[VANDANA 0311983716, INA 23.12.2023
410 1557/2023 IDINANATH BHANOT 882810874
COURT ROOMCS(COMM)/19 2024 CS(COMM)/19 2024 03.01.2024 SATNAM SINGH VS. M/S JAGRAJESH 0811331125 rbhatia_advocate@ya[18-12-2023



mailto:ARUN@THEACMECO.COM

S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid  Date of e-
Registration Name Number filing

OMP (COMM)/ 02/2024 OMP (COMM)/ 02/2024 03.01.2024 IMANEESH RAUTRI VS. KOTAKAJAY KUMAR (9818220532 ajaykumargz@gmail.c [21.12.2023
10 IMAHINDRA PRIME LTD. & ANR. om
COURT ROOMOMP (I)(COMM)/ 18/2024 OMP (I)(COMM)/ 18/2024 [03.01.2024 HDFC BANK LTD. VS. BHARATIANISH BHOLA 9811452022 anishbhola17@yahoo.[12.12.2023
10 BHUSHAN com
COURT ROOMOMP (I)(COMM)/ 17/2024 OMP (I)(COMM)/ 17/2024 [03.01.2024 [HDFC BANK LTD. VS. ANIRUDHIANISH BHOLA 9811452022 anishbhola1y@yahoo.f12.12.2023
410 [DHAWAN & ANR. com
COURT ROOMIOMP(I)(COMM)/ 02/2024 OMP(I)(COMM)/ 02/2024 [03.01.2024 IDCB BANK VS. RAHISUL CHHOTEANISH BHOLA 9811452022 anishbhola1y@yahoo.[16.12.2023
k410 & ORS. com
COURT ROOMIOMP(I)(COMM)/ 02/2024 OMP(I)(COMM)/ 02/2024 [03.01.2024 [HDFC BANK LTD. VS. DEVENDERIANISH BHOLA 9811452022 anishbhola17@yahoo.f15.12.2023
410 IKUMAR SHARMA com
COURT ROOMCS(COMM) 24/2024 CS(COMM) 24/2024 04.01.2024 AMIT KHANNA VS. KULDEEP IVIKAS BHATIA 9811379676 vksbht6@gmail.com [22.12.2023
k10
COURT ROOMICS(COMM) 25/2024 CS(COMM) 25/2024 04.01.2024 M/S HARIHAR ENTERPRISES VS/S.R. YADAV 8800521153 INA 06.12.2023
k10 M/S AXK. FIRE PROTECTION|

COMPANY & ANR.




S.No Court

District

Court Room

Case Type

Case Number

Date

Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

TECHNOLOGIES PVT. LTD.

CS(COMM) 29/2024 CS(COMM) 29/2024 04.01.2024 VIKAS SINGHAL 0654909310 umeshkumari77121@[22.12.2023

10 BODENNAGARI MOHAN UMAR gmail.com
COURT ROOMICS(COMM) 82/2024 CS(COMM) 82/2024 11.01.2024 STATE BANK OF INDIA VS. MR{SURESH 0810099445 suresh.sharma717@g |09.01.2024
410 IDINESH KUMAR KUMAR mail.com

ISHARMA
COURT ROOMICS(COMM) 84/2024 CS(COMM) 84/2024 12.01.2024 IM/S GRAVITY BATH PVT. LTD. VS|GAGAN 0654224557 advsunilsinghp@gma [21.11.2023
410 RANG LAL IKUMAR il.com

ISUNIL SINGH
COURT ROOMIOMP(I)(COMM)/ 23/2024 OMP(I)(COMM)/ 23/2024 [12.01.2024 IDFC BANK LTD. VS. ADITYAMAYANK 0873347330 mayank_mahajanos [12.01.2024
410 BHATIA IMAHAJAN @yahoo.com
COURT ROOMIOMP (I)(COMM)/23/2024 OMP (I)(COMM)/23/2024 [12.01.2024 IDFC BANK LTD. VS. SONIAMAYANK 0873347330 mayank_mahajanos [12.01.2024
410 YADAV IMAHAJAN @yahoo.com
COURT ROOMICS(COMM) 92/2024 CS(COMM) 92/2024 16.01.2024 CENTRAL BANK OF INDIA VS[RAMRAGHVEN|9718037056 ramraghvendrar@gm|29.12.2023
k10 VISHNU IDRA KUMAR lail.com
COURT ROOMICS(COMM) 111/2024 CS(COMM) 111/2024 18.01.2024 REGENT ENGINEERS PVT. LTDJANIL KUMAR9810134489, hajelaylawassociates [16.01.2024
410 VS. M/S. NETWORK BULLHAJELAY 0910985431 @gmail.com




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-
filing

OMP(I)(COMM)/55/2024 OMP(I)(COMM)/55/2024  [23.01.2024 IDFC BANK LTD. VS. TANYA 0873347330 mayank_mahajanos [11.01.2024
410 QURESHI IMAHAJAN @yahoo.com
COURT ROOMOMP(I)(COMM)/56/2024 OMP(I)(COMM)/56/2024 [23.01.2024 IDFC BANK LTD. VS. CHAND BABUMAYANK 0873347330 mayank_mahajanos [11.01.2024
10 IMAHAJAN @yahoo.com
COURT ROOMOMP(I)(COMM)/63/2024 OMP(I)(COMM)/63/2024  [24.01.2024 [HDFC BANK LTD. VS. VAIBHAVIANISH BHOLA 9811452022 anishbhola1y@yahoo.[18.01.2024
410 JAIN com
COURT ROOMOMP(I)(COMM)/64/2024 OMP(I)(COMM)/64/2024 [24.01.2024 [HDFC BANK LTD. VS. IMRAN JANISH BHOLA 9811452022 anishbhola1y@yahoo.[18.01.2024
410 com
COURT ROOMIOMP(I)(COMM)/65/2024 OMP(I)(COMM)/65/2024  [24.01.2024 HDFC BANK LTD. VS. VISHNUWNISH BHOLA 9811452022 anishbhola17@yahoo.[18.01.2024
410 GUPTA com
COURT ROOMIOMP(I)(COMM)/66/2024 OMP(I)(COMM)/66/2024 [24.01.2024 HDFC BANK LTD. VSJANISH BHOLA [9811452022 anishbhola1y7@yahoo.[18.01.2024
410 HARBHAJAN SINGH com
COURT ROOMIOMP(I)(COMM)/67/2024 OMP(I)(COMM)/67/2024  [24.01.2024 [HDFC BANK LTD. VS. KETANANISH BHOLA 9811452022 lanishbhola17@yahoo.[18.01.2024
410 SHARMA com




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

IGUPTA

OMP(I)(COMM)/68/2024 OMP(I)(COMM)/68/2024 [24.01.2024 [HDFC BANK LTD. VS. SHEKHARIANISH BHOLA 9811452022 anishbhola17@yahoo.[18.01.2024
10 IKALU TANWAR com
COURT ROOM[LCS (COMM.)/154/2024 CS (COMM.)/154/2024 25.01.2024 SHISHPAL VS. MCD & ANR. ISATYENDRA 9811161525 sksingh116@gmail.co [19.01.2024
410 KUMAR SINGH m
COURT ROOMICS (COMM.)/149/2024 CS (COMM.)/149/2024 25.01.2024 [HAMDARD NATIONALSHIVENDER 9953394364 shivendra@theacmec [23.01.2024
k10 [FOUNDATION (INDIA) & ANR. VS[PRATAP SINGH 0.com
IVIKO LIFE AYURVEDA PVT. LTD.
COURT ROOMICS (COMM.)/160/2024 CS (COMM.)/160/2024 27.01.2024 IPREM BAJAJ VS. ROHIT JI IT.R. GUPTA 0811365932 INA 23.01.2024
k410
COURT ROOM[CS (COMM.)/1/2024 CS (COMM.)/1/2024 02.01.2024 REKHA DEVI VS. MCD AVINASH KR.NA NA 07.12.2023
410 [TRIVEDI
MS. KAVERIICENTRAL |COURT ROOMISUIT FOR RECOVERY CS(COMM) 66/2024 10.01.2024 CENTRAL BANK OF INDIA VSSUBODH 0811375940 subodhkumarsingh@ |09.01.2024
IBAWEJA, DISTRICT] 1302 AMARNATH SAHNI KUMAR SINGH rediffmail.com
JUDGE,
ICOMMERCIAL
ICOURT-07
COURT ROOMSUIT FOR RECOVERY CS(COMM) 77/2024 11.01.2024 STATE BANK OF INDIA VSJEEVAN 0810099243 JPGADVOCATE@G (08.01.2024
302 IPRAVEEN KUMAR VERMA IPARKASH MAIL.COM




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

302

IMEHRA

BHATIA

COURT ROOMISUIT FOR RECOVERY CS(COMM) 81/2024 11.01.2024 ISTATE BANK OF INDIA VS HAKAM[SURESH 0810099445 sureshsharmay17@g [10.01.2024
302 SINGH UMAR mail.com
ISHARMA

COURT ROOMSUIT FOR RECOVERY CS(COMM) 98/2024 16.01.2024 IPRABH DAYAL OM PARKASHICHETNA 0818280772 PUNITBHALLA@GM]|05.01.2024
1302 INFRASTRUCTURE LTD. VSBHALLA AIL.COM

IMUNICIPAL CORPORATION|

GURUGRAM
COURT ROOMSUIT FOR RECOVERY CS(COMM) 99/2024 16.01.2024 SUREKHA DESIGNS PVT. LTD. VSNEELAM 7303296156 neelam.malik8512@g[08.01.2024
1302 ASHISH MEHTA IMALIK mail.com
COURT ROOMISUIT FOR RECOVERY CS(COMM) 100/2024 16.01.2024 CENTRAL BANK OF INDIA VSRAMRAGHVEN9718037056 RAMRAGHVENDRA [28.12.2023
302 RAKESH IDRA KUMAR R@GMAIL.COM
COURT ROOMISEC. 34 ARBTN. CS(COMM) 104/2024 16.01.2024 M/S IMPRESSIVE IMPRESSIONSBHUPENDER [0810695226 advocatebktyagi@gm [15.01.2024
302 PVT. LTD. VS M/S HAYATTKUMAR TYAGI lil.com

REGENCY GURGAON
COURT ROOMISUIT FOR RECOVERY CS(COMM) 107/2024 18.01.2024 [UNION BANK OF INDIA VSKAMALJIT 0890410729 INA 15.01.2024
302 GURDEEP SINGH LAMBA ISINGH RANOT
COURT ROOMSEC. 9 ARBTN. CS(COMM) 108/2024 18.01.2024 [UNION BANK OF INDIA VSKAMALJIT 0890410729 INA 15.01.2024
1302 IMANJU GUPTA ISINGH RANOT
COURT ROOMISEC. 9 ARBTN. OMP(I) COMM 31/2024 19.01.2024 [HDFC BANK LTD. VS RISHABHIANISH BHOLA 9811452022 Anish_bhola17@yahof18.01.2024
1302 CHAUBEY 0.com
COURT ROOMISUIT FOR RECOVERY CS(COMM) 147/2024 25.01.2024 ISUJIT KUMAR SINGH VS SUSHILARRAJESH 0811331125 rbhatia_advocate@yalz4.01.2024

hoo.co.in




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

COURT ROOMISEC. 9 ARBTN. CS(COMM) 178/2024 31.01.2024 M/S SUPER CASSETTESK.K. KHETAN 0810389109 kkkhetan@tseries.net|30.01.2024
1302 INDUSTRIES PVT. LTD. VS M/S
GRAND ENTERTAINMENT PVT,
[LTD.
8 ISH. AMIT KUMAR,Central I308EXTENSION [EXECUTION EXECUTION 2.01.2024 IM/S RATAN ENTERPRISES VS M/SINA INA INA INA
IDISTRICT JUDGE,| BLOCK THC (COMM)/2/2024 SONI PUBLICATION PVT LTD
ICOMMERCIAL
ICOURT-08
I308EXTENSION |ARBITRATION & CONCILIATIONIOMP (1) (COMM) /11/2024 [02.01.2024 IDCB BANK LTD VS MOHAMMADJANISH BHOLA 9811452022 anishbhola1y@gmail. [26.12.2023
BLOCK THC ACT YAMEEN com
I308EXTENSION ARBITRATION & CONCILIATIONOMP (1) (COMM)/10/2024 [02.01.2024 IM/S TATA CAPITAL FINANCIALJANISH BHOLA?0811452022 anishbhola1y@gmail. [04.12.2023
BLOCK THC ACT SERVICES LTD AND ANR VS com
IDEVELOSPACE INTERNATIONALJ
[LTD
I308EXTENSION [RECOVERY OF MONEY CS (COMM)/15/2024 03.01.2024 IMANISHA SUKEJA VS[SATYENDERA 9811161525 sksingh116@yahoo.cof19.12.2023
BLOCK THC MJUNICIPAL CORPORATION OHKUMAR SINGH m
IDELHI
I308EXTENSION [RECOVERY OF MONEY CS (COMM)/39/2024 6.01.2024 CENTRAL BANK OF INDIA VSRAMRAGHVEN|9718037053 RAMRAGHVENDRA [16.01.2024
BLOCK THC VEDPAL DRA KUMAR R@GMAIL.COM
I308EXTENSION |[RECOVERY OF MONEY CS (COMM)/38/2024 06.01.2024 ANKUSH SINGLA VS  M/S[NIHARIKA 0311610761 advniharikam@gmal. [29.12.2023
BLOCK THC IFLIPKART INTERNET PVT LTD IMISHRA com
I308EXTENSION ARBITRATION & CONCILIATIONOMP (1) (COMM)/4/2024  [08.01.2024 CHAMAN KUMAR VS SHRIRAM|SUNIL 0891880710 lalwanisuniliggo@g [04.01.2024
BLOCK THC ACT TRANSPORT FINANCE COMPANY|LADWANI mail.com
[LTD
I308EXTENSION [RECOVERY OF MONEY CS (COMM)/80/2024 11.01.2024 STATE BANK OF INDIA VSSURESH 0810099445 sureshsharmay17@g [09.01.2024
BLOCK THC SANTOSH KUMAR mail.com

ISHARMA




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

I308EXTENSION |ARBITRATION & CONCILIATION|OMP (1) (COMM)/22/2024 [11.01.2024 I[DCB BANK LTD VS NIYAMAT ALI [ANISH BHOLA 9811452022 anishbhola17@gmail. [09.01.2024
[BLOCK THC ACT com
I308EXTENSION [RECOVERY OF MONEY CS (COMM)/79/2024 11.01.2024 BHARAT ARORA VS MUNICIPALSATYENDERA [0811161525 sksingh116 @gmail.co [08.01.2024
BLOCK THC CORPORATION OF DELHI KUMAR SINGH m
I308EXTENSION [TRADE MARK ACT CS (COMM)/88/2024 12.01.2024 SANT NIRANKARI MANDAL VSKARUNA 0810315334 jusjuris@gmail.com [10.01.2024
BLOCK THC HARDEV ONENESS FOUNDATION CHHATWAL
I308EXTENSION [RECOVERY OF MONEY CS (COMM)/89/2024 12.01.2024 RACHNA SAGAR PVT LTD VSGAURAV 0810940055 info.corporatejuris@gf10.01.2024
BLOCK THC IPYARE LAL INDRESH CHANDRAKOCHHER mail.com

BOOK SELLLER AND SUPPLIER
I308EXTENSION [RECOVERY OF MONEY CS (COMM)/90/2024 15.01.2024 IM/S SAURABH AUTO TRADERS VSMOHIT 0811092666 IN.A. 11.01.2024
BLOCK THC M /S PIPALWA AUTOMOBLES JAGARWAL
I308EXTENSION ARBITRATION & CONCILIATION/OMP (1) (COMM) /26/2024 [15.01.2024 IDFC FIRST BANK VS ABHILAKHMAYANK 0873347339 mayank_mahajanosyft1.01.2024
BLOCK THC ACT ISINGH IMAHAJAN ahoo,com
I308EXTENSION [RECOVERY OF MONEY CS (COMM)/95/2024 16.01.2024 IM/S SUREKHA DESIGNS PVT LTDINEELAM 7303296156 neelam.malik8512@g|03.01.2024
BLOCK THC VS AKASH KUMAR MALIK mail.com
I308EXTENSION |[RECOVERY OF MONEY CS (COMM)/97/2024 16.01.2024 IM/S SUREKHA DESIGNS PVT LTDINEELAM 7303296156 neelam.malik8512@g[24.12.2024
BLOCK THC VS SHRI DEVENDRA SINGHKUMAR MALIK mail.com

GANDHI
I308EXTENSION [RECOVERY OF MONEY CS (COMM)/101/2024 16.01.2024 IM/S AGGARWAL HARDWARERAJESH 9871870036 bawehaassociates@yaf12.01.2024
BLOCK THC HOUSE VS SSG AUTOMOTIVEBAWEJA hoo.com

COMPONETS PVT LTD
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308EXTENSION [PERMANENT INJUNCTION CS (COMM)/115/2024 19.01.2024 IRAN SHOES MANUFECTURERSPARNAY 0871870036 PARNAYSARKAR@L17.01.2024
[BLOCK THC PVT LTD VS ASHOK KUMMARISARKAR IVE.COM

JOHN DOE
I308EXTENSION [EXECUTION IEXEXECUTION (COMM)/25/2024 20.01.2024 INAVEEN KUMAR VS  CSIRRISHABH JAIN 9953624532 reneja@anejaandanejf18.01.2024
BLOCK THC INSTITUTE OF GENOMICS| a.com

INTEGRATIVE BIOLOGY
I308EXTENSION [EXECUTION IEXEXECUTION (COMM)/26/2024 22.01.2024 IMIR ENTERPRISES VS ALTAKRSUNIL 0811060737 sunilsatyarthi@yahoof12.01.2024
BLOCK THC AHMAD DAJOO ISATYARTHI .com
I308EXTENSION [POSSESSION,DAMAGES CS (COMM)/135/2024 22.01.2024 AJAY KUMAR GUPTA VS RAJAMITABH 8368646406 akris.n.associate@gm|[20.01.2024
[BLOCK THC IKUMAR GILL IKRISN ail.com
I308EXTENSION [RECOVERY OF MONEY CS (COMM)/146/2024 £5.01.2024 OPTIMAL MEDIA SOLUTIONS VSSHRESHTH 0871206484 shreshth@lakwin.in [23.01.2024
BLOCK THC ADSUN ADVERTISING AGENCY  JAIN
I308EXTENSION [RECOVERY OF MONEY CS (COMM)/157/2024 27.01.2024 ISUSHIL KUMAR SAHU VS MOHAN|SUNIL KUMARB860313311 advsg@yahoo.com [25.01.2024
BLOCK THC TRADING COMPANY IGUPTA
I308EXTENSION |ARBITRATION & CONCILIATION|OMP (1) (COMM)/69/2024 [27.01.2024 IDCB BANK LTD VS PRADEEPANISH BHOLA (9811452022 anishbhola1y@gmail. [27.01.2024
BLOCK THC ACT KUMAR com
I308EXTENSION ARBITRATION & CONCILIATIONOMP (1) (COMM) /79/2024 [29.01.2024 IDFC FIRST BANK VS ADITYAMAYANK 0873347339 mayank_mahajanosy[27.01.2024
[BLOCK THC ACT IBHATIA IMAHAJAN ahoo,com
I308EXTENSION [RECOVERY OF MONEY CS (COMM)/165/2024 29.01.2024 ISTATE BANK OF INDIA VS SUMANJEEVAN 0810099243 jpadvocate@gmail.co [27.01.2024
BLOCK THC IDEVI IPRAKASH m

IGUPTA
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I308EXTENSION RECOVERY OF MONEY CS (COMM)/97/2024 16.01.2024 CENTRAL BANK OF INDIA VSRAMRAGHVEN9718037056 RAMRAGHVENDRA [29.12.2023
[BLOCK THC [RANI IDRA KUMAR R@GMAIL.COM
9 ISH. DEEPAK GARG,/Central 309 THIRDCS (COMM.) CS (COMM)/6/2024 2-01-2024 INikhil Jain Vs Rakesh Kumar ISHUBHAM 0999877470 shubhamagarwal130 [23-12-2023
IDISTRICT JUDGE, FLOOR JAGARWAL 8@gmail.com
ICOMMERCIAL EXTENTION
ICOURT-09 BLOCK
1309 THIRDOMP (I) (COMM) OMP (I) (COMM)/3/2024  [02-01-2024 [Dcb Bank Ltd Vs Acchay Mia JANISH BHOLA 9811452022 Anish_bhola17@yaho[26-12-2023
FLOOR 0.com
[EXTENTION
BLOCK
309 THIRDCS (COMM.) CS (COMM)/7/2024 02-01-2024 Ashish Kumar Chaudhary VSSHASHWAT 7903889268 shashwatadv@gmail. [23-12-2023
FLOOR [Flipkart India Private Limited IPARTHAR com
[EXTENTION
BLOCK
309 THIRDOMP (I) (COMM) OMP (I) (COMM)/6/2024 2-01-2024 [Dcb Bank Ltd Vs Sanjeev Kumar JANISH BHOLA [9811452022 Anish_bhola17@yahol26-12-2023
FLOOR 0.com
[EXTENTION
BLOCK
1309 THIRDOMP (I) (COMM) OMP (I) (COMM)/5/2024 2-01-2024 [Dcb Bank Ltd Vs Sunil Transport JANISH BHOLA (9811452022 Anish_bhola17@yahol26-12-2023
FLOOR 0.com
EXTENTION
BLOCK
1309 THIRDOMP (I) (COMM) OMP (I) (COMM)/4/2024  [02-01-2024 [Dcb Bank Ltd Vs Sandeep Kaimla [ANISH BHOLA 9811452022 Anish_bhola17@yaho[26-12-2023
FLOOR 0.com
[EXTENTION
BLOCK
1309 THIRDCS (COMM.) CS (COMM)/27/2024 04-01-2024 Suresh Tripathi Vs Abs EngineeringSATYENDRA 9818384002, advocatesatyendrao2 [03-01-2024
FLOOR Works [KUMAR 0673814002 @gmail.com
[EXTENTION ISHARMA
BLOCK
309 THIRDEXECUTION (COMM) [Execution (Comm)/7/2024 9-01-2024 Mrs Daljeet Kaur Pandey Vs ShriVARUN 0873486348 VARUN_MEHLAWT |08-01-2024
FLOOR [Sanjay IMEHLAWAT @YAHOO.CO.IN
EXTENTION

BLOCK
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1309 THIRDCS (COMM.) CS (COMM)/76/2024 11-01-2024 [State Bank Of India Vs Meena Devi |SURESH 0810099445 10-01-2024
FLOOR UMAR
[EXTENTION ISHARMA
BLOCK
309 THIRDEXECUTION (COMM) Execution (Comm)/21/2024 [19-01-2024 [Union Bank Of India Vs MohdKAMALJIT 9890410729, kamaljitsinghranot@ [18-01-2024
FLOOR ISheran ISINGH RANOT 9868487861 gmail.com
EXTENTION
BLOCK
1309 THIRDCS (COMM.) CS (COMM)/125/2024 20-01-2024 INavrang Oham Vs Roopam JAKSHIT 0650944850 info@Reignlegal.in  [19-01-2024
FLOOR INAVANEY/UM
[EXTENTION ANG
BLOCK IMAHINDRA/A
IDITYA PURI
1309 THIRDCS (COMM.) CS (COMM)/126/2024 20-01-2024 IM/s Princem Ornaments PrivateVARUN GUPTA [0810476767 gupta.varuni@gmail. [19-01-2024
FLOOR [Limited Vs M/s Iv Jewellers com
[EXTENTION
BLOCK
309 THIRDOMP (I) (COMM) OMP (I) (COMM)/43/2024 [20-01-2024 [Hdfc Bank Ltd Vs Atul Pratap Singh JANISH BHOLA 9811452022 Anish_bhola17@yahof19-01-2024
FLOOR 0.com
[EXTENTION
BLOCK
309 THIRDOMP (I) (COMM) OMP (I) (COMM)/44/2024 [20-01-2024 Hdfc Bank Ltd Vs Jafruddin S OANISH BHOLA (9811452022 Anish_bholai17@yahof19-01-2024
FLOOR [Fajruddin 0.com
EXTENTION
BLOCK
1309 THIRDEXECUTION (COMM) [Execution (Comm)/37/2024 [25-01-2024 Sanjay Gupta Vs Punarnava YogA.K. SHARMA 0810132179 AKSharmaadvoca9g [24-01-2024
FLOOR [Foundation @gmail.com
[EXTENTION
BLOCK
1309 THIRDCS (COMM.) CS (COMM)/155/2024 05-01-2024 [Hemant Kumar Vs Kamal Beri [RADHIKA 0953497978 aroraradhikago@gmal24-01-2024
FLOOR JARORA il.com
[EXTENTION
BLOCK
309 THIRDCS (COMM.) CS (COMM)/159/2024 p7-01-2024 Beauty Art Prints India Pvt Ltd VSBHARAT 0268300000 bharat.gupta@rkca.n [25-01-2024
FLOOR Vishnu Proprietor Of Shree JeGUPTA et
EXTENTION Textiles
BLOCK
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[Farms Pvt Ltd

IAGGARWAL

1309 THIRDCS (COMM.) CS (COMM)/158/2024 7-01-2024 Rs Live Media Private Limited VSRAKESH 8802416767 ADVOCATERAKESH [25-01-2024
FLOOR Directorate Of Information AndKUMAR 676 @GMAIL.COM
EXTENTION [Publicity Government Of Nct Off
BLOCK IDelhi
309 THIRDOMP (I) (COMM) OMP (I) (COMM)/70/2024 [27-01-2024 [Dcb Bank Ltd Vs Davinder Singh JANISH BHOLA [9811452022 Anish_bhola17@yahof25-01-2024
FLOOR 0.com
EXTENTION
BLOCK
1309 THIRDOMP (I) (COMM) OMP (I) (COMM)/78/2024 [29-01-2024 [ndusind Bank Ltd Vs S S SyndicatefVIDUR SIKKA (9818388241 vidursikka@trulegal.cl27-01-2024
FLOOR IAnd Ors 0.in
[EXTENTION
BLOCK
309 THIRDCS (COMM.) CS (COMM)/174/2024 30-01-2024 IArora Fabrics Vs Jack One ShantiBHARAT 7678588750,8447 ladvocatebharat2882 [29-01-2024
FLOOR [Enterprises IBHARDWAJ 500360 @gmail.com
[EXTENTION
BLOCK
10 ISH. AJAY PANDEY /Central 307 Civil OMP (I) (COMM.)/14/2024 [02-01-2024 [DCB BANK LTD Vs ASGAR ALI JANISH BHOLA [9811452022 lanish_bhola17@yaho [26-12-2023
IDISTRICT JUDGE, 0.com
ICOMMERCIAL
ICOURT
307 Civil CS (COMM)/12/2024 2-01-2024 M/s S. S. CHEMICALS Vs JAY ACEMANMOHAN 9891261184 mmsatija@gmail.com[23-11-2023
TECHNOLOGIES LTD ISATIJA
307 Civil CS (COMM)/23/2024 03-01-2024 IM/s. Paras Rice Products Pvt Ltd VSAJAY GUPTA 0810226738 lajaygs57@yahoo.com|21-12-2023
IM/s. 24K Agro Products Pvt Ltd
307 Civil CS (COMM)/17/2024 03-01-2024 M /s Hoshiyar Singh Suresh ChandraNAVEEN 0811046554 naveengroveradv@g [22-12-2023
Sarees Pvt Ltd Vs M/s Shagun Sari |GROVER mail.com
307 Civil CS (COMM)/35/2024 05-01-2024 [Krishan Mangal Vs M/s Aayna AgrilO.P. 0899695533 Not Available 03-01-2024
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CORPORATION OF DELHI

307 CS (COMM)/34/2024 05-01-2024 ARUN NARULA Vs RAM KISHANIDHARMENDRAIQ990855855 Not Available 22-12-2023
CHHABRA ICHAUDHARY

307 Civil CS (COMM)/42/2024 06-01-2024 Ghan Shyam Gupta Vs M/s ADABSandeep Jindal 9510474101 sandeepjindals@rediffe5-12-2023

P)LTD fmail.com

307 Civil CS (COMM)/40/2024 06-01-2024 Orion Office Solutions Vs FriendsS. K. SHUKLA 9717973422 Not Available 03-01-2024
[nternational

307 Civil CS (COMM)/47/2024 08-01-2024 IM/s Trevani International Pvt Ltd VsVishal 0811402715 vishalchaudhary_200[2-12-2023
M/s Shree Ambika Impex Limited |Chaudhary 5@yahoo.com

307 Civil CS (COMM)/73/2024 10-01-2024 Surekha Designs Pvt Ltd VsNeelam Malik [7303296156 neelam.malik8512@g[08-01-2024
[Devendra mail.com

307 Civil OMP (I) (COMM.)/27/2024 [15-01-2024 IDFC FIRST BANK LTD. Vs VANSHMAYANK 0873347330 mayank_mahajanos [11-01-2024
TOMAR IMAHAJAN @yahoo.com

307 Civil CS (COMM)/112/2024 18-01-2024 [RAJIV ASSOCIATES Vs M/s. RASIK|Ashutosh Nagar 9999666398 ashutoshnagar@anal [22-12-2023
[EXPORT PVT LTD law.in

307 Civil CS (COMM)/110/2024 18-01-2024 RADHEY KRISHAN KUMAR VSE(UDHIR 0540867068 advsudhirki4@gmail.[15-01-2024
ARVIND KUMAR UMAR com

307 Civil CS (COMM)/109/2024 18-01-2024 SANDEEP JAIN Vs MUNICIPALSaroj kumar Jhalg818701001 jhaksarojhi@gmail.c [15-01-2024

om
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307 CS (COMM)/131/2024 20-01-2024 [Ram Lal Jangir Vs Jai Singh 0582286878 Not Available 02-01-2024
ATRI
307 Civil CS (COMM)/138/2024 £22-01-2024 [Kiran Shoes Manufacturers Pvt LtdPRANAY 0871870036 pranaysarkar@live.cof18-01-2024
Vs Ashok Kumar/ John Doe ISARKAR m
307 Civil CS (COMM)/167/2024 27-01-2024 M/s S K Educations Pvt Ltd VSROHIT 0810189223 rohit1996vashist@gmf24-01-2024
[Umesh Kumar Chaturvedi IVASHIST ail.com
307 Civil OMP (1) (COMM.)/80/2024 [27-01-2024 IDCB BANK LTD. Vs Devendra Singh/ANISH BHOLA 9811452022 anish_bhola17@yaho [25-01-2024
Yadav 0.com
307 Civil CS (COMM)/168/2024 29-01-2024 M/s Katyani Maa Textiles throughMOHIT 0911092666 mohitagarwalandco@27-01-2024
Proprietor Saurabh Jain Vs M/SAGARWAL gmail.com
Champion Jeans
307 Misc DJ Misc DJ/75/2024 20-01-2024 Ajay Pipe Company Vs ApaceSHWETA GARG{9818274143 Not Available 22-01-2024
Builders And Contractors Pvt Ltd
11 ISH. SANJAY|Central ICOURT ROOM 310[CS (COMM) CS (COMM)/32/2024 03-01-2024 Vipin Jain Vs Alok Rustogi INitin Arora(P), 9818189667 nitin.arora465@gmai01-01-2024
SHARMA, DISTRICT] l.com
JUDGE,
ICOMMERCIAL
ICOURT
COURT ROOM 310(CS (COMM) CS (COMM)/51/2024 09-01-2024 XPLANCK MARKETING PVT LTD{Sahil Ralli(P), (9717838348 Sahilralliadvocate@g [02-01-2024
Vs Dfb Natural Things Pvt Ltd mail.com
COURT ROOM 310CS (COMM) CS (COMM)/36/2024 5-01-2024 Madhav Life Style Pvt Ltd VSBRIJENDRA 9818977551 briiendra.adv79@Gm[04-01-2024
Manjeet Singh Narang IPRATAP SINGH il.com
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COURT ROOM 310(CS (COMM) ICS (COMM)/41/2024 06-01-2024 SUDHIR SOLVENTS PVT LTD VsAlisha Ahuja  l9910007124 IAERONSID@GMAIL/04-01-2024
THE INDIAN COSMETI( COM
COMPANY
COURT ROOM 310CS (COMM) CS (COMM)/105/2024 16-01-2024 M/s Jindal Medical Store Vs RsplPiyush Mittal 9810717949 piyushmittaladvocate [05-01-2024
[Ravi Specialitiess Pharma(opc) Pv @gmail.com
ILtd
ICOURT ROOM 310/CS (COMM) CS (COMM)/72/2024 10-01-2024 IState Bank of Bank Vs Kamla Devi PJEEWAN 0810099243 ipgadvocate@gmail.c J06-01-2024
IPARKASH om
IGUPTA(P),
COURT ROOM 310(CS (COMM) CS (COMM)/71/2024 10-01-2024 Rohit Mathur Vs M/S BISHAYUVRAJ 8826893759 IVIKRAMSETHLAWF|09-01-2024
IDEVELOPERS PVTLTD ISETH(P), [RM@GMAIL.COM
COURT ROOM 310Misc. DJ Misc DJ/52/2024 0-01-2024 [cici Bank Ltd Vs Sumit Kumar SinghlAkhilesh 8826559479 associatesg@rediffmal 14-01-2024
[Kumar(P), il.com
COURT ROOM 310CS (COMM) CS (COMM)/118/2024 19-01-2024 M /s Global Medikit Limited Vs M/sNishiranjan 8447826840 nishiranjan_singh@y [16-01-2024
Zeus Healthcare India [Singh(P), ahoo.co.in
ICOURT ROOM 310[CS (COMM) CS (COMM)/145/2024 04-01-2024 IM/s Taurus Apparels Pvt Ltd VsfFeroz Ahmed 9810016199 ferozahmed@gmail.c [16-01-2024
[Santosh Yadav Prop Of M/s Kensul om
Manufacturing And Trading Co
COURT ROOM 3100MP (I)(COMM) OMP (I) (COMM)/53/2024 £0-01-2024 [Hdfc Bank Ltd Vs Mustak ANISH 0811452022 Anish_bhola17@yahof18-01-2024
BHOLA(P), 0.com
COURT ROOM 3100MP (I)(COMM) OMP (I) (COMM)/54/2024 £0-01-2024 Hdfc Bank Ltd Vs Rahul Yadav ANISH 0811452022 Anish_bhola17@yahof18-01-2024

BHOLA(P),

0.com
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COURT ROOM 3100MP (I)(COMM) MP (I) (COMM)/52/2024 0-01-2024 [Hdfc Bank Ltd Vs Prem Bisht ANISH 0811452022 Anish_bhola17@yahof18-01-2024
IBHOLA(P), 0.com
COURT ROOM 3100MP (I)(COMM) OMP (I) (COMM)/51/2024 £0-01-2024 [Hdfc Bank Ltd Vs Sazid Khan ANISH 0811452022 Anish_bhola17@yahof18-01-2024
BHOLA(P), 0.com
ICOURT ROOM 310/CS (COMM) CS (COMM)/136/2024 02-01-2024 Navrang Oham Vs Jasmine SuitsAditya Puri 0650944850 Info@Reignlegal.In [19-01-2024
IAnd Fabrics Private Limited
COURT ROOM 3100MP (COMM) OMP (COMM)/9/2024 25-01-2024 [Union Of India Vs Pankaj Mittal lOm Prakash(P), 9818199103 oplawassociates@gm |23-01-2024
ail.com
COURT ROOM 310(CS (COMM) CS (COMM)/156/2024 05-01-2024 Nirmal Kumar Jain Vs Ram Babu [Shravan 6201970125 unitedmark@uniteda [23-01-2024
ISons [Bansal(P), ndunited.com
COURT ROOM 310Ex (Comm) Execution (Comm)/39/2024 27-01-2024 Vinod Kumar Goyal Vs M/s EquitasDeepak 0999980081 DeepakYadavAdvocatfz4-01-2024
ISmall Finance Bank Ltd lYadav(P), e @Gmail.Com
ICOURT ROOM 3100MP (I)(COMM) OMP (I) (COMM)/75/2024 27-01-2024 [Dcb Bank Ltd Vs Yaduveer Singh ANISH 0811452022 Anish_bhola17@yaho|25-01-2024
BHOLA(P), 0.com
(COURT ROOM 3100MP (I)(COMM) OMP (I) (COMM)/74/2024 27-01-2024 Dcb Bank Ltd Vs Dharam Raj IANISH 0811452022 Anish_bhola17@yahole5-01-2024
BHOLA(P), 0.com
COURT ROOM 3100MP (I)(COMM) OMP (I) (COMM)/73/2024 27-01-2024 [Dcb Bank Ltd Vs Bhuvanesh Ramesh | ANISH 0811452022 Anish_bhola17@yahof25-01-2024
BHOLA(P), 0.com
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COURT ROOM 310(CS (COMM) CS (COMM)/176/2024 30-01-2024 Vikas Jain Vs Arumand SteelSeema Gupta 9968722450 dv.seemagupta@gm [29-01-2024
ndustries Pvt Ltd ail.com
COURT ROOM 310CS (COMM) CS (COMM)/30/2024 04-01-2024 [Kewal Kumar Kwatra Alias KewalDinesh 0811215075 dineshadvi965@gmaif22-12-2023
[Krishan Kwatra Vs Sahll Oswal Kumar(P), l.com
ICOURT ROOM 310/CS (COMM) CS (COMM)/31/2024 04-01-2024 [Kewal Kumar Kwatra Alias Kewal[Dinesh 0811215075 dineshadvi965@gmaif22-12-2023
[Krishan Kwatra Vs M/s KapoorfKumar(P), l.com
Uewellers
ICOURT ROOM 310/CS (COMM) CS (COMM)/91/2024 15-01-2024 Central Bank of India Vs Sheela [Ramraghvendra (9718037056 RAMRAGHVENDRA [29-12-2023
kumar(P), R@GMAIL.COM
12 ISH. RAVINDER(Central 401 CS(COMM) 10/2024 02.01.2024 VAIBHAV GUPTA V/S NIKKINITIN ARORA9818189667 nitinarora465@gmail [21.12.2023
IBEDI, DISTRICT] IDEVI .com
JUDGE,
ICOMMERCIAL
ICOURT
401 CS(COMM) 11/2024 02.01.2024 /S TRIPTATHI HARDWARENEERAJ 9958953958 neerajsainigi@gmail. [26.12.2023
MILL STORE V/S M/S DDSAINI com
PRADHAN & CO (P) LTD.
lqo1 CS(COMM) 121/2024 03.01.2024 SUNIL KUMAR GUTPA V/S M/SK.K. MISHRA [8287401425 kk.mishra@midasleg |31.12.2023
SILVERGLADES al.org
INFRASTRUCTURE
401 CS(COMM) 122/2024 03.01.2024 CANARA BANK V/S SANJEEVRRENU 9873413937 advrenuanand@gmai [18.12.2023
ARORA SRIVASTAVA l.com
401 CS(COMM) 33/2024 04.01.2024 INEERAJ GUPTA V/SJAGRITI JAIN|8527506427 unlegalgroup@gmail. [02.01.2024
IPRASHANT MEHTA com
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401 EX (COMM) 16/2024 16.01.2024 M/S SELINA PUBLISHERS PVIKUMAR 9811031736 12.01.2024
ILTD V/S SANTOSH AGENCIES [KHURANA

401 EX (COMM) 27/2024 122.01.2024 [RAVASCO TRANSMISSION & 20.01.202
IPACKING LTD V/S JONSON| 4
RUBBER INDUSTRIES LTD.

401 OMP(I)COMM 59/2024 123.01.2024 HDFC BANK LTD V/SANISH 9811452022 anishbhola17@yahoo.[20.01.202
SHUSHNAK GARG IBHOLA com 4

401 CS(COMM) 144/2024 I24.01.2024 RITA VOHRA V/S SUNITASATYAENDR 9811161525 sksingh116@gmail.co [22.01.2024,
RANI A KUMAR m

SINGH

401 CS(COMM) 170/2024 129.01.2024 CANARA BANK V/S MUKULSUSHIL 0864422289 raisushilog15@gmail.[24.01.202
IDHINGRA IKUMAR RAI com 4

401 EX (COMM) U1/2024 130.01.2024 SHREE JEE POLYMER V/SVISHAL 8447894927 vishalgargadvocate@ [26.01.2024,
IMOTI AND SONS (MOTI SONS) [GARG gmail.com

lqo1 OMP(COMM) 11/2024 31.01.2024 SONU SAWHNEY V/S ANUKULPRASAHANT 19999981708 vilawhouse@gmail.co[11.01.2024
VIJ AND ORS SINGH m

YADAV

Is CS(COMM) 179/2024 31.01.2024 M/S SUPER CASSETTESK.K.KHETAN (9810389109 kkkhtan@tseries.net |30.01.202
INUSTRIES P LTD V/S M/S| 3
GRAND GUMBER
[ENTERTAINMENT AND EVENT

401 EX (COMM) 36/2024 25.01.2024 IKANCHAN FASHION V/SSUBHASH 9810459844 chandraadv3i@gmail[24.01.202
BUNNY BINDRA ICHANDRA .com 4
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402 Arbitration u/s 9 OMP (I) (COMM)/13/2024 [02-01-2024 IDCB BANK LTD Vs SULEMANParul Bhola(P), 9811452022 Anish 26-12-2023
KHAN Bhola17@yahoo.com

402 Arbitration u/s 9 OMP (I) (COMM)/12/2024 [02-01-2024 IDCB BANK LTD Vs KAUSHLENDRAParul Bhola(P), 9811452022 Anish 26-12-2023
GAJRAJ Bhola17@yahoo.com

402 Arbitration u/s 9 OMP (I) (COMM)/1/2024 02-01-2024 TATA CAPITAL FINANCIALVikas 0811205567 sharmavikas407@gm [22-12-2023
SERVICES LTD Vs M/S{Sharma(P), ail.com
BUILDCOND INFRA PROJECTS]
IPRIVATE LIMITED

lho2 Civil Suit CS (COMM)/37/2024 06-01-2024 IAmit Khanna Vs Harsh Vikas Bhatia(P), 9811379676 vksbht6@gmail.com [18-12-2023

lho2 Arbitration u/s 34 OMP (COMM)/5/2024 08-01-2024 [Rubal Sharma And Anr Vs Shri Ram[VIKRAM 0871688568 vikram.panwar.adv78[06-01-2024
Transport Finance Company Limited [SINGH(P), @gmail.com

402 Arbitration u/s 9 OMP (I) (COMM)/21/2024 9-01-2024 IM/S IDFCBANK Vs SAHIL GOGIAYatin Sethi(P), 8860070760 gs.lawattorney@gmai|06-01-2024
AND ANR l.com

402 Civil Suit CS (COMM)/63/2024 10-01-2024 State Bank Of India Vs Ram Kishan JEEWAN 0810099243 UPGADVOCATE@G [06-01-2024

IPARKASH MAIL.COM
IGUPTA(P),

402 Civil Suit CS (COMM)/65/2024 10-01-2024 SUREKHA DESIGNS PVT LTD Vs[Neelam 7303296156 neelam.malik8512 @g [23-12-2023
GANESH PRASAD JAISWAL IMalik(P), mail.com

lho2 Civil Suit CS (COMM)/64/2024 10-01-2024 M/s S Chand And Co Ltd Vs MrRAJESH 0810195013 kumarrajeshadv@yah|o4-01-2024
Gopala Krishnan Venkatraman IKUMAR(P), 00.com




S.No Court District Court Room Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid  Date of e-

Registration Name

Case Type

Number filing

402

Civil Suit

CS (COMM)/58/2024

10-01-2024

Moderne  Textile Soluions Vs

[Prashant Mehta

JAGRITI
JAIN(P),

8527506427

UNLEGALGROUP@
GMAIL.COM

03-01-2024

[Enterprises

IKUMAR(P),

01@YAHOO.COM

lho2 Civil Suit CS (COMM)/60/2024 10-01-2024 Canara Bank Vs Inderjeet Singh [Pratap Chandra (9990366723 prana25000@gmail.c[o8-01-2024
[Rana(P), om
402 Civil Suit CS (COMM)/61/2024 10-01-2024 SUREKHA DESIGNS PVT LTD VsNeelam 7303296156 neelam.malik8512@g[08-01-2024
V2 MART SHOP PVT LTD IMalik(P), mail.com
lho2 Civil Suit CS (COMM)/62/2024 10-01-2024 State Bank Of India Vs Pushpa VEEWAN 0810099243 UPGADVOCATE@G [|06-01-2024
IPARKASH MAIL.COM
IGUPTA(P),
o2 Civil Suit CS (COMM)/78/2024 11-01-2024 ISTATE BANK OF INDIA Vs SHEELA[Suresh 0810099445 - 00-01-2024
[Kumar(P),
lho2 Civil Suit CS (COMM)/106/2024 16-01-2024 [Preeti Gupta Vs Praveen Gupta ISANTOSH 0313780408 sbpandey7@yahoo.co [12-01-2024
IKUMAR(P), m
402 Arbitration u/s 34 OMP (COMM)/6/2024 16-01-2024 [Ram Santhanam Prasad Vs PnbfSaket Gogia(P), 9739046560 saketgogia@lawttitud|15-01-2024
Housing Finance Ltd e.com
lho2 Civil Suit CS (COMM)/113/2024 18-01-2024 Mithilesh Bhagat Vs OptimumANANT 0910985431 hajelaylawassociates [16-01-2024
Contracts Pvt Ltd [KUMAR @gmail.com
IHAJELAY(P),
lho2 Civil Suit CS (COMM)/119/2024 19-01-2024 M/s Maruti Overseas Vs M/s B MBIMAL 0205460591 BIMAL_ADVOCATE [18-01-2024
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402 Arbitration u/s 9 OMP (I) (COMM)/30/2024 [19-01-2024 [HDFC BANK LTD Vs VIRENDERANISH 0811452022 Anish 17-01-2024
KASHYAP IBHOLA(P), Bhola17@yahoo.com

o2 Arbitration u/s 9 OMP (I) (COMM)/47/2024 [20-01-2024 [HDFC BANK LTD Vs PRASHANTIANISH 0811452022 Anish 18-01-2024
[KUMAR SINGH BHOLA(P), Bhola17@yahoo.com

402 Civil Suit CS (COMM)/132/2024 20-01-2024 ISTATE BANK OF INDIA Vs SANJAYASHISH 0873039121 ashishbatra85@gmailf18-01-2024
IKUMAR BATRA(P), .com

lho2 Civil Suit CS (COMM)/137/2024 2-01-2024 SHISPAL Vs MUNICIPALsatyendra 08111161525 sksingh116 @gmail.co [19-01-2024
ICORPORATION OF DELHI kumar singh(P), m

o2 Arbitration u/s 9 OMP (I) (COMM)/58/2024 [23-01-2024 [HDFC BANK LTD Vs VIKAS VIJAYANISH 0811452022 Anish 20-01-2024
KUMAR BHOLA(P), Bhola17@yahoo.com

lho2 Civil Suit CS (COMM)/141/2024 23-01-2024 Mansi  Aggarwal Vs  MANOJ|Pankaj 0811899899 pankaj@agnesonepar [22-01-2024
CHORASIA(SINCE Agarwal(P), tners.com
IDECEASED)ERSTWHILE
PROPRIETOR OF M/S M K
IASSOCIATES THROUGH HIS LRs

402 Misc. Application Misc DJ/64/2024 24-01-2024 IM/S VIKAS TRADERS Vs STARRHIANJALI 0818389203 gaursumeet500@gm [23-01-2024
ALMOND KINGS PVT LTD INEHRA(P), ail.com

402 Arbitration u/s 9 OMP (I) (COMM)/62/2024 [24-01-2024 Tata Motors Finance Limited Vs JaiMAYANK 0873347330 mayank_mahajanos [22-01-2024
[Parkash IMAHAJAN(P), @yahoo.com

lho2 Civil Suit CS (COMM)/163/2024 £20-01-2024 [Renu Taneja Vs Meenakshi Taneja jamit vohra(P), 9958258255 - 25-01-2024
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[DEVELOPMENT CONSULT.

IVS. LKT ENGINEERIN

lho2 Arbitration u/s 9 OMP (1) (COMM)/77/2024 [29-01-2024 IDcb Bank Ltd Vs Parvez IANISH 0811452022 Anish 25-01-2024
IBHOLA(P), Bhola17@yahoo.com
lho2 Arbitration u/s 9 OMP (I) (COMM)/76/2024 [29-01-2024 Dcb Bank Ltd Vs Sailesh Kumar ANISH 0811452022 Anish 25-01-2024
BHOLA(P), Bhola17@yahoo.com
402 Civil Suit CS (COMM)/177/2024 31-01-2024 Material Movell India PrivatANURAG 0810922232 anuragparashar.advo [29-01-2024
[Limited Vs Shri Arjun Pal [PARASHAR(P), cate@gmail.com
14 ISH. ASHUTOSH|West 201 [Exection [Execution (Comm)/4/2024 [06-01-2024 VINEET AGGARWAL Vs ROOHANIAbhishek 8802636284, ADV.ABHISHEKKU [04-01-2024

[KUMAR, DISTRICT] [Extn Block [ENGINEERING WORK [Kumar(P), IMARS8088 3

JUDGE GMAIL.COM

(COMMERCIAL

ICOURT) 201 [Exection Execution (Comm)/6/2024 [08-01-2024 M/s PAPER DOT COM Vs ANILAISHIVANI 9810580541 lawaffair@gmail.com [05-01-2024
[Extn Block GUPTA [TOMAR(P),
201 [Exection [Execution (Comm)/8/2024 [10-01-2024 CANARA BANK Vs KIRANSURESH 0811143714 ad.sctiwari@gmail.co [08-01-2024
[Extn Block PRADHAN ICHANDER(P), m
201 [Exection [Execution (Comm)/9/2024 [10-01-2024 CANARA BANK Vs ANIL MISHRA [SURESH 0811143714 ad.sctiwari@gmail.co [08-01-2024
[Extn Block ICHANDER(P), m
201 Misc Misc DJ/28/2024 10-01-2024 M/s SAHIL ENTERPRIES Vs M/SShivam Bedi(P), 9810068578 nil 05-01-2024
[Extn Block RDM CARE (INDIA)PVT LTD
201 [Exection Execution (Comm)/19/2024 [20-01-2024 Mohd Rabban Vs Unique Fashion = [NAVNEET 0899324895 navneetgoyal.adv@g [16-01-2024
[Extn Block IGOYAL(P), mail.com

15 %S. HEMANIWest 209 ARBT.A(COMM) 1/2024 02.01.2024 PLANNING AND|VIJAY 8800171837 krvijayg7@gmail.com{02.01.202
HOTRA, [Extn Block INFRASTRUCTURAL UMAR 4

IDISTRICT JUDGH IDEVELOPMENT CONSULT

(COMMERCIAL IVS. LKT ENGINEERIN

ICOURT)-02 209 IARBT.A(COMM) 2/2024 02.01.2024 PLANNING AN HOK 8800725748 sbiog111@sbi.co.in  |02.01.202
[Extn Block INFRASTRUCTURAL UMAR 4
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209 CS(COMM) 10/2024 04.01.2024 [UNION BANK OF INDIA VS.,AMIT GUPTA 9810224624 amitguptaadv366@g (04.01.202
Extn Block AMIT PAL SINGH mail.com 4
209 CS(COMM) 127/2024 11.01.2024 [HARDIK 9999968277 hardikbedi2ogmail.coj21.12.2023
[Extn Block IBEDI m
209 CS(COMM) 128/2024 11.01.2024 IOJASVI 9990503001 khanejalaw@gmail.co[p2.01.202
Extn Block [KHANEJA m 3
209 CS(COMM) 31/2024 12.01.2024 IM/S ZETA BUILDTECH PVTJ/RAJEEV 9811231910 r.tewari88@gmail.co [12.01.2024
Extn Block ILTD. VS. M/S MULTICITYKUMAR m
HOSPITALITY TEWARI
209 CS(COMM) 38/2024 16.01.2024 SUNRISE ENTERRPISE VS.,SAMEER 9444444446565 16.01.2024
[Extn Block LOOK FOREVER SIDHAR
209 CS(COMM) ¥7/2024 20.01.2024 ATRRELAX INDUSTRIES PVT. LTDAADESH 0999359053 aadeshg696@gmail.c [20.01.202
[Extn Block VS. AIRFORM SHOES PVT. LTD ISARASWAT om 4
209 CS(COMM) 53/2024 22.01.2024 ISAROGI SUPER SALES PVT. LTDJ/VARUN BEDI 8285672608 advocatevarunbedi@ |22.01.2024
[Extn Block VS. PRAVEEN KOTHARI gmail.com
209 CS(COMM) 59/2024 23.01.2024 MOHAN MEAKIN LTD. VS[BISHAN 7428650450 support@spnlegal.co [23.01.2024,
[Extn Block GOLDENLINE DEVELOPERS PVT|SHARMA m
ILTD
209 CS(COMM) 60/2024 124.01.2024 [UNION BANK OF INDIA VS.RAJIV 9899395409 rajivpathakadvocate |24.01.202
Extn Block BRINNS SANITARYKUMAR @gmail.com 4
APPLIANCES
209 OMP(I)/COMM 1/2024 24.01.2024 SHRIRAM FINAICE LTD. VS.,MANOJ 9811133644 manojk.adv@gmail.c [24.01.202
[Extn Block SATYENDRA IKUMAR om 4
209 OMP(I)/COMM 5/2024 24.01.2024 SHRIRAM FINAICE LTD. VS.IzlANOJ 0811133644 manojk.adv@gmail.c |24.01.202
[Extn Block SATYENDRA UMAR om 4
209 OMP(I)/COMM 6/2024 24.01.2024 SHRIRAM FINAICE LTD. VS.,MANOJ 0811133644 manojk.adv@gmail.c [24.01.202
[Extn Block SATYENDRA IKUMAR om 4
209 CS(COMM) 71/2024 27.01.2024 H G OIL CARRIERS VSJAGDISH 9711304060 jagdisharorao703@g [|27.01.2024
[Extn Block GLOBAL SALES INDIA JARORA mail.com
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209 CS(COMM) 84/2024 29.01.2024 MOHAN MEAKIN LTD VS, 7428650450 support@spnlegal.co [29.01.2024
[Extn Block ALVIR REALITY SERVICE m
209 OMP(I)/COMM 12/2024 £0.01.2024 SHRIRAM FINANCE VS. RAJ DEEPIMANOJ 0811133644 manojk.adv@gmail.c [29.01.2024
[Extn Block SINGH [KUMAR om
209 CS(COMM) 85/2024 130.01.2024 IPSYCHROMETRIC SOLUTIONS VS.JAI VARDHAN 9899053543 advocatejaivardhan(@[30.01.202
Extn Block IMANOJ KUMAR mail.com 4
209 CS(COMM) 86/2024 130.01.2024 UAI ENTERPRISES VS. CHANDANDHRUV 0999653945 dhruvdadv@gmail.co [30.01.202
Extn Block AND CHANDAN INDUSTRIES IDWIVEDI m 4
209 CS(COMM) 01/2024 31.01.2024 HARISH VERMA VS. JOGINDERHARISH 0868227610 gurusharansingh7610[31.01.2024
Extn Block IPAL SINGH IVERMA @gmail.com
209 CS(COMM) 92/2024 31.01.2024 IMS. NEW WEMBLEY PRODUCTS 0871499417 karankmargogna.lega[31.01.2024
Extn Block ILLP VS. MS. JAIN AND SONS KUMAR | @gmail.com
OGNA
16 ISH. DIG VIJAY|West 203 Arbitration ARB A (COMM)/4/2024 03-01-2024 [Planning And InfrastructuralSHEKHAR 8800171837 krvijayg7@gmail.com|01-01-2024

ISINGH, DISTRICT]| [Extn Block Development Consultants Pvt Ltd V§KUMAR

JUDGE Lkt Engineering Consultants Pvt Ltd

(COMMERCIAL

ICOURT)-03 203 Civil CS (COMM)/12/2024 04-01-2024 Manoj Kumar Vs M/s Abjor Interio |pasant  kumarf--- vivekkumaro1041994[02-01-2024
[Extn Block singh @gmail.com
203 Civil CS (COMM)/24/2024 10-01-2024 Blue Heaven Cosmetics Pvt Ltd Vs Dyvaibhav verma 90874965091 vaibhav.vermaadvicat{o8-01-2024
Extn Block K Traders e@gmail.com
203 Civil CS (COMM)/25/2024 10-01-2024 Bank Of India Vs Narinder Kumar [sandeeep singh [8920646070 sandeepanshlaw@gm|(09-01-2024
[Extn Block ail.com
203 Civil CS (COMM)/30/2024 11-01-2024 Super Sign Industries Vs Jay KrishnaSANJAY 0968010672 LAWYER.SANJAY@ [10-012024
[Extn Block Industries KUMAR GMAIL.COM
203 Civil CS (COMM)/29/2024 11-01-2024 Aum G Inc Vs Guneet Traders rajiv gupta 081128732 lawnrajiv@gmail.comft0-01-2024
[Extn Block
203 [Execution Petition [Execution (Comm)/12/2024 [15-01-2024 Avinash Kumar Punjani Vs Sanjeevisudhir anand 9560322277 advocatesudhiranand [11-01-2024
Extn Block Bansal @gmail.com




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid  Date of e-
Registration Name Number filing

203 Misc. Application Misc DJ/39/2024 15-01-2024 Vijay Kumar Jain Vs RichmondDEEPAK 0711170446 12-01-2024
[Extn Block Blobal School And Others IDAHIYA
203 Civil CS (COMM)/36/2024 15-01-2024 Campus Activewear Limited VSANKIT 880231640 DELHI@ALBALAWO|15-01-2024
Extn Block Gopal Bhatia Proprietor Of M/sPARASHAR FFICES.COM

Shoes Galaxy
203 Civil CS (COMM)/43/2024 18-01-2024 M /s Navkar International Vs M/s RMOHAN 0811137173 - 16-01-2024
Extn Block S Enterprises ISHARMA
203 Civil CS (COMM)/41/2024 18-01-2024 Saraogi Super Sales Pvt Ltd VSVARUN BEDI 8285672608 ADVOCATEVARUNB|16-01-2024
Extn Block Vikash Kumar Prop Sri Sai Textile EDI@GMAIL.COM
203 Civil CS (COMM)/42/2024 18-01-2024 Saraogi Super Sales Pvt Ltd Vs BinodVARUN BEDI 8285672608 ADVOCATEVARUNB|16-01-2024
[Extn Block [Kumar Chawrasia Prop Vikash| EDI@GMAIL.COM

Readymade
203 Civil CS (COMM)/45/2024 19-01-2024 SAHARA TIMBER TRADER Vs G I PREET9899604908 [KARANSAFRON50@[16-01-2024
[Extn Block I[ENTERPRISES INGH GMAIL.COM
203 Civil CS (COMM)/49/2024 20-01-2024 [Lashkara Essentials Vs Saurabh[NIRANJAN 0999337791 LEGAL.SLH@GMAILJ19-01-2024
[Extn Block Singhal UR .COM
203 Civil CS (COMM)/48/2024 £0-01-2024 M/s Gsv Products Vs M/s RgSAMEER 9999918302 SAMEER.SIDHAR@ [19-01-2024
[Extn Block [Enterprises ISIDHAR METROPOLITANLE

GAL.IN

203 Civil CS (COMM)/56/2024 22-01-2024 Saraogi Super Sales Pvt Ltd VSVARUN BEDI [8285672608 ADVOCATEVARUNB|20-01-2024
Extn Block [Kabita Bhuwania Prop Jagadambal EDI@GMAIL.COM

Readymade
203 Civil CS (COMM)/55/2024 22-01-2024 Saraogi Super Sales Pvt Ltd Vs AnilVARUN BEDI 8285672608 ADVOCATEVARUNB|20-01-2024
[Extn Block kumar Prop Nicky Exclusive EDI@GMAIL.COM
203 Civil cs (COMM)/62/2024 24-01-2024 Canara Bank Vs M/s BhardwajSUMIT 0873245548 VIRMANILAWCO@ [23-01-2024
Extn Block Traders Through Its ProprietofVIRMANI GMAIL.COM

Subodh
203 Arbitration OMP(I)(COMM)/08/2024 [24-01-2024 SHRIRAM FINANCE LTD. V/SMANOJ 0811133644 MANOJK.ADV@GM [23-01-2024
[Extn Block AANCHAL IKUMAR AIL.COM
203 Civil cs (COMM)/61/2024 24-01-2024 M/S EASTERN BEARING PVT|GAGAN 0654224557 ADVSUNILSINGHH [23-01-2024
[Extn Block ILTD. KUMAR P@GMAIL.COM
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17 ISH. SANJAY| 202 CS (COMM) CS (COMM)/1/2024 02-01-2024 RSL BIOSCIENCE PVT LTD VS R i 10818333616 krishnaparmaara@g [23-12-2023
JINDAL, DISTRICT] Extn Block PHARMA Singh mail.com
JUDGE
(COMMERCIAL
ICOURT) 202 CS (COMM) CS (COMM)/17/2024 05-01-2024 [UCO BANK VS AMIT VOHRA I.S. Chauhan  [811008367 Ischauhanadvo1@gmlo2-01-2024
[Extn Block ail.com
202 CS (COMM) CS (COMM)/18/2024 05-01-2024 [UNION BANK OF INDIA VSAMIT GUPTA [0810224624 amitguptaadv366@g [02-01-2024
[Extn Block IKULDEEP DAGAR mail.com
202 CS (COMM) CS (COMM)/19/2024 08-01-2024 SUPER SIGN INDUSTRIES VSSANJAY 0968010672 lawyer.sanjay @ 03-01-2024
[Extn Block SHANKAR LAL VIKRAMSEN KUMAR gmail.com
202 CS (COMM) CS (COMM)/20/2024 08-01-2024 SUPER SIGN INDUSTRIES VSSANJAY 0968010672 lawyer.sanjay@ 04-01-2024
[Extn Block IPOOJA PRIYANKA VANDRASI IKUMAR gmail.com
202 CS (COMM) CS (COMM)/21/2024 08-01-2024 BANK OF BARODA VS SONIASUMEET 9953154353 sumeetanand.adv@g [04-01-2024
[Extn Block SABHARWAL JANAND mail.com
202 CS (COMM) CS (COMM)/22/2024 08-01-2024 GULSHAN SHARMA VS BAJAJAKHLAKALI [9350901394 akhlakali 05-01-2024
Extn Block ALLIANZ GENERAL INSURANCE advocate@gmail.com
CO LTD THROUGH
202 CS (COMM) CS (COMM)/52/2024 09-01-2024 IKISHAN KISHORE TANDON ANDARUN Ko873039121 ashishbatra85@gmailf20-01-2024
Extn Block ISONS HUF Vs RAJOURI GARDENBATRA .com
RESIDENTS CLUB REGD
202 CS (COMM) CS (COMM)/78/2024 11-01-2024 RISHI PAL SHARMA Vs NEXTPARTH 0810866704 advparthsharma3653 |27-01-2024
[Extn Block GENERATION DEALS I PVT LTDISHARMA @gmail.com
THROUGH ITS MD BRIJESH]
[KUMAR SHARMA
202 OMP (I) (COMM) CS (COMM)/93/2024 20-01-2024 SATYAPAL MITTAL VS ANOOPSHRESHTH 0818333616 sareshthjaing86@gm [30-01-2024
[Extn Block GUPTA UJAIN ail.com
202 Misc DJ/63/2024 Misc DJ/63/2024 16-01-2024 SHRIRAM FINANCE LTD VSSUDHIR 05603222777 advocatesudhiranand [24-01-2024
Extn Block SATYENDRA JANAND @gmail.com
202 OMP (I) (COMM) OMP (I) (COMM.)/1/2024 [16-01-2024 SHRIRAM FINANCE LTD VS SHIVMANOJ 0811133644 manojk.adv@gmail.c [15-01-2024
[Extn Block KR KUSHWAHA IKUMAR om
202 OMP (I) (COMM) OMP (I) (COMM.)/2/2024 [24-01-2024 IPUNJAB NATIONAL BANK VS M/SMMANOJ 0811133644 manojk.adv@gmail.c [15-01-2024
[Extn Block ISGM ENTERPRISES KUMAR om
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202 OMP (I) (COMM) OMP (I) (COMM.)/3/2024 [25-01-2024 SAVITA ANAND VS PARVEEN] 0811133644 manojk.adv@gmail.c [15-01-2024
Extn Block SHARMA UMAR om
18 SH. AJAY GUPTA|West 210 CS (COMM)/2/2024 12/2024 02-01-2024 Dileep Sharma V. Kali CharanRakesh Kumar9899454835 rks108@gmail.com ([23-12-2023
IDISTRICT JUDGH Extn Block Sharma [Shukla
(COMMERCIAL
ICOURT)
210 CS (COMM)/9/2024 9/2024 04.01.2024 Vee Kay Enterprises V. Subham|Nitin Arora 0818189667 nitin.arora465@gmai(03.01.202
Extn Block [Printing Press l.com 4
CS (COMM)/13/2024 13/2024 05.01.2024 [Union Bank Of India Vs Lalit SharmafSumeet Anand 19953154353 sumeetanand.adv@g (03.01.202
mail.com 4
CS (COMM)/14/2024 14/2024 05.01.2024 Bank Of Baroda Vs Deepanshu Dalal |Arun Nischal 9811563623 arunnischal@gmail.c [03.01.202
om 4
CS (COMM)/26/2024 26/2024 11-01-2024 Pankaj Mohan Gombar Vs PravinAbhay Mani 0811329325 mani.abhay@gmail.c [09.01.202
IKumar om 4
Misc DJ/37/2024 37/2024 15-01-2024 Satyavir Singh Lakra Vs M/s AlphaDevender  Kr.9811403534 devenderdhiryan@g [11.01.2024
Sea And Air Private Limited [Dhiryan mail.com
[Execution (Comm.)/13/2024 13/2024 16-01-2024 [Paras Petro Plast India Pvt Ltd VsSurinder Jain 9312414473 not provided 14-1-2024
[Revlak Technologies Pvt Ltd
CS (COMM)/39/2024 39/2024 18-01-2024 Saraogi Super Sales Pvt Ltd VgVarun Bedi 8285672608 advocatevarunbedi@ [15-01-2024
Biswajit Das Prop M/s Das| gmail.com
Readymade Center
CS (COMM)/40/2024 10/2024 18-01-2024 Mohan Meakin Limited Vs Deep|B.P. Sharma 7428650450 support@spnlegal.co [15-01-2024
Mohan Singh Arneja m
CS (COMM)/44/2024 U4/2024 10-01-2024 Ms Srp Media Through ItsAanchal 0654554644 advocatealok1975@g [16-01-2024
Authorised  Representative Sngudhiraja mail.com
Sudhanshu Priyadarshi Vs Optim:
Mart Opc Pvt Ltd Through Its
CS (COMM)/46/2024 16/2024 20-01-2024 Stellar Minerals Through ShiSahib Kochar 9958280740 [Law.Sahib@gmail.co [19-01-2024
Vaibhav Narula Vs 3 D Polymers m
Through Sole Proprietor Sh Puneet|
Tal War
[Execution (Comm.)/20/2024 20/2024 22-01-2024 ASHA RAM AND SONS PVT LTD VsNot provided  [Not provided INot provided mil
TARUN BABBAR
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CS (COMM)/50/2024 50/2024 2-01-2024 Saraogi Super Sales Pvt Ltd Vs MotilVarun Bedi 8285672608 advocatevarunbedi@ [19-01-2024
[Lal Tahilyani Prop Moti Vishandas gmail.com
210 CS (COMM)/51/2024 51/2024 22-01-2024 Airrelax Industries Private LimitedAadesh Kumar [Not provided Not provided 20-01-
Extn Block Vs Airform Shoes Private Limited 2024
210 CS (COMM)/73/2024 73/2024 27-01-2024 M/s Psa Polymers Pvt. Ltd. Vs M/sR.L Bhagat 9910639360, ribajurist@gmail.comf27-01-
[Extn Block Siddarhth Display and Devices Pvt, 0999653611 2024
[Ltd. Ors
210 CS (COMM)/57/2024 57/2024 £3-1-2024 Smt Kamal Vashisht Vs HandalAvinash Suri 844797644 umeshsuriadvocate@ |20-01-
Extn Block Control System gmail.com 2024
210 CS (COMM)/58/2024 58/2024 23-1-2024 Mohan Meakin Limited Vs ExpolB.P.Sharma 7428650450 support@spnlegal.co [19-01-2024
[Extn Block Media Developers Pvt Ltd m
210 OMP (I) (COMM.)/11/2024 }11/2024 129-01-2024 Shriram Finance Ltd Vs SupreetfManoj Kumar 9811133645 MANOJK.ADV@GM |29-01-
Extn Block Singh AIL.COM 2024
210 CS(Comm.)/79/2024 79/2024 120-01-2024 Rahul Singla Sole Prop. Of DelhiVishalashkhi 9582616050 garg.kamakshi.kg@g [29-01-
Extn Block [Polymer Vs Nine Plus Shoes Pvt. Ltd.|Goel mail.com 2024
210 CS(COMM.)/80/2024 80/2024 29-01-2024 M/s Psa Polymers Pvt. Ltd. Vs M/sR.L Bhagat 9910639360, ribajurist@gmail.com{25-01-
[Extn Block ISkai Tubes 0999653611 2024
210 CS (COMM)/81/2024 81/2024 120-01-2024 State Bank Of India Vs Sanjay KumarjSwapnika 0811896060 kumarashokadvocate [26-01-
[Extn Block Chaoudhary @gmail.com 2024
210 CS (COMM)/82/2024 82/2024 129-01-2024 State Bank Of India Vs Dharmendra [Shalini 0899408618 shaliniadvocate@gmal27-01-
[Extn Block [Upadhyay il.com 2024
210 CS (COMM)/83/2024 83/2024 129-01-2024 State Bank Of India Vs Deepak Soni [Shalini 0899408618 shaliniadvocate@gmal27-01-
Extn Block [Upadhyay il.com 2024
210 CS (COMM)/87/2024 87/2024 30-01-2024 Virender Kumar Vs Jasmeen Singh{Mohit Kr.[8920146856 jagdishsethi@yahoo.c|27-01-
[Extn Block Wadhwa ISharma 0.in 2024
210 CS (COMM)/88/2024 88/2024 30-01-2024 Mohan Meakin Limited Vs ManjitB.P. Sharma 7428650450 support@spnlegal.co [27-01-
Extn Block Singh m 2024
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210 CS (COMM)/89/2024 89/2024 130-01-2024 M/s Eastern Bearings Pvt Ltd VsGagan Kumar [9654224557 advsunilsinghhp@gm|24-01-
Extn Block Mega Steel Industires C ail.com 2024
210 CS (COMM)/90/2024 00/2024 130-01-2024 Mukesh Kumar Swami Vs M/sRohtash Kanwarjo811207995 rohkani47@gmail.co [29-01-
Extn Block Woodtech Interiors Through Its m 2024
[Partners
210 OMP (I) (COMM.)/7/2024 7/2024 24-01-2024 Shriram Finance Ltd Vs Shiv KriManoj Kumar 9811133645 MANOJK.ADV@GM ([23-12-2023,
[Extn Block I[Kushwaha AIL.COM
19 ISH. NARESHWest o3 CS (COMM)/6/2024 6/2024 02-01-2024 Bank Of Baroda Vs Dinesh [Praryush 0953154353 suprapartnerslegal @gfi5-12-2023
WAR [Extn Block [Parimal mail.com
HOTRA,
IDISTRICT JUDGE
(COMMERCIAL CS (COMM)/7/2024 /2024 02-01-2024 Bank Of Baroda Vs Biker Shopee And[Praryush 9953154353 suprapartnerslegal @g18-12-2023
ICOURT) Anr Parimal mail.com
CS (COMM)/8/2024 8/2024 04-01-2024 UIVAA RETAILS INDIA PVT. LTD|Rakesh Kumarj9935067770 atul.unitedagencies@ [25-10-
Vs UNITED GLASS AND PLYWOOD|Sharma gmail.com 2023
CO.
CS (COMM)/11/2024 11/2024 04-01-2024 Punjab National Bank Vs ChawlaVed Prakash 0711900673 Advocateprakashved [22-12-2023
Book Depot @gmail.com
CS (COMM)/15/2024 15/2024 05-01-2024 Rekha Bansal Vs M/s Altime PowerRohit Goel 0312248785 22-12-2023
Systems Pvt Ltd
CS (COMM)/16/2024 16/2024 05-01-2024 IAshok Bansal Vs M/s Altime PowerRohit Goel 0312248785 26-12-
Systems Pvt Ltd 2023
CS (COMM)/23/2024 23/2024 10-01-2024 [Entertainment Network India Ltd Vsaditi Tuteja 0999630431 adititutejal5@gmail.c/06-01-
IAshish Guliani om 2024
ARB. A. (COMM.)/5/2024 5/2024 11-01-2024 [Planning And InfrastructurallVijay Kumar 0810763003 krvijayg7@gmail.com{26-12-
Development Consultants Pvt Ltd Vs 2023
Lkt Engineering Consultants Pvt Ltd
ARB. A. (COMM.)/6/2024 6/2024 11-01-2024 [Planning And InfrastructuralVijay Kumar 9810763003 krvijayg7@gmail.com(26-12-
Development Consultants Pvt Ltd Vs 2023
[Lkt Engineering Consultants Pvt Ltd
CS (COMM)/32/2024 32/2024 15-01-2024 State Bank Of India Vs Rahul [Rajiv Kumarj9990781015 thakur.rajivio85@gmf11-01-2024
[Thakur ail.com




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid  Date of e-
Registration Name Number filing

CS (COMM)/33/2024 33/2024 15-01-2024 State Bank Of Inida Vs Rakesh|Rajiv Kumarj9990781015 thakur.rajivio85@gmf11-01-2024
[Kumar [Thakur ail.com

CS (COMM)/34/2024 34/2024 15-01-2024 IM/s Zeta Buildtech Pvt Ltd Vs NovaRajeev Kumar9312276651 r.tewari88@gmail.co (08-12-
Garments Pvt Ltd tiwari m 2023

CS (COMM)/35/2024 35/2024 15-01-2024 Veta Buildtech Pvt Ltd Vs M/sRajeev Kumarj9312276651 r.tewari88@gmail.co [03-01-
[Path2Way Hr Solutions Pvt Ltd tiwari m 2024

CS (COMM)/37/2024 37/2024 15-01-2024 IAmit Sharma Vs Shiv Enterprises  [Deepak Grover 9582948804 shapelegalteam@gmalf11-01-2024

il.com

[Execution (Comm.)/14/2024 14/2024 16-01-2024 Manish Gupta Vs Pret Study By
Janak Fashions Pvt Ltd

[Execution (Comm.)/21/2024 21/2024 22-01-2024 Garima Kumar Vs Bharat Lalwani

CS (COMM)/54/2024 54/2024 02-01-2024 Saraogi Super Sales Pvt Ltd VsVarun Bedi 7008900552 agrawal.kanhiya2013 [19-01-2024
[Kanhaiya Agrawal Prop Gajanand| @gmail.com
Garments

OMP (I) (COMM.)/9/2024 9/2024 24-01-2024 SHRIRAM FINANCE LIMITED VsMANOJ 0811133644 22-01-
[Deepak Dagar KUMAR 2024

OMP (I) (COMM.)/10/2024 10/2024 24-01-2024 Shriram Finance Limited Vs Manish [MANOJ 0811133644 22-01-

IKUMAR 2024

Counter Claim/5/2024 5/2024 25-01-2024 IDR. VEENA KACHHWAH Vs M/SHarish Malik 7838855710 malik.harisho1@gmaif25-01-
[EURIZONE EDUCATION PVT LTD l.com 2024

CS (COMM)/63/2024 63/2024 5-01-2024 Mohan Meakin Limited Vs Fortune[Bishan Shrma 9810552424 suppORT@SPNLEGA|22-01-
[Health Care Services Pvt Ltd L..COM 2024

CS (COMM)/64/2024 64/2024 25-01-2024 A And S Steel Private Limited Vs Smtshiven Banga  [7838443353 advshivenbanga@gm [22-01-
IAradhana Tiwari, Prop Footlife Indial ail.com 2024
Company

CS (COMM)/65/2024 65/2024 25-01-2024 A And S Steel Private Limited Vs Shrishiven Banga 7838443353 advshivenbanga@gm |22-01-
IAbdul Rahaman, Prop G P Traders ail.com 2024
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CS (COMM)/69/2024 69/2024 25-01-2024 Airens Marketing Private Ltd VsYogesh Vidyakar|8447592082 yogesho88@gmail.co [15-01-2024
Rajat Gupta m
CS (COMM)/70/2024 70/2024 05-01-2024 Canara Bank Vs Dhruv Munjal [Sudesh Ranjan9313725724 dhruvmunjal36@ 24-01-2024
Singh Yahoo.com
CS (COMM)/74/2024 74/2024 27-01-2024 [Ramesh Tagraj Bhansali Vs KailashMukesh 0911616758 Goyaltani1i32@gmail. [24-01-2024
[Kumar Aggarwal com
CS (COMM)/75/2024 75/2024 7-01-2024 Rajendra Prasad Agrawal Vs Javedtanya Goyal 0811365575 mukesh_aggarwaln2 [25-01-2024
[Khan sa@yahoo.com
OMP (1) (COMM.)/13/2024 13/2024 £29-01-2024 Shriram Finance Ltd Vs Deekshali\é[ANOJ 0811133644 26-01-2024
Bhalla UMAR
[Execution (Comm.)/28/2024 28/2024 29-01-2024 M/s Aar Kay Fin Lease Pvt Ltd Vs
Mithlesh and Others
lho3 CS (COMM)/76/2024 76/2024 29-01-2024 M/s Sirca Paints India Limited VsParth Sharma 9810866704 advparthsharma3653 [15-01-2024
Extn Block IAnsaar Traders @gmail.com
CS (COMM)/77/2024 77/2024 209-01-2024 Priyanka Mittal Vs Ajnara Indial
[Limited
CS (COMM)/94/2024 04/2024 31-01-2024 Mohan Meakin Limited Vs PioneerBishan Shrma 9810552424 suppORT@SPNLEGA[31-01-2024
Gel Private Limited L.COM
20 ISH. ANURAG SAIN,/NEW DELHII CS(COMM) 0/2024 02.01.2024 IPRAHLAD SINGH VS. RAJENDRARAJENDRA KR.9999767535, RAJADVOCATE1975 [20.12.2023
IDISTRICT IDISTRICT VERMA ISINGH @GMAIL.COM
(COMMERCIAL
ICOURT)-01
1 CS(COMM) 3/2024 02.01.2024 ISBI VS. VIJAY ISHIV K TYAGI 9811059032, SHIVKTYAGI1@GM [21.12.2023
0643242952 AIL.COM
1 CS(COMM) 1/2024 2.01.2024 ISBI VS. RAM CHANDER ISHIV K TYAGI 9811059032, SHIVKTYAGI1@GM [21.12.2023
0643242952 AIL.COM
1 CS(COMM) 6/2024 02.01.2024 ISBI VS. ZAKIR HUSSAIN ISHIV K TYAGI 9811059032, SHIVKTYAGI1@GM [23.12.2023
0643242952 AIL.COM
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1 CS(COMM) 7/2024 03.01.2024 M/S FIRST FIDDLE F AND B PVTRITESH 8802101274 RITESH@THELAWC|22.12.2023
[LTD. VS. A.A. VENTURES ISAXENA, ARE.IN
IMEGHA
ISHARMA
1 COUNTER CLAIM 1/2024 04.01.2024 M/S SALASAR OIL AGENCY VS|VARUN GUPTAH91 9810476767,advocateguptavarun [03.01.2024
VALVOLINE CUMMINS PVT. LTD. 8826261410 @gmall.com;
adv.o1shubham@gm
all.com
1 EX(COMM.) /2024 04.01.2024 LIVING MEDIA INDIA LIMITEDISHAHRUKH [7838390214 SHAHRUKHEJAZ@ [14.12.2023
VS. MEDIATRIX ADVERTISING [EJAZ HARNEK HOTMAIL.COM
[KAUR
1 OMP (COMM) 2/24 05.01.2024 LAVA INTERNATIONAL VS[PRADEEP 8920085456, 011{DATTACOADVOCAT [22.12.2022
VIMARSH MARKETINMG BHARDWAJ 233883056 ES@GMAIL.COM
1 CS(COMM) 15/2024 05.01.2024 BANK OF INDIA VS. BISH AMBER[V.P. TIWARI  [9990182901 VPTIWARIADVOVA [22.12.2023
SINGH TE@GMAIL.COM
1 CS(COMM) 14/2024 05.01.2024 BANK OF INDIA VS. GHANSHYAM[V.P. TIWARI 9990182901 VPTIWARIADVOVA [22.12.2023
[RAT TE@GMAIL.COM
1 CS(COMM) 13/2024 05.01.2024 ISBI VS. RANI PROWAL ISHIV K TYAGI 9811059032, SHIVKTYAGI1@GM |4.1.2024
0643242952 AIL.COM
1 CS(COMM) 12/2024 05.01.2024 IMANJ CHITKAM VS. DILSHADSSIDDHANT 0911440333 SIDDHANTSHARMA[12.12.2023
BEGUM AND ANR. ISHARMA ADV@GMAIL.COM
1 CS(COMM) 16/2024 05.01.2024 SBI VS. MR. UMMED KHAN ISHIV K TYAGI 9811059032, SHIVKTYAGI1@GM |4.1.2021
0643242952 AIL.COM
1 CS(COMM) 17/2024 05.01.2024 ISBI VS. VISHAL KUMAR ISHIV KTYAGI 9811059032, SHIVKTYAGI1@GM [4.1.2024
0643242952 AIL.COM
1 OMP(I)COMM 2/2024 08.01.2024 AXIS BANK LTD. VS. MRJANUPAM 0654926809 ANUPAMSINGH®@G [3.1.2024
GURPREET SING GREWAL ISINGH MAIL.COM
1 CS(COMM) 19/2024 8.01.2024 PUNJAB NATIONAL BANK VS[PRATAP 0990366723 PRANA25000@GMA|22.12.2023
SHEEL CHOPRA ICHANDRA 1L.COM
RANA
1 CS(COMM) 20/2024 08.01.2024 ISBI VS. NEERAJ KAPOOR IVARUN K.9818365119 CHAMBESOFVARU |5.1.2024
ICHANDIOK NCHANDIOK@GMA

1L.COM
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1 CS(COMM) 02/2024 09.01.2024 M/S BRM LEAVE AND PVT. LTD/RUCHIR 0811278762 ADV.RUCHIRBATRAl.1.2024
IVS. SHRI SHIVAM DHAMA ANDBATRA @GMAIL.COM
IANR.

1 OMP(I)COMM 3/2024 00.01.2024 AXIS BANK LTD. VS. MR/ANUPAM 0654926809 ANUPAMSINGH®@G [3.1.2024
IKULDEEP SINGH AND ANR. ISINGH MAIL.COM

1 CS(COMM) 21/2024 09.01.2024 INEXT RADIO LTD. ROCIORAHUL 0899218215 RAHULSSMALHOTR[22.12.2023
INDUSTRIES PVT. LTD. IMALHOTRA A@GMAIL.COM

1 CS(COMM) 27/2024 11.01.2024 M/S BAJAJ RUBBER VS/S.S. KHATIN9818834488 IKHATRIADVOCATE (8.1.2024
ISARASWATI IPVT. LTD. S@GMAIL.COM

1 OMP(I)COMM u/2024 11.01.2024 ACCELEMATE PRODUCT  VS|GAUSAVJAIN 9289028200 CONTACT@LEXSTO6.1.2024
REEJH ESSENTIAL NEGROUP.COM

1 CS(COMM) 30/2024 11.01.2024 YGL LOGISTICS PVT LTD. VSJUDAY KUMAR 8882303942 ADVUDAYKUMAR@ [22.12.2022
MANGLAM GMAIL.COM

1 CS(COMM) 29/2024 11.01.2024 M/S PRAKASH MASALA VS. DEVIAK 0999448797 IKUSHAGRABANSAL [16.12.2023
SHAKTT IASSOCIATES @AKASSOCIATRES.

ORG.IN

1 CS(COMM) 32/2024 12.01.2024 M/S ELECTROSPARKIROHIT GOEL 9312248785 ROHIGOEL11975@G |5.1.2024

[ENCLOSURES VS. SH. SUNIL MAIL.COM
UMAR

1 CS(COMM) 33/2024 12.01.2024 IKARISHMA PAUL VS. SATISHRAJAT AHUJA [971156188s5, RAJATA.LAW@GMA|6.1.2024
IMALIK 7011908279 L..COM

1 CS(COMM) 34/2024 12.01.2024 SH. RAJ RAI VS. M/S KDPRAJEEVKR. 98999027104 LIBRAADV73@GMA [21.12.23
INFRASTRUCTURE 1L.COM

1 EX(COMM.) 9/2024 15.01.2024 IM/S AWP ASSISTANCE VS. VOLERDR. VIKRANT/9868576256 VIKRANTVASUDEV [6.1.2024
CAR PVT. LTD. INARAYAN A@GMAIL.COM

1 CS(COMM) K2/2024 15.01.2024 IDEUTSCHE BANK LTD. VS. MR/SURI ANDP971357074 LITIGATIION@SURI|22.12.2023
SUBODH KUMAR ICOMPANY CO.IN

1 CS(COMM) 13/2024 15.01.2024 IDEUTSCHE BANK LTD. VS. MR/SURI AND9971357074 LITIGATIION@SURI|5.1.2024

MUKESH CHAND

ICOMPANY

CO.IN
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1 CS(COMM) U4/2024 15.01.2024 IDEUTSCHE BANK LTD. VS. MR/SURI AND9971357074 LITIGATIION@SURI|2.1.2024
CHANDAR PRAKASH ICOMPANY CO.IN
1 CS(COMM) 45/2024 15.01.2024 IDEUTSCHE BANK LTD. VS. MR,SURI AND9971357074 LITIGATIION@SURI|2.1.2024
CHANDAR PRAKASH ICOMPANY CO.IN
1 CS(COMM) u7/2024 15.01.2024 BANK OF INDIA VS. MOHD.SANDEEP 8920646070 SANDEEPANSHLAWJ5.1.2024
MANJUR ALAM ISINGH @GMAIL.COM
1 CS(COMM) ¥1/2024 15.01.2024 WINGS PHARMACEUTICAL PVT.,SIDDHARTH 9811327014 SIDDHARTHBAMB [10.1.2024
ILTD. VS. FAIR FORDBAMBHA AND HA@GMAIL.COM
PHARMACEUTICAL ILUV VIRMANI
1 CS(COMM) 10/2024 15.01.2024 WINGS PHARMACEUTICAL PVT./SIDDHARTH [9811327014 SIDDHARTHBAMB [10.1.2024
[LTD. VS. VEEON HEALTHCARE = [BAMBHA AND HA@GMAIL.COM
LUV VIRMANI
1 CS(COMM) 16/2024 15.01.2024 WINGS PHARMACEUTICAL PVT,SIDDHARTH 9811327014 SIDDHARTHBAMB [10.1.2024
ILTD. VS. INDKUS BIOTECH IBAMBHA AND HA@GMAIL.COM
ILUV VIRMANI
1 CS(COMM) 56/2024 16.01.2024 WINGS PHARMACEUTICAL PVTJ/ROHIT BOHRA 9911000651 SIDDHARTHBAMB [15.1.2024
ILTD. VS. HELBREDE HA@GMAIL.COM,
HEALTHCARE PVT. LTD. ROHIT@BAMBHAA
INDNANDAN.IN
1 CS(COMM) 55/2024 16.01.2024 WINGS PHARMACEUTICAL PVT/SIDDHARTH (9911000651 SIDDHARTHBAMB [10.1.2024
[LTD. VS. CELEBRITY BIOPHARMA BAMBHA AND HA@GMAIL.COM,
ILUV VIRMANI ROHIT@BAMBHAA
INDNANDAN.IN
1 CS(COMM) 57/2024 16.01.2024 IDEUTSCHE AG VS. M/S RPSSURI AND9971357074 LITIGATIION@SURI|05.01.2024
MANAGEMENT ANDICOMPANY CO.IN
CONSULTANT
1 CS(COMM) 58/2024 16.01.2024 IDEUTSCHE AG VS. M/S PRINCESURI ANDP971357074 LITIGATIION@SURI|05.01.2024
[LIFTA MOBITECH PVT. LTD. ICOMPANY CO.IN
1 OMP (COMM) 9/2024 16.01.2024 TEJASVI RAGHUNATH AND ANR/AAMAR VIVEK9811631979, SAISADANLAW@G [10.1.2024
VS. IIFL. HOME FINANCE LTD/AGGARWAL 9814027754 MAIL.COM,
IAND ANR. ICHITWAN GOD CHITWANGODAA25
@GMAIL.COM
1 CS(COMM) 59/2024 16.01.2024 BANK OF BARODA Vs M/S A ANDDEEPAK 0810441022 NOT FILED 26.10.2024
A PACKAGING AND OTHERS IVERMA
1 OMP (COMM) 10/2024 16.01.2024 SOHAN LAL COMMODITY[RAHAT 9899057063 ADVRAHATBANSAL |09.01.2024
IMANAGEMENT PVT. LTD. ANDBANSAL @GMAIL.COM

ORS. Vs ASHOK KUMAR MITTAL
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CS(COMM) 61/2024 18.01.2024 SH. BHIM SINGH VS. PETUNIAAMIT DHAKAQ911567714 AMITDHAKATHELA [22.12.2023
BEAUTIFY AND CARE PVT. LTD. |AND WYER@GMAIL.CO
JASSOCIATES M
1 CS(COMM) 62/2024 18.01.2024 IM/S ZAK GLOBAL SERVICES PVT|AKSHAYA 0999777687, LEXYANTRA@GMAI|05.01.2024
[LTD. VS. M/S SHRACHI BURDMANAGGARWL 9873580987 L.COM
IDEVELOPERS PVT. LTD. IAND DEEPAK
JOSHI
1 CS(COMM) 63/2024 18.01.2024 CANARA BANK VS. LATE MR|KAVINDRA 0873099775 IKAVINDRA@RUDR [12.12.2023
SRINIVASAM ISOLANKI ALEGAL.COM
1 CS(COMM) 64/2024 18.01.2024 ICANARA BANK VS. OMVATI ANDANIL KR.0810288424 ANILSINGHANDCO [19.12.2023
ORS. ISINGH MPANY@GMAIL.CO
M
1 CS(COMM) 65/2024 18.01.2024 CANARA BANK VS. LATE IHDKAVINDRA 0873099775 IKAVINDRA@RUDR [9.1.2024
ISALES ISOLANKI ALEGAL.COM
1 OMP (COMM) 12/2024 19.01.2024 OIL  AND NATURAL GAS|NITIKA 0996450083, INITIKAGROVER459 [11.1.2024
ICORPORATION LTD. VS. SAKLEYSIGROVER, 9971887197 9@GMAI.COM,
I[HOSPITALITY SERVICES IMAYEN MAYANPRASAD@G
IPRASAD, MAIL.COM
1 CS(COMM) 68/2024 19.01.2024 ISBI VS. MR. SYE MASUD KAMALK.K. SINGH 0810343732 IKSIGH1123@REDIF [10.1.2024
INIZAM FMAIL.COM
1 EX(COMM.) 10/2024 19.01.2024 M/S S AND S TECHNOCRATES VS/DHRUV 0891558131 DHRUV@ROHATGI [10.1.2024
M/S INDIA BULLSROHATGI LAW.COM
CONSTRUCTION
1 EX(COMM.) 11/2024 19.01.2024 ICICI BANK LTD. VS. SUSHMITAAMRENDRA 98710405809, INDOLEXLAW@GM |05.1.2024
DUTT IKR. 099243349 AIL.COM
1 OMP(I)COMM 6/2024 19.01.2024 ADITYA BIRLA FINANCE LTD|AJAY UPPAL [984740125 VIRTUOUS.PEOPLE [9.1.2024
[FLORENCOHEALTHCARE @GMAIL.COM
SERVICE
1 MISC DJ 149/2024 19.01.2024 IPUNJAB NATIONAL BANK VS. SHJARUN KUMA931240029 CONNECT@SNSLEG/11.1.2024
MOHD. UMAR ISHUKLA AL.IN
1 CS(COMM) 72/2024 20.01.2024 IBANK OF INDIA VS. ANKIT GOYAL|GAURAV DUA 9910599511 GAURAVDUA8@GM [15.1.2024
AIL.COM
1 CS(COMM) 73/2024 20.01.2024 BANK OF INDIA VS. ARUNPDR. SUMIT|8826307745 SUMITKUMAR.ENL [6.1.2024
I[ENTERPRISE KUMAR U271@GMAIL.COM
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M

OMP (COMM) 16/2024 20.01.2024 M/S VRS FOODS LTD. VS. MSKUMAR VIKAM/9810903831 INOT FILED 6.1.2024
GENESIS BCW PVT. LTD.
1 OMP(I)COMM 7/2024 £20.01.2024 JAWAHAR LAL VS. M/S SHIPRAPALLAVI 0999990078 PALLAVIPRATAP®@ [15.1.2024
ISTATE LTD. [PRATAP HOTMAIL.COM
1 OMP(I)COMM 8/2024 20.01.2024 COFCO INTERNATIONAL INDIARAMESH C.08101262780 RCKLAWADVISORS [9.1.2024
PVT. LTD. VS. CHANDAKKAINTHOLA @GMAIL.COM
[ENTERPRISES
1 MISC DJ 182/2024 £22.01.2024 GAURAVJEET SINGH KOCHAR VS.,VINOD MAHLAQ311623370 NOT FILED 15.1.2024
VINEET GUPTA IAND
JASSOCIATES
1 EX(COMM.) 13/2024 £22.01.2024 G.A.S. LOGISTICS VS. AL NOORSHASHA JAINB587859529, LALJAIN.ADV@GM [16.1.2024
EXPERT AND TARUN9810641240 AIL.COM
ILAL AND
JASSOCIATES
1 OMP(I)COMM 9/2024 22.01.2024 HERO FINCORP  LTD. VSMAYANK 9873347330 IMAYANK_MAHAJA [16.1.2024
[LAKSHMI DEVI K. IMAHAJAN No5@YAHOO.COM
1 OMP (COMM) 13/2024 11.01.2024 RAILWAY ADMINISTRATIVE VSJ|VIJAY JOSHI9873677817 ADVOCATEVIJAYJO l4.1.2024
M/S HIND TERMINALS PVT. LTD. [AND INDU SHI@GMAIL.COM
ISHEKHA
1 CS(COMM) 75/2024 22.01.2024 HT MEDIA LTD. VS. SIGNETLEGAL 9999886478 NOT FILED 10.1.2024
IMEDIA SERVICE PVT. LTD. KNIGHTS LAW
[FIRM
1 CS(COMM) 78/2024 £23.01.2024 CANARA BANK VS. ROHANPRISTINE LAW8586883779 PRISTINELAWCARE|20.1.2024
AUTOMOTIVE EQUIPMENT ICARE 1@GMAIL.COM
1 CS(COMM) 81/2024 24.01.2024 [ELEVAR SPORTS PVT. LTD. VS|RICHA 0718747666 DEL@KRISHNAANDJ18.1.2024
INTUTIVE SPORTSPANDEY, SAURASTRI.COM
TECHNOLOGIES AND APPLIEDIABHILASH
SCIENCE PVT. LTD. IGUPTA,
1 CS(COMM) 80/2024 £4.01.2024 HT MEDIA LTD. VS. BHARATMADUR 0999467283 RAKESH@AMSASSO|20.1.2024
IMEDIA LLC THROUGH ITSDHINGRA CIATIATES.CO.IN
[FOUNDER
1 OMP (COMM) 19/2024 27.01.2024 K. RAMACHANDRAN VS. THESONAKSHI 9773885024 SAJALSJAIN@OUTL[18.1.2024
INATIONAL HIGHWAYSMALHAN AND OOK.COMM
AUTHORITY OF INDIA ISAJAL JAIN
1 CS(COMM) 85/2024 20.01.2024 RAJEEV ARORA VS. AXIS BANKIASHISH 0811734395 AMITBHATNAGAR [27.1.2024
[LTD. AND ANR. IAGGARWAL @INTELLECTLP.CO
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CS(COMM) 86/2024 20.01.2024 SBI VS. MR. RAM NARESH R. N. SINGH/9868523230, ADVRNARAYAN@G [15.1.2024
IAND 8076466594 MAIL.COM
JASSOCIATES
1 CS(COMM) 87/2024 £0.01.2024 M/S JAY AMBE LOGISTICS VS|KULDEEP NOT FILED ADV.KULDEEP93@ [18.1.2024
M/S PRIMA TEL FIBCOM LTD. ISINGH AND GMAIL.COM
[ROHIT JAIN
1 OMP (COMM) 20/2024 130.01.2024 CUREFIT HEALTHCARE PVT. LTD[VIBHOR 0717488878 ALCHAMBERS.GAU [06.1.2024
IVS. OYO HOTELS AND HOMESAGGARWAL, RUGRAM@GMAIL.C
[PVT .LTD. IBHUPINDER oM
IYADAV,
1 OMP (COMM) 22/2024 31.01.2024 TAMILNADE SMALL INDUSTRIES[B. 0717488878 IKARUNASOADVC@ [22.1.2024
IVS. M/S VEDANGSOFT P. LTD. KARUNAKARA GMAIL.COM
IN AND ORS.
1 OMP (COMM) 23/2024 131.01.2024 TAMILNADE SMALL INDUSTRIESB. 0717488878 IKARUNASOADVC@ [15.1.2024
VS. M/S VEDANGSOFT P. LTD. [KARUNAKARA GMAIL.COM
IN AND ORS.
1 CS(COMM) 93/2024 31.01.2024 ISBI VS. SH. ABHISHEK GARODIA [VIJAY 0810210832 NOT FILED 18.1.2024
IPRAKASH
1 CS(COMM) 04/2024 31.01.2024 ISBI VS. SH. SUNIL KUMAR IVIJAY 0810210832 NOT FILED 18.1.2024
IPRAKASH
1 MISC DJ 3/2024 31.01.2024 INDMC VS. M/S RAJ BUILDERS INILESH 0873176033 INILESH.ADVOCATE |03.01.2024
ISAWHNEY @GMAIL.COM
1 MISC DJ u/2024 03.01.2024 IMITA INDIA PVT. LTD. VS. ARJLAKSHAY 0811870224 SSLAW316@GMAIL. [03.01.2024
COATING ISAWHNEY COM
1 CS(COMM) 05/2024 10.01.2024 ISBI VS. SANTOSH YADAV ISHIV KTYAGI 9811059032, SHIVKTYAGI1@GM (04.01.2024
0643242952 AIL.COM
1 CS(COMM) 26/2024 10.01.2024 SBI VS. MRADUL KUMAR GUPTA [SHIV K TYAGI 9811059032, SHIVKTYAGI1@GM [04.01.2024
0643242952 AIL.COM
1 EX(COMM.) 6/2024 10.01.2024 IMURLI KUMAR VS. UNION OFSEEMA SINGH [8505902233 NOT FILED 22.12.2023
INDIA
21 ISH. VIDYAINEW DELHIf25 CS (COMM.) 01/2024 02.01.2024 IMOLD TEK PACKAGING LTD VsSHRAVAN 9990605966 UNITEDMARK@UN [12.12.2023
[IPRAKASH, IDISTRICT INEWAY INDUSTRIES ShravanfkUMAR BANSA| ITEDANDUNITED.C
IDISTRICT JUDGE Bansal(P), OM
(COMMERCIAL
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25 OMP(I)COMM 01/2024 02.01.2024 IM/S CLIX CAPITAL SERVICE VsSH. RAVIp811252038 advocatersgarg@gmalfi2.12.2024

IKHAIR DIAGNOSTIC CENTRE ISHANKAR il.com
IGARG

25 CS (COMM.) 08/2024 04.01.2024 SHIVAM UDYOG PVT LTD Vs M/SHEMANT 0811085066 vakilhra@hotmail.co [23.12.2023
ANKUSH PUBLICATION PVT LTD [GUPTA m

25 OMP(COMM) 01/2024 04.01.2024 CHANDA ENTERPRISES Vs COFCOMS . SHALUQQ748500143 adv.simransingho8@ [23.012.2024
INTERNATIONAL [KUMARI gmail.com

25 EX./COMM. 01/2024 04.01.2024 M/S AURA HERBALS PVT LTD VsMS  RAKSHA9999337791 LEGAL.SLH@GMAILj04.01.2024
M/S GO EXPLORE PVT LTD IGUPTA .COM

25 CS (COMM.) 11/2024 05.01.2024 ISTATE BANK OF INDIA Vs MOHD|SH. SHIV|9811059032 SHIVKTYAGI@GMA (05.01.2024
SUHAIL ITYAGE [L.COM

25 EX./COMM. 03/2024 05.01.2024 SHIVAKRITI INTERNATIONAL Vs{SH. ASHISH9958493944 abhishek.shivpurigo [05.01.2024
CONTAINER CORPORATION OFSHIVPURI @gmail.com
INDIA

25 CS (COMM.) 10/2024 05.01.2024 ISTATE BANKOF INDIA VS HARPALJSHALINI 0899408616 shaliniadvocate@gmalo5.01.2024
IPAINTAL JUPADHYAY il.com

25 CS (COMM.) 09/2024 05.01.2024 BANK OF INDIA Vs SURENDER[V.P. TIWARI 9990182901 vptiwariadvocate@g [05.01.2024
SINGH mail.com

25 CS (COMM.) 18/2024 08.01.2024 IDEUTSCHE BANK AG  VSSURI &19971357074 litigation@surico.in  [22.12.2023
SHANKAR GOPE ICOMPANY

25 ARBS(COMM) 01/2024 08.01.2024 [UNION OF INDIA Vs TEWATIASAURABH 0811163723 sauravyadavri@gmail[08.01.2024
ICONSTRUCTION ISINGH YADAV .com

25 OMP(COMM) 03/2024 06.01.2024 INAYRA ENRGY LTD Vs GAIL GASPOONAM 05878041 poonamshekhawat91 [26.12.2023
ILTD ISHEKHAWAT 8@gmail.com

25 OMP(COMM) 4/2024 0.01.2024 INARENDER AWANA Vs DHARAHIMANSHU [7988358702 Jain.Himanshu87@g [04.01.2024
IMOTORS FINANCE JAIN mail.com

25 CS (COMM.) 24/2024 10.01.2024 ISTATE BANK OF INDIA Vs NIKETA|S.K. TYAGI 0811059032 shivtyagiigmail.com [04.01.2024
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CONSTRUCTION

ISINGH

lil.com

25 CS (COMM.) 23/2024 10.01.2024 IMANAS GEO TECH INDIA Vs TATAICHERY GUPTA 9811056644 asimnasemadv@gmail05.01.2024
IPROJECTS LTD l.com
25 EX/COMM 05/2024 10.01.2024 [ECOM EXPRESS LTD Vs DATAMs. ROMNIl9654325428 info@innoulegum.co [03.01.2024
WIND INNOVATION [RAISON m
25 OMP(COMM) 05/2024 10.01.2024 [UNION OF INDIA Vs SINGH]SH. VARUN[9891175510 nagpalassociates1@g [09.01.2024
IASSOCIATES RAJPAL mail.com
25 EX/COMM 08/2024 12.01.2024 ROYAL MERIDIAN Vs UNION OFSH. ASHISH9999448797 ashishchauhan@akas |06.01.2024
INDIA ICHAUHAN sociates.org.in
25 CS (COMM.) 31/2024 12.01.2024 I[HSN INTERIORS Vs BIOTRENDSSSH. NEERAJ9868503034 drjainlawgirm@gmaill3.012024
INDIA JAIN .com
25 CS (COMM.) 28/2024 11.01.2024 IDLF EMPARIO LTD Vs JONHSONMS PALAK9582084644 palak.charma@karan [05.01.2024
WATCH COMPANY ISHARMA jawala.in
25 EX/COMM 07/2024 11.01.2024 SHUSHIL KUMAR Vs{SH. AK9871441764 aktrivedilawoffices@g2.12.2023
GOVERNMENT OF NCT [TRIVEDI manil.com
25 OMP(COMM) 07/2024 11.01.2024 IMCD Vs CITY SWEEP SERVICE ISH. ASHUTOSH9891826827 ashutosh_402@hotm|06.01.2024
IGUPTA lil.com
o5 OMP(COMM) 06/2024 11.01.2024 BAWA H.P. ENGINEERINGSH. MANISH987364504 raghavlawefile@gmai|06.01.2024
IPRODUCT Vs UNION OF INDIA  |RAGHAV l.com
25 CS (COMM.) 38/2024 15.01.2024 IDEUTSHE BANK Vs RAMINDERSURI &9971357074 litigation@surico.in  [15.01.2024
SINGH ICOMPANY
ILAW FIRM
25 CS (COMM.) 37/2024 15.01.2024 IDEUTSCHE BANK AG Vs SAMRIDH|SURI &19971357074 litigation@surico.in [15.01.2024
HEALTHY DAIRY FARMS ICOMPANY
ILAW FIRM
25 CS (COMM.) 139/2024 15.01.2024 IDEUTSCHE BANK AG Vs PRAVEEN|SURI &190971357074 litigation@surico.in  [15.01.2024
AROMA PVT LTD ICOMPANY
LAW FIRM
25 CS (COMM.) 19/2024 15.01.2024 BANK OF INDIA Vs KRIDHANSHISH. SANDEEP8920646070 sandeepanshlaw@gm|05.01.2024
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25 CS (COMM.) u8/2024 15.01.2024 IBANK OF INDIA Vs KULDEEP ISH. SANDEEP8920646074 sandeepanshlaw@gm|[06.01.2024
ISINGH ail.com
25 CS (COMM.) 35/2024 15.01.2024 UMU LOGISTICS PVT Vs AEROLUXISH ANKIT|9990786641 ankit.batrago@gmail.l06.01.2024
INDIA IBATRA com
25 CS (COMM.) 36/2024 15.01.2024 PIRG ASSET CVIL LLP Vsﬁ(ﬁ. 8765629298 kaustubh.rai@outloo [05.01.2024
BIGPSOON FOODS PVT LTD USTUBHAI k.com
IRAT
25 OMP(COMM) 08/2024 16.01.2024 VIVEK DEEPAK NAZARE Vs IIFM[SH. ROHIT9811631979,9 saisadanlaw@gmail.c [14.01.2024
HOME FINANCELTD IYADAV om,
25 CS (COMM.) 50/2024 16.01.2024 IDEUTSCHE BANK AG Vs NEELAM|SURI &9971357074 litigation@surico.in  [05.01.2024
IKAPOOR ICOMPANY
ILAW FIRM
25 CS (COMM.) 51/2024 16.01.2024 IDEUTSCHE BANK AG Vs DACCSURI &19971357074 litigation@surico.in  [16.01.2024
INTERNATION ICOMPANY
ILAW FIRM
25 CS (COMM.) 52/2024 16.01.2024 IDEUTSCHE BANK AG VS VENUSSURI &9971357074 litigation@surico.in  [16.01.2024
IPOWER PROJECT ICOMPANY
ILAW FIRM
25 CS (COMM.) 53/2024 16.01.2024 IDEUTSCHE BANK AG Vs RAASURI &19971357074 litigation@surico.in  [16.01.2024
SECURITY PVT LDT ICOMPANY
ILAW FIRM
25 CS (COMM.) 54/2024 16.01.2024 IDEUTSCHE BANK AG Vs M/SSURI &19971357074 litigation@surico.in  [16.01.2024
IPRINCE SALES COPORATION ANDICOMPANY
ORS ILAW FIRM
25 OMP(COMM) 11/2024 18.01.2024 INEERAJ KR. THAKUR Vs HDFCSH. ANUPAM9891629964 anupamadvsc@gmail [10.01.2024
IBANK DWIVDI .com
25 OMP(i)(COMM) 05/2024 18.01.2024 ADITYA BIRLA FINANCE Vs SAMISH. MAHIPAL9911481624 mahipdatta@gmail.c |09.01.2024
TRADERS IDATT om
IPRASHAR
25 CS (COMM.) 60/2024 18.01.2024 IKAPIL. SINGHAL Vs VALVOLINESH. MUNISH/9810927909 MGALAWOFFICE@ [09.01.2024
CUMMINS IGUPTA GMAIL.COM
25 CS (COMM.) 67/2024 19.01.2024 INIRMAL FIBERS Vs KHATOR [MS ARTI9999755355 artiguptaadvocate87 [10.01.2024
TECHNICAL TAXLITES IGUPTA @gmail.com
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25 CS (COMM.) 66/2024 19.01.2024 STATE BANK OF INDIA Vs MD[SH. K.K. SINGH 90810343732 ksingh1123 @rediffmalf19.01.2024
SAKIL il.com
25 CS (COMM.) 71/2024 £20.01.2024 BANK OF INDIA Vs PRAN NATH|SH. GAURAV|9910599511 Gauravdua8@gmail.cf15.01.2024
IDHALL IDUA om
25 CS (COMM.) 70/2024 20..01.2024. BANK OF INDIA Vs SATYANDER|SH. GAURAV[9910599511 Gauravdua8@gmail.cf15.01.2024
IPAL SINGH IDUA om
25 OMP(COMM) 14/2024 £20.01.2024 INEETA DEVI Vs IIFL HOMESH. 7045773381 Advrksrivastava66@g|09.01.2024
FINANACE IR.K.SRIVASTAV| mail.com
A
25 CS (COMM.) 69/2024 £0.01.2024 BANK OF INDIA Vs KUMARDR. SUMIT|8826307745 sumitkumar.cnky271 [20.01.2024
ICOLLECTION [KUMAR @gmail.com
25 EX./COMM. 12/2024 20.01.2024 REVEX PLASTICISER Vs RANJITISH. VISHESHW5640851 legistauxiliary@gmail[20.01.2024
SINGH ICHAUHAN .com
25 OMP(COMM) 15/2024 00.01.2024 SHANKAR DD Vs SBI CARDS AND[SH. PIYO9958983405 piyog6harold@gmail.[10.01.2024
IPAYMENTS [HAROLD com
JAIMON
25 CS (COMM.) 74/2024 22.01.2024 [LARDUMS ELECTRICALAS Vs ION[SH. VISHALI9999742355 advvishalsaxena@gm [05.01.2024
[EXCHANGE ISAXENA il.com
25 OMP(COMM) 17/2024 02.01.2024 SHIPA HOTELS Vs MUKESH[SH. 0958855177 OFFICE@PRAKANT [11.01.2024
GUPTA ISHUBHANSHU LAWOFFICE.COM
IGUPTA
25 CS (COMM.) 77/2024 23.01.2024 IMAHAVIR ROLLER FLOUR MILLS[SH. SHRAVANiQ990605966 [UNITEDMARK@UN [20.01.2024
Vs DWARIKA FOOD PRODUCTS BANSAL ITEDANDUNITED.C
oM
25 CS (COMM.) 76/2024 £3.01.2024 CANARA BANK Vs AJIT KUMAR  |MS. ADITI7065517065 pristinelawcare1@gm [20.01.2024
ISHARMA ail.com
25 CS (COMM.) 79/2024 24.01.2024 CANARA BANK Vs MARRIS SUNNY[SH. KUNAL9811575138 KKUNALASHHARM [16.01.2024
ISHARMA ALAW@GMAIL.COM|
25 OMP(i)(COMM) 12/2024 24.01.2024 IKOTAK MAHINDRA PRIME Vs [SH. AMITi9990659331 kmpspartner@gmail [09.01.2024
IKAPIL SINGH BORE KUMAR SINJA
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25 OMP(i)(COMM) 10/2024 24.01.2024 OTAK MAHINDRA PRIME VsSH. AMIT9990659331 kmpspartner@gmail [09.01.2024
INITIN YADAV UMAR SINJA

25 OMP(i)(COMM) 11/2024 04.01.2024 IKOTAK MAHINDRA PRIME VsSH. AMIT9990659331 kmpspartner@gmail [09.01.2024
IPRAVEEN IKUMAR SINJA

25 OMP(i)(COMM) 18/2024 04.01.2024 IDHARMENDER KUMAR BHATI Vs{SH. SACHIN9650156702 cssachinbandooni@g [19.01.2024
IDYANAND PAL [BANDOONI mail.com

25 CS (COMM.) 88/2024 £0.01.2024 ARB BEARINGS LTD Vs GIRISHISH. SHARVAN9990605966 UNITEDMARK@UN [23.01.2024
IBHAI V PADALIYA IBANSAL ITEDANDUNITED.C

oM

25 OMP(i)(COMM) 13/2024 £29.01.2024 SMFG INDIA CREDIT COMPANY[|SH. VIMAL-9811297200 vinodrawat.1ega1@g [29.01.2024
Vs UGRO CAPITAL IKHURANA maii.com

25 CS (COMM.) 84/2024 20.01.2024 IMONEY BOXX FINANCE LTD VsDR. ANKIT|9891803682 vakilankitgupta@gmal19.01.2024
TALMIZ SYED IGUTA il

25 CS (COMM.) 83/2024 £29.01.2024 BANK OF INDIA Vs SANDEEPSSH. GAURAV(9910599511 gauravdua8gmail.co [19.01.2024
IKUMAR IDUA m

25 CS (COMM.) 82/2024 20.01.2024 GAURAV ANAND CORP Vs ANAND[SHAILEN 0818558690 advocate.shailenbhatif23.01.2024
[FURNITURES BHATIA a89@gmail.com

25 OMP(i)(COMM) 14/2024 £0.01.2024 IPAISALO  DIGITAL LTD VsSH. ANIMESH9810817397 NOT PROVIDED 10.01.2024
SUMMER SINGH IAPRATIM

[THAKUR

25 CS (COMM.) 89/2024 30.01.2024 CANARA BANK Vs GAURAV[SH. KUMAR718909886 adv.vishwajeet@gmail20.01.2024
SHRMA IVISHWAJIT l.com

25 EX./COMM. 14/2024 130.01.2024 IASSOCIATED CONSTRUCTION VsDR. SWAROOPQ871144284 swaroopgeorge@gma [20.01.2024
THE UNION OF INDIA IGEORGE il.com

25 CS (COMM.) 00/2024 130.01.2024 CANARA BANK Vs ANAND{SH. KUMAR9718909886 adv.vishwajeet@gmail27.01.2024
IPRAKASH IVISHWAJIT l.com

25 CS (COMM.) 92/2024 31.01.2024 STATE BANK OF INDIA Vs NITIN[SH. AMIT7838773507 singhamitoo71@gmaif27.01.2024
ISAINT KUMAR SINGH l.com
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25 CS (COMM.) 01/2024 131.01.2024 INDER MALIK Vs SUNDER LAIJSH. RAJVIR9990901022 SINGHRAJVEER74 [18.01.2024
GUPTA INGH @YAHOO.COM
25 OMP (COMM) 01/2024 31.01.2024 [ELECTRONICS COMPONENETS Vs|SH. PANKAJ8800430090 NOT PROVIDED 24.01.2024
XOXO STYLE ICHAUDHAY
22 MS. VINEETAINEW DELHI}24 SUIT FOR RECOVERY CS (COMM)/5/2024 02-01-2024 M/s H R Electronics Vs M/s K M|Sh. Arpit Singhlo899722679 arpitsingh.arora@hotf19-12-2023
IGOYAL, DISTRICTDISTRICT Tooling Solutions Arora mail.com
JUDGE
(COMMERCIAL
ICOURT)-03
24 SUIT FOR RECOVERY (COMM)/111/2024 7-01-2024 Dolphin  Refrigeration And AinSh. Anil Vyas |8800610300 adv.vyasanil@gmail.c|02-01-2024
Conditioning Vs Deepak Bajwa om
23 IMS. SAVITA RAO,/SOUTH 12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/18/2024 [02-01-2024 Toyota Financial Services IndiaDINESH 8376049809 advocateashok.1@gm |02.12.2023
IDISTRICT Block-1 Conciliation Act [Limited Vs Radhacharan R JAIN(P), ail.ccom
JUDGE(COMMERCI
JAL. COURT)
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/16/2024 [02-01-2024 Toyota Financial Services IndiaDINESH 8376049809 advocateashok.1@gm [20.12.2023
Block-1 Conciliation Act [Limited Vs Sarad Govind Hanumant JAIN(P), ail.ccom
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/17/2024 [02-01-2024 Toyota Financial Services IndiaDINESH 8376049809 advocateashok.1@gm [20.12.2023
Block-1 Conciliation Act [Limited Vs Ravinder Pal JAIN(P), ail.ccom
12, New CourtlCivil Case CS (COMM)/5/2024 02-01-2024 SBI Vs JAI KUMAR RANI 0643680913 rbhardwajassociate@ [20.12.2023
Block-1 BHARDWAJ(P), gmail.com
12, New CourtiCivil Case CS (COMM)/3/2024 02-01-2024 ISBI Vs LILU RANT 0643680913 rbhardwajassociate@ |20.12.2023
Block-I BHARDWAJ(P), gmail.com
12, New CourtlCivil Case CS (COMM)/6/2024 02-01-2024 ISBI Vs FAKIR CHAND RANI 0643680913 rbhardwajassociate@ [20.12.2023
Block-1 BHARDWAJ(P), gmail.com
12, New CourtlCivil Case CS (COMM)/4/2024 02-01-2024 ISBI Vs AKASH RANI 0643680913 rbhardwajassociate@ [20.12.2023
Block-I BHARDWAJ(P), gmail.com
12, New Court[Execitopm Petition [Execution (Comm)/1/2024 [02-01-2024 Three Aces Global Logistics Pvt Ltd[Uday KUmar(P),0810868162 advudaykumar@gmail20.12.2023
Block-1 Vs Sequel Alloys And Wires Pvt Ltd l.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/15/2024 [02-01-2024 Yes Bank Ltd Vs Neeraj Singh Nayal |[KUNAL 0811015339 katyalsachin2008@g [20.12.2023
Block-1 Conciliation Act IMAKHIJA(P), amil.com
12, New CourtflU/s 9 of the Arbitration &OMP (I) (COMM)/14/2024 [02-01-2024 lYes Bank Ltd Vs Sudesh [KUNAL 0811015339 katyalsachin2008@g [22.12.2023
Block-1 Conciliation Act IMAKHIJA(P), amil.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/12/2024 [02-01-2024 Yes Bank Ltd Vs Praveen Arora IKUNAL 0811015339 katyalsachin2008@g [22.12.2023
Block-1 Conciliation Act IMAKHIJA(P), amil.com
12, New CourtflU/s 9 of the Arbitration &OMP (I) (COMM)/13/2024 [02-01-2024 IYes Bank Ltd Vs Himanshu Parkash [KUNAL 0811015339 katyalsachin2008@g [22.12.2023
Block-1 Conciliation Act IMAKHIJA(P), amil.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/11/2024 [02-01-2024 Yes Bank Ltd Vs Paras Goel KUNAL 0811015339 katyalsachin2008@g [22.12.2023
Block-1 Conciliation Act IMAKHIJA(P), amil.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/10/2024 [02-01-2024 Yes Bank Ltd Vs Aashi [KUNAL 0811015339 katyalsachin2008@g [22.12.2023
Block-I Conciliation Act IMAKHIJA(P), amil.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9/2024 [02-01-2024 Yes Bank Ltd Vs Dalip Singh Rathore[KUNAL 0811015339 katyalsachin2008@g [22.12.2023
Block-1 Conciliation Act IMAKHIJA(P), amil.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/8/2024 [|02-01-2024 Yes Bank Ltd Vs Manoj Kumar [KUNAL 0811015339 katyalsachin2008@g [22.12.2023
Block-I Conciliation Act IMAKHIJA(P), amil.com
12, New CourtiCivil Case CS (COMM)/2/2024 02-01-2024 Akna Medical Private Limited VsNITESH 79085456927 vishishtsingh2020@g|22.12.2023
Block-1 Centeral Wareshousing CorporationKUMAR(P), mail.com

IAnd Ors
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7/2024 2-01-2024 IKotak Mahindra Prime Ltd Vs ShreeRAJESH 0958726491 delhi.jangraadvocate [22.12.2023
Block-I Conciliation Act Balaji Industries UANGRA(P), @gmail.com
12, New CourtiCivil Case CS (COMM)/1/2024 02-01-2024 [Punjab National Bank Vs Aashif Aliflndra Narain(P),0311824970 associatenarayan29@|22.12.2023
Block-1 [Prop Of M/s Ahad Import Export gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/6/2024 2-01-2024 Toyota Financial Services IndiaDINESH 8376049809 advocateashok.1@gm [22.12.2023
Block-1 Conciliation Act [Limited Vs Manjeet Logistic JAIN(P), ail.ccom
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3/2024 [02-01-2024 Yes Bank Ltd Vs Anurag Gupta ISANJEEV 8285002845 manjul.sood@srcsleg |22.12.2023
Block-I Conciliation Act PATHAK(P), al.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/4/2024 [|02-01-2024 Yes Bank Ltd Vs Imrat Imrat ISANJEEV 8285002845 manjul.sood@srcsleg [22.12.2023
Block-1 Conciliation Act IPATHAK(P), al.com
12, New CourtflU/s 9 of the Arbitration &OMP (I) (COMM)/2/2024 [02-01-2024 Yes Bank Ltd Vs Sumit Kumar ISANJEEV 8285002845 manjul.sood@sresleg [22.12.2023
Block-1 Conciliation Act IPATHAK(P), al.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/5/2024 [|02-01-2024 Yes Bank Ltd Vs Ali Irfan Khan ISANJEEV 8285002845 manjul.sood@srcsleg [22.12.2023
Block-1 Conciliation Act IPATHAK(P), al.com
12, New CourtflU/s 9 of the Arbitration &OMP (I) (COMM)/1/2024 02-01-2024 Bmw India Financial Services PvijDINESH 8376049809 advocateashok.1@gm [22.12.2023
Block-1 Conciliation Act ILtd Vs Gananathan Imports AndJAIN(P), ail.ccom

[Exports
12, New CourtlCivil Case CS (COMM)/10/2024 05-01-2024 Sarfaraz Vs M/s Forest Friendly)ROHIT Goel(P),0312248785 rohitgoel1975@gmail.l02.01.2024
Block-I Camps Pvt Ltd com
12, New Court Arbitration & Conciliation Act OMP (E) (COMM)/1/2024 |05-01-2024 IDS Techworks Solutions Pvt Ltd VgAman 0971704062 aman@vsalegal.in  [02.01.2024
Block-I Dezine Display Solutions Private[Nandrajog(P),

[Limited
12, New CourtlCivil Case CS (COMM)/11/2024 05-01-2024 IM/s VS Electricals And TradersASHWINI 0811514844 ashwini.mishra1@yahlo2.01.2024
Block-1 Through Its Manager Shri VirenderfMISHRA(P), 00.co.in

Sirohi Vs Rahul Bhadna Ch And Md
12, New CourtlCivil Case CS (COMM)/14/2024 06-01-2024 [EMU LINES PVT LTD VsUday KUmar(P),9810868162 advudaykumar@gmail04.01.2024
Block-1 Munuswamy Ramesh  Proprietor l.com

Shri Manjunatha Cargo Services
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/35/2024 [06-01-2024 Toyota Financial Services IndiaDINESH 8376049809 advocateashok.1@gm |04.01.2024
Block-1 Conciliation Act [Limited Vs Phirey Singh JAIN(P), ail.ccom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/36/2024 [06-01-2024 Toyota Financial Services IndiaDINESH 8376049809 advocateashok.1@gm [04.01.2024
Block-1 Conciliation Act [Limited Vs Papoo Makholee UJAIN(P), ail.ccom
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/48/2024 [08-01-2024 Toyota Financial Services IndiaDINESH 8376049809 advocateashok.1@gm |06.01.2024
Block-1 Conciliation Act [Limited Vs Adidas Sharma JAIN(P), ail.ccom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/49/2024 [08-01-2024 [Kotak Mahindra Prime Limited VSRAJESH 0958726491 delhi.jangraadvocate [06.01.2024
Block-1 Conciliation Act [Pratima Devi UJANGRA(P), @gmail.com
12, New CourtlExecitopm Petition [Execution (Comm)/5/2024 [08-01-2024 IM/s Shiv Transport Vs CentralRISHESH 8859710660 rishesh@risheshsikar|06.01.2024
Block-I Warehousing Corporation ISIKARWAR(P), ar.com
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12, New CourtlExecitopm Petition [Execution (Comm)/4/2024 [08-01-2024 M/s Aman Travels Ltd Vs NityaVikrant 0990969164 adv.vikranthudda@g [06.01.2024
Block-1 World Holidays Pvt Ltd [Hudda(P), mail.com
12, New CourtlCivil Case CS (COMM)/19/2024 08-01-2024 M/s S K Aari Embroidery VsAditya Gaur(P), 9873069924 not on record 06.01.2024
Block-1 Charming Embroideries  Private|

[Limited
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/62/2024 [09-01-2024 ICNH Industrail Capital India PrivateRAJESH 0958726491 delhi.jangraadvocate [08.01.2024
Block-1 Conciliation Act [Limited Vs Kabita Lenka JANGRA(P), @gmail.com
12, New CourtflU/s 9 of the Arbitration &OMP (I) (COMM)/61/2024 [09-01-2024 CNH Industrail Capital India PrivateRAJESH 0958726491 delhi.jangraadvocate [08.01.2024
Block-1 Conciliation Act [Limited Vs Gubendran R JANGRA(P), @gmail.com
12, New CourtiCivil Case CS (COMM)/24/2024 10-01-2024 [Rajesh Kumar Ranjan Vs M/s ArviSonu Vivek(P), 9899655790 girish1.kohli@gmail.c[08.01.2024
Block-1 IStudio om
12, New CourtCivil Case CS (COMM)/23/2024 10-01-2024 [ndraprastha Artificial Limbs AndAkshay Goel(P), 9811783019 akshay.goelio@agan [08.01.2024
Block-1 Orthotic Solutions Vs Nabil Ahmed| dassociate.in

[Proprietor Cyborg Future Healthcare
12, New CourtfU/s 9 of the Arbitration &OMP (I) (COMM)/75/2024 [10-01-2024 [Kotak Mahindra Bank Vs Dhanjayparv 0643646534 parv.mahajanoo7@g [09.01.2024
Block-1 Conciliation Act [Singh Imahajan(P), mail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/73/2024 [10-01-2024 [Kotak Mahindra Bank Vs Rajeshjparv 0643646534 parv.mahajanoo7@g [09.01.2024
Block-I Conciliation Act [Kumar Imahajan(P), mail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/94/2024 [11-01-2024 [Toyota Financial Services India LtdRAJESH 0958726491 delhi.jangraadvocate [10.01.2024
Block-1 Conciliation Act Vs Shagun Enterprises JANGRA(P), @gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/95/2024 [11-01-2024 [Toyota Financial Services India LtdRAJESH 0958726491 delhi.jangraadvocate [10.01.2024
Block-I Conciliation Act Vs Amolkumar Mangal ChandJANGRA(P), @gmail.com

ISontakke
12, New CourtiCivil Case CS (COMM)/26/2024 11-01-2024 Nisha Soni Vs Mg Mobiles India PvtjChandra Mohan 9810652956 cmgoyaladvocate@g [10.01.2024
Block-1 ILtd Goyal(P), mail.com
12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/139/2024 [15-01-2024 [Toyota Financial Services India LtdRAJESH 0958726491 delhi.jangraadvocate [12.01.2024
Block-1 Conciliation Act Vs Khasiya Mansukhbhai Kamabhai JANGRA(P), @gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/138/2024 [15-01-2024 [Toyota Financial Services India LtdRAJESH 0958726491 delhi.jangraadvocate [12.01.2024
Block-I Conciliation Act Vs Jaswinder Singh UANGRA(P), @gmail.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/137/2024 [15-01-2024 [Toyota Financial Services India Ltd 0958726491 delhi.jangraadvocate [12.01.2024
Block-1 Conciliation Act Vs Pradeep Dasharath Chavan UANGRA(P), @gmail.com
12, New CourtflU/s 9 of the Arbitration &OMP (I) (COMM)/136/2024 [15-01-2024 I[Dhara Motors Finance Ltd Vs A PJ K YADAV(P), 19999855157 advjitenderuadav201 [12.01.2024
Block-1 Conciliation Act Infratec 7@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/156/2024 [16-01-2024 IKotak Mahindra Prime Ltd VSRAJESH 0958726491 delhi.jangraadvocate [15.01.2024
Block-1 Conciliation Act Aashyan Enterprises Opc Pvt Ltd UANGRA(P), @gmail.com
12, New CourtflU/s 9 of the Arbitration &OMP (I) (COMM)/153/2024 [16-01-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 delhi.jangraadvocate [15.01.2024
Block-1 Conciliation Act ISomwati L UANGRA(P), @gmail.com
12, New CourffU/s 9 of the Arbitration &OMP (I) (COMM)/155/2024 [16-01-2024 IKotak Mahindra Prime Ltd Vs IvanRAJESH 0958726491 delhi.jangraadvocate [15.01.2024
Block-1 Conciliation Act John UANGRA(P), @gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/154/2024 [16-01-2024 [Kotak Mahindra Prime Ltd Vs AjayRAJESH 0958726491 delhi.jangraadvocate [15.01.2024
Block-I Conciliation Act [Kumar UVANGRA(P), @gmail.com
12, New CourtMisc Commicial suit Misc DJ/10/2024 16-01-2024 World Window Impex India PrivateRaushal 8800933083 ankur@mitalandmita|15.01.2024
Block-1 Limited Vs Sree Sidhi IspatlKumar(P), l.com

Corporation
12, New CourtCivil Case CS (COMM)/34/2024 22-01-2024 Sanjeev Kumar Yadav Vs CentralANIL 0811006742 annisharam13@gmaill20.01.2024
Block-I Bank Of India ISHARMA(P), .com
12, New CourtiCivil Case CS (COMM)/36/2024 23-01-2024 Wasim Wire Manufacturing Pvt Ltd|Anil 0871144756 ravinderadvocatequ@[22.01.2024
Block-1 Vs Ashwani Kumar Sahu [Upadhyay(P), gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/191/2024 [23-01-2024 IDFC First Bank Ltd Vs Sanjay [SANJEEV 8285002845 manjul.sood@srcsleg [22.01.2024
Block-1 Conciliation Act Mahipal IPATHAK(P), al.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/190/2024 [23-01-2024 [Dhara Motors Finance Ltd Vs AshoklJ K YADAV(P), 10999855157 advjitenderuadav201 [22.01.2024
Block-1 Conciliation Act Balai 7@gmail.com
12, New CourtCivil Case CS (COMM)/41/2024 4-01-2024 Umd India Interiors Vs AVLONJayant 0717586655 not on record 23.01.2024
Block-1 GROUP IMudgal(P),
12, New CourtiCivil Case CS (COMM)/40/2024 4-01-2024 Central Bank Of India Vs Meenu [Subodh Kumarg811375940 advsubodhkumarsing|23.01.2024
Block-I [Singh(P), h@gmail.com
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12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/218/2024 [25-01-2024 [DFC First Bank Ltd Vs Krishan [SANJEEV 8285002845 manjul.sood@srcsleg [24.01.2024
Block-1 Conciliation Act Dabas IPATHAK(P), al.com

12, New CourtflU/s 9 of the Arbitration &OMP (I) (COMM)/216/2024 [25-01-2024 [DFC First Bank Ltd Vs Mayank [SANJEEV 8285002845 manjul.sood@srcsleg [24.01.2024
Block-1 Conciliation Act Gupta IPATHAK(P), al.com

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/217/2024 [25-01-2024 IDFC First Bank Ltd Vs Vasu [SANJEEV 8285002845 manjul.sood@srcsleg [24.01.2024
Block-1 Conciliation Act Mahajan IPATHAK(P), al.com

12, New CourtflU/s 9 of the Arbitration &OMP (I) (COMM)/215/2024 [25-01-2024 IDFC First Bank Ltd Vs Sachin [SANJEEV 8285002845 manjul.sood@srcsleg [24.01.2024
Block-1 Conciliation Act [Kumar PATHAK(P), al.com

12, New CourtiCivil Case CS (COMM)/44/2024 05-01-2024 ALI EXPORTS Vs AM WEBSHOPREYAZUL 0971468622 haquereyaz1978 @gm [24.01.2024
Block-1 INDIA [HAQUE(P), ail.com

12, New CourtlCivil Case CS (COMM)/50/2024 p7-01-2024 Canara Bank Vs Jyoti Rajput [Sanjeev 0711142200 chopra6791@gmil.co [25.01.2024
Block-I IChopra(P), m

12, New CourtlCivil Case CS (COMM)/49/2024 7-01-2024 [Union Bank Of India Vs Ranjeeta IMOHAMMAD 9999802592 aliquaisa110@gmail.c[25.01.2024
Block-1 IDANISH(P), om

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/248/2024 [29-01-2024 Yes Bank Ltd Vs Ajit Singh ISANJEEV 8285002845 manjul.sood@srcsleg [27.01.2024
Block-I Conciliation Act PATHAK(P), al.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/247/2024 [29-01-2024 Yes Bank Ltd Vs Kishan Lal ISANJEEV 8285002845 manjul.sood@srcsleg |27.01.2024
Block-1 Conciliation Act IPATHAK(P), al.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/245/2024 [29-01-2024 Yes Bank Ltd Vs Soni Arora ISANJEEV 8285002845 manjul.sood@srcsleg [27.01.2024
Block-1 Conciliation Act IPATHAK(P), al.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/244/2024 [29-01-2024 Yes Bank Ltd Vs Diksha Aggarwal  [SANJEEV 8285002845 manjul.sood@srcsleg |27.01.2024
Block-1 Conciliation Act PATHAK(P), al.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/246/2024 [29-01-2024 Yes Bank Ltd Vs Shiv Kumar ISANJEEV 8285002845 manjul.sood@srcsleg [27.01.2024
Block-1 Conciliation Act IPATHAK(P), al.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/243/2024 [29-01-2024 IYes Bank Ltd Vs Ramesh Chand ISANJEEV 8285002845 manjul.sood@srcsleg |27.01.2024
Block-I Conciliation Act PATHAK(P), al.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/278/2024 |30-01-2024 [dfc First Bank Vs Vijay Kumar 0581 [MAYANK 0873347330 mayank_mahajanos [27.01.2024
Block-1 Conciliation Act IMAHAJAN(P), @yahoo.com
12, New CourtflU/s 9 of the Arbitration &OMP (I) (COMM)/276/2024 [30-01-2024 [Dhara Motors Finance Ltd Vs RohanJJ K YADAV(P), 19999855157 advjitenderuadav201 [29.01.2024
Block-I Conciliation Act Tanwar 7@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/277/2024 |30-01-2024 [Dhara Motors Finance Ltd Vs{J KYADAV(P), 9999855157 advjitenderuadav201 [29.01.2024
Block-1 Conciliation Act [Satender Kumar Bhadana 7@gmail.com
12, New CourtflU/s 9 of the Arbitration &OMP (I) (COMM)/294/2024 |31-01-2024 CNH Industrial Capital India Pvt LtdRAJESH 0958726491 delhi.jangraadvocate [29.01.2024
Block-1 Conciliation Act Vs Bashir Ahmad Shah UANGRA(P), @gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/293/2024 [31-01-2024 ICNH Industrial Capital India Pvt LtdRAJESH 0958726491 delhi.jangraadvocate [29.01.2024
Block-1 Conciliation Act Vs Jashandeep Singh UANGRA(P), @gmail.com
24 MS. ANURADHASSOUTH 6, New  CourtiCommercial CS (COMM) 8/2024 04.01.2024 ISBI VS PAWAN KOHLI IRANI 0643680913 RBHARDWAJASSOC|28.12.2023
ISHUKLA Block-1 BHARDWAJ TATE@GMAIL.COM
IBHARDWAJ,
IDISTRICT
JUDGE(COMMERCI 6, New CourtCommercial CS (COMM) 15/2024 06.01.2024 INSPIRED HOSPITALITY PVT LTDRAGHU 0873064721 RAGHU@KBTLEGA [05.01.2024
AL COURT) Block-1 VS A.P.CORK INDUSTRIES ITANDON L.COM
6, New  CourtiCommercial OMP(I)(COMM) 37/2024 06.01.2024 'YES BANK LTD VS SUNIL KUMAR [SACHIN 0811015339 IKATYALSACHIN200 [12.12.2023
Block-1 KATYAL 8@GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 38/2024 06.01.2024 YES BANK LTD VS RAJSACHIN 0811015339 KATYALSACHIN200 [12.12.2023
Block-1 CHAUDHARY KATYAL 8@GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 39/2024 6.01.2024 YES BANK LTD VS PUSHPINDERSACHIN 0811015339 IKATYALSACHIN200 [12.12.2023
Block-1 SINGH KATYAL 8@GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 40/2024 06.01.2024 YES BANK LTD VS JATINDER PALSACHIN 0811015339 KATYALSACHIN200 [12.12.2023
Block-1 SINGH KATYAL 8@GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 41/2024 6.01.2024 YES BANK LTD VS KAMASACHIN 0811015339 KATYALSACHIN200 [12.12.2023
Block-1 TRANSPORTER SOLUTION KATYAL 8@GMAIL.COM
6, New CourtiCommercial OMP(I)(COMM) 42/2024 06.01.2024 YES BANK LTD VS KAMA[SACHIN 0811015339 KATYALSACHIN200 [12.12.2023
Block-1 TRANSPORTER SOLUTION KATYAL 8@GMAIL.COM
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6, New  CourtiCommercial OMP(I)(COMM) 43/2024 06.01.2024 YES BANK LTD VS MANMOHANISACHIN 0811015339 ATYALSACHIN200 [13.12.2023
Block-1 SHARMA ATYAL 8@GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 44/2024 06.01.2024 [KOTAK MAHINDRA PRIME VSRAJESH 0958726491 DELHI.JANGRAADV|28.12.2023
Block-1 SHRIKANT M JANGRA OCATE@GMAIL.CO

M
6, New  CourtiCommercial OMP(I)(COMM) 45/2024 06.01.2024 IKOTAK MAHINDRA PRIME VSRAJESH 0958726491 DELHI.JANGRAADV|28.12.2023
Block-1 IMOHD HANEEF JANGRA OCATE@GMAIL.CO

M
6, New  CourtiCommercial EXE(COMM) 6/24 08.01.2024 SAJJAN GUPTA VS PREETIARYENDER 0818365842 ARYENDAR@GMALI [16.12.2023
Block-1 ALIAWADI ISINGH L..COM
6, New  CourtiCommercial OMP(COMM)1/24 08.01.2024 RADHA  PRIYA  BANSAL VSDINESH 0810626750 INOT PROVIDED 05.01.2024
Block-1 INEERAJ BHATIA IMONGA
6, New CourtiCommercial OMP(I)(COMM) 80/2024 10.01.2024 YES BANK LTD VS RAKESH|SANJEEV 0285002845 MANJUL.SOOD@SR [29.12.2023
Block-1 KUMAR CHAUDHARY PATHAK CSLEGAL.COM
6, New  CourtiCommercial OMP(I)(COMM) 81/2024 10.01.2024 YES BANK LTD VS FATEH KHAN [SANJEEV 0285002845 MANJUL.SOOD@SR [29.12.2023
Block-1 IPATHAK CSLEGAL.COM
6, New  CourtiCommercial OMP(I)(COMM) 82/2024 10.01.2024 YES BANK LTD VS HEMANTSSANJEEV 0285002845 MANJUL.SOOD@SR [29.12.2023
Block-1 MONGIA PATHAK CSLEGAL.COM
6, New  CourtiCommercial OMP(I)(COMM) 83/2024 10.01.2024 YES BANK LTD VS SAHINASANJEEV 0285002845 IMANJUL.SOOD@SR [28.12.2023
Block-1 SAHINA IPATHAK CSLEGAL.COM
6, New  CourtiCommercial OMP(I)(COMM) 84/2024 10.01.2024 YES BANK LTD VS SONU PAWAR [SANJEEV 0285002845 MANJUL.SOOD@SR [29.12.2023
Block-1 IPATHAK CSLEGAL.COM
6, New CourtiCommercial OMP(I)(COMM) 85/2024 10.01.2024 IYES BANK LTD VS OWAIS KHAN [SANJEEV 0285002845 MANJUL.SOOD@SR [28.12.2023
Block-1 PATHAK CSLEGAL.COM
6, New  CourtiCommercial EXE(COMM) 7/24 10.01.2024 ICICI BANK LTD VS DIPESHAMRENDRA [9871040589 INDOLEXLAW@GM [21.12.2023
Block-1 IRATHI KUMAR AIL.COM
6, New CourtiCommercial CS(COMM) 25/2024 10.01.2024 INARENDER KUMAR VS OM DAILYARVIND 0811088803 ARVINDGUPTAADYV [06.01.2024
Block-1 INEEDS RETAILING PVT LTD KUMAR GUPTA| @YAHOO.CO.IN
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6, New Commercial OMP(I)(COMM) 96/2024 11.01.2024 [BMW INDIA VS FLASH CLOUD 0013493108 ADVOCATEASHOK.1[14.12.2023
Block-1 IBHARDWAJ @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 97/2024 11.01.2024 TOYOTA FINANCIAL VS KUSUMRAHUL 0013493108 ADVOCATEASHOK.1[13.12.2023
Block-1 ILATA IBHARDWAJ @GMAIL.COM
6, New CourtiCommercial OMP(I)(COMM) 98/2024 11.01.2024 TOYOTA FINANCIAL VS RICHAB [RAHUL 0013493108 ADVOCATEASHOK.1[14.12.2023
Block-1 IBHARDWAJ @GMAIL.COM
6, New CourtiCommercial OMP(I)(COMM) 99/2024 11.01.2024 TOYOTA FINANCIAL VSRAHUL 0013493108 ADVOCATEASHOK.1[14.12.2023
Block-1 IBHOOPENDRA SINGH BHARDWAJ @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 100/2024 [11.01.2024 TOYOTA FINANCIAL VS AMITRAHUL 0013493108 ADVOCATEASHOK.1[14.12.2023
Block-1 SHARMA IBHARDWAJ @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 101/2024  [11.01.2024 TOYOTA FINANCIAL VSRAHUL 0013493108 ADVOCATEASHOK.1{15.12.2023
Block-1 MAHENDER SHARMA BHARDWAJ @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 102/2024 [11.01.2024 TOYOTA FINANCIAL VS PARMALJRAHUL 0013493108 ADVOCATEASHOK.1[14.12.2023
Block-1 ISINGH GURJAR IBHARDWAJ @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 103/2024 [11.01.2024 TOYOTA FINANCIAL VS RAVIRAHUL 0013493108 ADVOCATEASHOK.1[13.12.2023
Block-I [KUMAR BHARDWAJ @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 104/2024 [11.01.2024 TOYOTA FINANCIAL VS DINESHRAHUL 0013493108 ADVOCATEASHOK.1[13.12.2023
Block-1 IKUMAR IBHARDWAJ @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 105/2024  [11.01.2024 TOYOTA FINANCIAL VS PAVANRAHUL 0013493108 ADVOCATEASHOK.1[13.12.2023
Block-1 IKUMAR BHARDWAJ @GMAIL.COM
6, New CourtiCommercial OMP(I)(COMM) 116/2024  [12.01.2024 TOYOTA FINANCIAL VS AMAR[RAJESH 0958726491 JANGRAADVOCATE [10.01.2024
Block-1 JAYRAM DARWATKAR JANGRA @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 117/2024  [12.01.2024 TOYOTA FINANCIAL VSRAJESH 0958726491 JANGRAADVOCATE [11.01.2024
Block-1 IDHARMENDRA KUMAR JANGRA @GMAIL.COM
6, New  CourtCommercial OMP(I)(COMM) 118/2024  [12.01.2024 CNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 JANGRAADVOCATE |08.01.2024
Block-1 JYOTI KULDEEP SINGH JANGRA @GMAIL.COM
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6, New  CourtiCommercial OMP(I)(COMM) 119/2024  [12.01.2024 CNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 JANGRAADVOCATE [08.01.2024
Block-1 SATHIVAL R JANGRA @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 120/2024 [12.01.2024 CNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 JANGRAADVOCATE |08.01.2024
Block-1 SHROTAM  INFRASTRUCTURE&JANGRA @GMAIL.COM
IDEVELOPER
6, New  CourtiCommercial OMP(I)(COMM) 121/2024  [12.01.2024 TOYOTA FINANCIAL VS PRAVINRAJESH 0958726491 JANGRAADVOCATE [10.01.2024
Block-1 KESHAV JANGRA @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 122/2024 [12.01.2024 TOYOTA FINANCIAL VS HARPAIJRAJESH 0958726491 JANGRAADVOCATE [10.01.2024
Block-1 SINGH JANGRA @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 123/2024  [12.01.2024 TOYOTA FINANCIAL VSRAJESH 0958726491 JANGRAADVOCATE [10.01.2024
Block-1 WARLISAB CHANDSAB ATTAR JANGRA @GMAIL.COM
6, New CourtiCommercial CS (COMM) 29/2024 16.01.2024 ILAXMI FOILS PVT LTD VS CAYA[PRATEEK JAIN 9717521893 PRATEEKJAIN.ADV [20.12.2023
Block-1 ICONSTRUCTION @GMAIL.COM
6, New  CourtiCommercial CS (COMM) 30/2024 16.01.2024 OFB TECH PVT LTD VSPPRATEEK JAIN 9717521893 PRATEEKJAIN.ADV [20.12.2023
Block-1 SIDDARMAIH & CO @GMAIL.COM
6, New  CourtiCommercial OMP(I) (COMM) 159/24 16.01.2024 TOYOTA FINANCIAL VS SHRUTIRAHUL 0013493108 ADVOCATEASHOK.1[14.12.2023
Block-1 TRAVELS BHARDWAJ @GMAIL.COM
6, New  CourtiCommercial OMP(I) (COMM) 160/24 16.01.2024 TOYOTA FINANCIAL VS SURESHRAHUL 0013493108 ADVOCATEASHOK.1[14.12.2023
Block-1 CHANDRA IBHARDWAJ @GMAIL.COM
6, New  CourtiCommercial OMP(I) (COMM) 161/24 16.01.2024 TOYOTA FINANCIAL VS SAMEERRAHUL 0013493108 ADVOCATEASHOK.1[14.12.2023
Block-1 KHAN BHARDWAJ @GMAIL.COM
6, New  CourtiCommercial OMP(I) (COMM) 162/24 16.01.2024 TOYOTA FINANCIAL VS ROHITRAHUL 0013493108 ADVOCATEASHOK.1[14.12.2023
Block-1 YADAV BHARDWAJ @GMAIL.COM
6, New  CourtiCommercial OMP(I) (COMM)163/24 16.01.2024 TOYOTA FINANCIAL VS RUPESHRAHUL 0013493108 ADVOCATEASHOK.1[14.12.2023
Block-1 IKUMAR KHARE BHARDWAJ @GMAIL.COM
6, New CourtiCommercial OMP(I) (COMM) 164/24 16.01.2024 TOYOTA FINANCIAL VS MEENURAHUL 0013493108 ADVOCATEASHOK.1[12.12.2023
Block-1 KUMAWAT BHARDWAJ @GMAIL.COM
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6, New Commercial OMP(I)(COMM) 174/2024 [18.01.2024 OTAK MAHINDRA PRIME VSRAJESH 0958726491 JANGRAADVOCATE [29.11.2023
Block-1 INITIN B JANGRA @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 175/2024 [18.01.2024 [KOTAK MAHINDRA PRIME VSRAJESH 0958726491 JANGRAADVOCATE [15.01.2024
Block-1 IYASH VARU JANGRA @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 176/2024 [18.01.2024 IKOTAK MAHINDRA PRIME VS[RAJESH 0958726491 JANGRAADVOCATE [15.01.2024
Block-1 IMRAN KHAN JANGRA @GMAIL.COM
6, New CourtiCommercial CS (COMM) 33/2024 £0.01.2024 GABION TECHNOLOGIES INDIADINESH 0811194067 ADVDINESH82@G [15.01.2024
Block-1 PVT LTD IYADAV MAIL.COM

VS DHATARWAL CONSTRUCTION
6, New  CourtiCommercial CS (COMM) 37/2024 22.01.2024 SIEMENS INDUSTRY VS BHARATARSHIA BEHL 9810621272 INOT PROVIDED 20.01.2024
Block-1 IKANJIBHAI
6, New  CourtiCommercial CS (COMM) 39/2024 23.01.2024 OFB TECH PVT LTD VS HARISHIPRATEEK JAIN 9717521893 PRATEEKJAIN.ADV [19.01.2024
Block-1 IBABU @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 197/2024 [23.01.2024 TOYOTA FINANCIAL VS GAURAVIRAHUL 0013493108 ADVOCATEASHOK.1}19.12..2023
Block-1 SINGLA IBHARDWAJ @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 198/2024 [23.01.2024 TOYOTA FINANCIAL VS PRAVINRAHUL 0013493108 ADVOCATEASHOK.1[19.12..2023
Block-I IBABAN BAWABGADE BHARDWAJ @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 199/2024 [23.01.2024 TOYOTA FINANCIAL VS M. SRAHUL 0013493108 ADVOCATEASHOK.1[19.12..2023
Block-1 REVOLUTION IBHARDWAJ @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 200/2024 [23.01.2024 TOYOTA FINANCIAL VSRAHUL 0013493108 ADVOCATEASHOK.1}19.12..2023
Block-1 INARINDER SINGH BHARDWAJ @GMAIL.COM
6, New CourtiCommercial OMP(I)(COMM) 201/2024 [23.01.2024 TOYOTA FINANCIAL VS DYNAMICRAHUL 0013493108 ADVOCATEASHOK.1[19.12..2023
Block-1 TOOLS AND TECHNOLOGIES BHARDWAJ @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 202/2024 [23.01.2024 TOYOTA FINANCIAL VS DURGARAHUL 0013493108 ADVOCATEASHOK.1/19.12..2023
Block-1 IKUMARI BHARDWAJ @GMAIL.COM
6, New  CourtCommercial OMP(I)(COMM) 203/2024 [23.01.2024 TOYOTA FINANCIAL VS MHASKERAHUL 0013493108 ADVOCATEASHOK.1/19.12..2023
Block-1 IDHYANESHWAR BHARDWAJ @GMAIL.COM
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6, New Commercial OMP(I)(COMM) 204/2024 [24.01.2024 IDFC FIRST BANK VS MAHESH|SANJEEV 0285002845 MANJUL.SOOD@SR [22.01.2024
Block-1 CHAND IPATHAK CSLEGAL.COM
6, New  CourtiCommercial CS (COMM) 42/2024 04.01.2024 IDBI BANK VS DENIM BLUE & ORSISUMTA 0911730600 SGSJURIST@GMAIL20.11.2023
Block-1 ISHARMA .COM
6, New  CourtiCommercial OMP(I)(COMM) 205/2024 [24.01.2024 [DHARA MOTORS FINANCE VSJ.K.YADAV 0999855157 ADVJITENDERYAD [22.01.2024
Block-1 IKARAM VEER AV2017@GMAIL.CO

M
6, New CourtiCommercial CS (COMM) 45/2024 £5.01.2024 ICLIX CAPITAL VS CITY HOSPITAL [RAVI 0868552038 ADVOCATERSGARG |06.01.2024
Block-1 ISHANKAR @GMAIL.COM

IGARG

6, New  CourtiCommercial CS (COMM) 46/2024 05.01.2024 CENTRAL BANK OF INDIA VS OM|SUBODH 0811375940 ADVSUBODHKUMA [23.01.2024
Block-1 PRAKASH IKUMAR SINGH RSINGH@GMAIL.C

oM
6, New  CourtiCommercial OMP(I)(COMM) 221/2024 [25.01.2024 [KOTAK MAHINDRA BANK VS[PARV 0643646534 PARV.MAHAJAN007/09.01.2024
Block-1 IMANISH KUMAR SAHU IMAHAJAN @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 222/2024 [25.01.2024 [KOTAK MAHINDRA BANK VSPARV 0643646534 PARV.MAHAJAN007|09.01.2024
Block-1 JAYVEER IMAHAJAN @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 223/2024 [25.01.2024 IKOTAK MAHINDRA BANK VSPARV 0643646534 PARV.MAHAJANO007[11.01.2024
Block-I ISUNIL YADAV IMAHAJAN @GMAIL.COM
6, New CourtiCommercial OMP(I)(COMM) 224/2024 [25.01.2024 IKOTAK MAHINDRA BANK VS[PARV 0643646534 PARV.MAHAJANO007[11.01.2024
Block-1 SHIV TRANSPORT SERVICE IMAHAJAN @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 225/2024 [25.01.2024 IKOTAK MAHINDRA BANK VSPARV 0643646534 PARV.MAHAJAN007|09.01.2024
Block-1 IMOHD MOHSIN IMAHAJAN @GMAIL.COM
6, New CourtiCommercial OMP(I)(COMM) 226/2024 [25.01.2024 IKOTAK MAHINDRA BANK VS[PARV 0643646534 PARV.MAHAJAN007/09.01.2024
Block-1 IKUSMA DEVI IMAHAJAN @GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 227/2024 [25.01.2024 IDHARA MOTORS FINANCE VS{J.K.YADAV 0999855157 ADVJITENDERYAD [24.01.2024
Block-1 AJIT SINGH AV2017@GMAIL.CO

M
6, New  CourtCommercial OMP(I)(COMM) 241/2024 [27.01.2024 TOYOTA FINANCIAL VS DALERAHUL 0013493108 ADVOCATEASHOK.1/28.12.2023
Block-1 CONSULTANTS PVT LTD BHARDWAJ @GMAIL.COM
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6, New  CourtiCommercial OMP(I)(COMM) 242/2024 [27.01.2024 TOYOTA FINANCIAL VSRAHUL 0013493108 ADVOCATEASHOK.1(05.01.2024
Block-1 IMAHENDRA SINGH GURJAR IBHARDWAJ @GMAIL.COM

6, New  CourtiCommercial OMP(I)(COMM) 264/24 29.01.2024 YES BANK LTD VS SONALISANJEEV 0285002845 IMANJUL.SOOD@SR [27.01.2024
Block-1 IBHATIA IPATHAK CSLEGAL.COM

6, New  CourtiCommercial OMP(I)(COMM) 265/24 29.01.2024 IDFC FIRST BANK VS ASHISH|SANJEEV 0285002845 MANJUL.SOOD@SR [24.01.2024
Block-1 GUPTA IPATHAK CSLEGAL.COM

6, New  CourtiCommercial OMP(I)(COMM) 266/24 29.01.2024 IYES BANK LTD VS GURU PRASAD|ISANJEEV 0285002845 MANJUL.SOOD@SR [27.01.2024
Block-1 IMAURYA PATHAK CSLEGAL.COM

6, New  CourtiCommercial OMP(I)(COMM) 267/24 29.01.2024 IYES BANK LTD VS ASHOK KUMAR [SANJEEV 0285002845 MANJUL.SOOD@SR [27.01.2024
Block-1 IPATHAK CSLEGAL.COM

6, New CourtiCommercial OMP(I)(COMM) 268/24 20.01.2024 IYES BANK LTD VS RUCHI SHUKLA[SANJEEV 0285002845 MANJUL.SOOD@SR [27.01.2024
Block-1 PATHAK CSLEGAL.COM

6, New  CourtiCommercial OMP(I)(COMM) 269/24 29.01.2024 IYES BANK LTD VS SHYAM PAL ISANJEEV 0285002845 MANJUL.SOOD@SR [27.01.2024
Block-1 IPATHAK CSLEGAL.COM

6, New  CourtiCommercial OMP(I)(COMM) 270/24 29.01.2024 YES BANK LTD VS MOHITISANJEEV 0285002845 MANJUL.SOOD@SR [27.01.2024
Block-1 RAJORIA PATHAK CSLEGAL.COM

6, New CourtiCommercial OMP(I)(COMM) 271/24 £9.01.2024 YES BANK LTD VS HASIM KHAN’ [SANJEEV 0285002845 MANJUL.SOOD@SR [27.01.2024
Block-1 IPATHAK CSLEGAL.COM

6, New  CourtiCommercial OMP(I)(COMM) 272/24 29.01.2024 YES BANK LTD VS PARVEZ ALAM [SANJEEV 0285002845 MANJUL.SOOD@SR [27.01.2024
Block-1 IPATHAK CSLEGAL.COM

6, New CourtiCommercial MISC.DJ 22/2024 31.01.2024 CANARA BANK VS PRIYANKARITU MISHRA (9873706792 RITUMISHRA.ADVO|30.01.2024
Block-1 RANA CATE@GMAIL.COM

6, New  CourtiCommercial OMP(I)(COMM) 295/2024 [31.01.2024 TOYOTA FINANCIAL VS KALARAHUL 0013493108 ADVOCATEASHOK.1/05.01.2024
Block-1 WATI BHARDWAJ @GMAIL.COM

6, New CourtiCommercial OMP(I)(COMM) 296/2024 [31.01.2024 IYES BANK LTD VS GAUTAM JAIN [SACHIN 0811015339 KATYALSACHIN200 [22.12.2023
Block-1 KATYAL 8@GMAIL.COM




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid  Date of e-
Registration Name Number filing

6, New  CourtiCommercial OMP(I)(COMM) 297/2024 |31.01.2024 'YES BANK LTD VS PIYUSH GUPTA [SACHIN 0811015339 ATYALSACHIN200 [22.12.2023
Block-1 ATYAL 8@GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 298/2024 [31.01.2024 YES BANK LTD VS DEEPAKSACHIN 0811015339 KATYALSACHIN200 [22.12.2023
Block-1 IKUMAR JINDAL KATYAL 8@GMAIL.COM
25 ISH. SANDEEPSouth 17, New CourtiCommercial OMP (I) (COMM)/88/2024 [10-01-2024 [Dhara Motors Finance Ltd Vs LionJITENDER 0999855157 advjitenderyadav2017/03-01-2024
YADAV Block-1 Transport Company [KUMAR @gmail.comn

IYADAV(P),
17, New CourtiCommercial OMP (I) (COMM)/230/2024 [25-01-2024 [Kotak Mahindra Bank Vs ShankarRAJEEV 0311022104 ranjan.and.company [05-01-2024
Block-1 Maitam KUMAR @gmnil.com

[RANJAN(P),
17, New CourtiCommercial CS (COMM)/27/2024 12-01-2024 IM/s Mnr Enterprises Vs M/sAyush Gupta(P),|0818402326 layush@guptalegal. in |05-01-2024
Block-I [Haryana City Gas Distribution|

[Limited
17, New CourtiCommercial OMP (I) (COMM)/288/2024 [30-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [05-01-2024
Block-I [Limited Vs Budhyprakash D JAIN(P), ail.com
17, New CourtiCommercial OMP (1) (COMM)/287/2024 [30-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [05-01-2024
Block-1 [Limited Vs Surjeet Singh JAIN(P), ail.com
17, New CourtiCommercial OMP (I) (COMM)/275/2024 [29-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [05-01-2024
Block-I [Limited Vs Sikandar Singh JAIN(P), ail.com
17, New CourtiCommercial OMP (I) (COMM)/149/2024 [15-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm |[06-01-2024
Block-1 [Limited Vs Anjali Kumari JAIN(P), ail.com
17, New CourtiCommercial OMP (I) (COMM)/127/2024 [12-01-2024 Cnh Industrail Capital India PrivateRAJESH 058726491 jangraadvocate@gma |06-01-2024
Block-1 [Limited Vs Chandresh Kumar UANGRA(P), il.com
17, New CourtiCommercial OMP (I) (COMM)/228/2024 [25-01-2024 [Kotak Mahindra Bank Vs Jayveerparv 0643646534 Parv, 06-01-2024
Block-1 294 Imahajan(P), mahajanooy@gmail,d|
om
17, New CourtiCommercial OMP (I) (COMM)/214/2024 [24-01-2024 [Kotak Mahindra Bank Vs Makkhanjparv 0643646534 Parv, 09-01-2024
Block-1 [Lal Imahajan(P), mahajanoo7@gmail, ¢
om

17, New CourtiCommercial OMP (I) (COMM)/87/2024 [10-01-2024 [Dhara Motors Finance Ltd Vs YKJITENDER 0999855157 advjitenderyadav2017/09-01-2024
Block-I Buildtech Pvt Ltd KUMAR @gmail.comn

IYADAV(P),
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17, New CourtiCommercial OMP (I) (COMM)/86/2024 [10-01-2024 Dhara Motors Finance Ltd VSJITENDER 0999855157 advjitenderyadav2017/09-01-2024
Block-1I Jeewak Ambulance Services UMAR @gmail.comn
IYADAV(P),
17, New CourtiCommercial OMP (I) (COMM)/213/2024 [24-01-2024 [Kotak Mahindra Bank Vs Rajkumarjparv 0643646534 Parv, 00-01-2024
Block-1 Vaishy Imahajan(P), mahajanoo7@gmail,d
om
17, New CourtiCommercial OMP (1) (COMM)/211/2024 [24-01-2024 [Kotak Mahindra Bank Vs Raj Kumar [parv 0643646534 Parv, 09-01-2024
Block-1 Imahajan(P), mahajanoo7@gmail,d
om
17, New CourtiCommercial OMP (I) (COMM)/210/2024 [24-01-2024 [Kotak Mahindra Bank Vs M S Omjparv 0643646534 Parv, 00-01-2024
Block-1 Traders Imahajan(P), mahajanoo7@gmail,d|
om
17, New CourtiCommercial OMP (1) (COMM)/212/2024 [24-01-2024 [Kotak Mahindra Bank Vs Raviparv 0643646534 Parv, 09-01-2024
Block-1 Jagdish Imahajan(P), mahajanoo7@gmail,d
om
17, New CourtiCommercial OMP (I) (COMM)/209/2024 [24-01-2024 [Kotak Mahindra Bank Vs Alokparv 0643646534 Parv, 09-01-2024
Block-I [Kumar Pandey Imahajan(P), mahajanoo7@gmail, ¢
om
17, New CourtiCommercial CS (COMM)/31/2024 16-01-2024 IShubham Goldiee Masale PrivatefShravan 0650682028 rishi@unitedandunile|16-01-2024
Block-1 [Limited Vs M/S AJANTA SILVERBansal(P), d.com
IPOINT AND ANR
17, New CourtiCommercial CS (COMM)/28/2024 15-01-2024 Central Government EmployeesSonu Vivek(P), 9891210357 Not Provided 10-01-2024
Block-1 Consumer Cooperative Society Pvt|
[Ltd Vs Delhi Tourism And Transport
[Development Corporation
17, New CourtiCommercial OMP (I) (COMM)/131/2024 [12-01-2024 [Toyota Financial Services India LtdRAJESH 058726491 jangraadvocate@gma [12-01-2024
Block-1 Vs Vishal Anil Kadam JANGRA(P), il.com
17, New CourtiCommercial OMP (I) (COMM)/130/2024 [12-01-2024 [Toyota Financial Services India LtdRAJESH 058726491 jangraadvocate@gma [12-01-2024
Block-1 Vs Bhade Vishal Balu UANGRA(P), il.com
17, New CourtiCommercial OMP (I) (COMM)/128/2024 [12-01-2024 Toyota Financial Services India LtdRAJESH 058726491 jangraadvocate@gma [12-01-2024
Block-1 Vs Sonal Ramesh Batham JANGRA(P), il.com
17, New CourtiCommercial [Execution (Comm)/9/2024 [18-01-2024 [Rakesh Bakshi Vs Manoj Kumar 11-01-2024
Block-1
17, New CourtiCommercial OMP (I) (COMM)/208/2024 [24-01-2024 [Kotak Mahindra Bank Vs Safikparv 0643646534 Parv, 10-01-2024
Block-I Ahamad Imahajan(P), mahajanoo7@gmail, ¢
om
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17, New CourtiCommercial OMP (I) (COMM)/129/2024 [12-01-2024 [Toyota Financial Services India Ltd 058726491 jangraadvocate@gma [10-01-2024
Block-1 Vs Arif Husein Shaikh UANGRA(P), il.com
17, New CourtiCommercial OMP (I) (COMM)/207/2024 [24-01-2024 [Kotak Mahindra Bank Vs Rana Singh|RAJEEV 0311022104 ranjan.and.company [10-01-2024
Block-1 KUMAR @gmnil.com

[RANJAN(P),
17, New CourtiCommercial OMP (1) (COMM)/165/2024 [16-01-2024 IKotak Mahindra Prime Ltd VSRAJESH 058726491 jangraadvocate@gma [10-01-2024
Block-1 Sharafat Ali UJANGRA(P), il.com
17, New CourtiCommercial OMP (I) (COMM)/178/2024 [18-01-2024 [Kotak Mahindra Prime Ltd VSRAJESH 058726491 jangraadvocate@gma [10-01-2024
Block-1 Narender Kumar JANGRA(P), il.com
17, New CourtiCommercial OMP (1) (COMM)/206/2024 [24-01-2024 [Toyota Financial Services India LtdRAJESH 058726491 jangraadvocate@gma [10-01-2024
Block-1 Vs Malunjkar Anil Sampat UANGRA(P), il.com
17, New CourtiCommercial OMP (I) (COMM)/196/2024 [23-01-2024 [dfc First Bank Ltd Vs Saket KumarfSANJEEV 0717028845 litigation@sreslegaL. [10-01-2024
Block-I Uha PATHAK(P), com
17, New CourtiCommercial CS (COMM)/38/2024 03-01-2024 [Punjab And Sind Bank Vs AshishRAJEEV 0212002825 ADVRAJEEVUPADH [20-01-2024
Block-1 ISinha [UPADHAYAY(P AYA84@GMAIL.CO

s M

17, New CourtiCommercial CS (COMM)/43/2024 24-01-2024 Umd India Interiors Vs SunshineJayant 0717586655 Not Provided 12-01-2024
Block-1 Constructions IMudgal(P),
17, New CourtiCommercial OMP (COMM)/3/2024 24-01-2024 [Employees State InsuranceManu 001 585 3090 prabhakarmanu@gm [23-01-2024
Block-1 Corporation Hospital Vs GujarmallPrabhakar(P), ail.com

Modi Hospital And Research Centre
[For Medical Sciences

17, New CourtiCommercial OMP (I) (COMM)/233/2024 [25-01-2024 [dfc First Bank Ltd Vs Sandeep BabulSANJEEV 0717028845 litigation@srcslegalL. [24-01-2024
Block-1 [Lal IPATHAK(P), com

17, New CourtiCommercial OMP (I) (COMM)/232/2024 [25-01-2024 [dfc First Bank Ltd Vs Amruddin [SANJEEV 0717028845 litigation@srcslegal.. [24-01-2024
Block-1 Abdul Gani PATHAK(P), com

17, New CourtiCommercial OMP (I) (COMM)/231/2024 [25-01-2024 [Dhara Motors Finance Ltd Vs Sumity) K YADAV(P), 9999855157 advjitenderyadav201724-01-2024
Block-1 INagar @gmail.comn

17, New CourtiCommercial CS (COMM)/51/2024 £29-01-2024 IMahesh Edible Oil Industries Ltd Vs[Varnika Not Provided Not Provided >5-01-2024

Block-I IM/s Nakoda Food Marketing Bajaj(P),
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17, New CourtiCommercial OMP (I) (COMM)/274/2024 [29-01-2024 Yes Bank Ltd Vs Surendra Pal Singh [SANJEEV 0717028845 litigation@srcslegalL. [27-01-2024
Block-1 IPATHAK(P), com
17, New CourtiCommercial OMP (I) (COMM)/273/2024 [29-01-2024 Yes Bank Ltd Vs Sandeep Khurana [SANJEEV 0717028845 litigation@srcslegalL. [27-01-2024
Block-1 IPATHAK(P), com
17, New CourtiCommercial OMP (1) (COMM)/289/2024 [30-01-2024 [Dhara Motors Finance Ltd Vs RamyJ K YADAV(P), 19999855157 advjitenderyadav2017j27-01-2024
Block-1 Singh @gmail.comn
17, New CourtiCommercial OMP (COMM)/5/2024 30-01-2024 National Skill DevelopmentiGurvinder 8800967520 itigation@surico.in  [29-01-2024
Block-1 ICorporation Vs M S Stc TechnologiesiSuri(P),

Pvt Ltd
17, New CourtiCommercial OMP (1) (COMM)/302/2024 [31-01-2024 [dfc First Bank Vs HimanshuMAYANK 0873347330 mayank_mahajanos [29-01-2024
Block-1 [nderjeet 2921 IMAHAJAN(P), @yahoo.com
17, New CourtiCommercial OMP (I) (COMM)/303/2024 [31-01-2024 [dfc First Bank Vs Mohd SaheedMAYANK 0873347330 mayank_mahajanos [29-01-2024
Block-I 556 IMAHAJAN(P), @yahoo.com
17, New CourtiCommercial OMP (1) (COMM)/301/2024 [31-01-2024 IAxis Bank Limited Vs Aasma RAJESH 058726491 jangraadvocate@gma [29-01-2024
Block-1 JANGRA(P), il.com
17, New CourtiCommercial [Execution (Comm)/13/2024 [25-01-2024 Bajaj Finance Ltd Vs Ragib Ali Arun Kumar 9990151720 gloriouslawassociates [30-11-2023
Block-I [Sharma(P), @email.com
17, New CourtiCommercial OMP (I) (COMM)/173/2024 [16-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm |09-12-2023
Block-1 [Limited Vs Akash Yadav JAIN(P), ail.com
17, New CourtiCommercial [Execution (Comm)/2/2024 4-01-2024 Bses Rajdhani Power Limited Vsghiv duttio818995396 advshivkaushik@gmali2-12-2023
Block-1 [Deepak Kaushik(P), il.com
17, New CourtiCommercial OMP (I) (COMM)/172/2024 [16-01-2024 Yes Bank Ltd Vs Mohammad Ali KUNAL 0811015339 Katyalsachin2008@g [12-12-2023
Block-1 IMAKHIJA(P), mail.com
17, New CourtiCommercial OMP (I) (COMM)/170/2024 [16-01-2024 Yes Bank Ltd Vs Amit Kumar IKUNAL 0811015339 [Katyalsachin2008@g [12-12-2023
Block-1 IMAKHIJA(P), mail.com
17, New CourtiCommercial OMP (I) (COMM)/171/2024 [16-01-2024 IYes Bank Ltd Vs Kapil Kumar KUNAL 0811015339 Katyalsachin2008@g [12-12-2023
Block-I IMAKHIJA(P), mail.com
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17, New Commercial OMP (I) (COMM)/167/2024 [16-01-2024 Yes Bank Ltd Vs Kama TransporterfKUNAL 0811015339 tyalsachin2008@g [12-12-2023
Block-1 ISolutions Private Limited IMAKHIJA(P), mail.com

17, New CourtiCommercial OMP (I) (COMM)/169/2024 [16-01-2024 Yes Bank Ltd Vs N G SolutionsKUNAL 0811015339 Katyalsachin2008@g [12-12-2023
Block-1 Through Its Prop Nagendra IMAKHIJA(P), mail.com

17, New CourtiCommercial OMP (1) (COMM)/168/2024 [16-01-2024 IYes Bank Ltd Vs Vineesh Verma IKUNAL 0811015339 [Katyalsachin2008@g [12-12-2023
Block-1 IMAKHIJA(P), mail.com

17, New CourtiCommercial OMP (I) (COMM)/51/2024 [08-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [12-12-2023
Block-1 [Limited Vs Praveen Kumar JAIN(P), ail.com

17, New CourtiCommercial OMP (1) (COMM)/147/2024 [15-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [12-12-2023
Block-1 [Limited Vs Jatin Saini JAIN(P), ail.com

17, New CourtiCommercial OMP (I) (COMM)/52/2024 [08-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [12-12-2023
Block-1 [Limited Vs Ramesh Kumar JAIN(P), ail.com

17, New CourtiCommercial OMP (I) (COMM)/53/2024 [08-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [12-12-2023
Block-1 [Limited Vs Rajendra Kumar JAIN(P), ail.com

17, New CourtiCommercial OMP (I) (COMM)/148/2024 [15-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [12-12-2023
Block-I [Limited Vs Naveen D JAIN(P), ail.com

17, New CourtiCommercial OMP (I) (COMM)/145/2024 [15-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [12-12-2023
Block-1 [Limited Vs Jyoti Jain JAIN(P), ail.com

17, New CourtiCommercial OMP (I) (COMM)/143/2024 [15-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [12-12-2023
Block-1 [Limited Vs Joginder Kaur UJAIN(P), ail.com

17, New CourtiCommercial OMP (I) (COMM)/54/2024 [08-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [12-12-2023
Block-1 [Limited Vs Krishna Infracon PrivatelJAIN(P), ail.com

[Limited

17, New CourtiCommercial OMP (I) (COMM)/234/2024 [25-01-2024 Bmw India Financial Services PvDINESH 8376049807 advocateashok.1@gm [12-12-2023
Block-1 [Ltd Vs Swastik Realties JAIN(P), ail.com

17, New CourtiCommercial OMP (I) (COMM)/50/2024 [08-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [12-12-2023
Block-1 [Limited Vs Mohar Singh JAIN(P), ail.com
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17, New CourtiCommercial OMP (I) (COMM)/142/2024 [15-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [12-12-2023
Block-1 [Limited Vs Salim S JAIN(P), ail.com

17, New CourtiCommercial OMP (I) (COMM)/59/2024 [08-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [12-12-2023
Block-1 [Limited Vs Jagdev Chakal JAIN(P), ail.com

17, New CourtiCommercial OMP (1) (COMM)/32/2024 [04-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [12-12-2023
Block-1 [Limited Vs Sadhana Steels JAIN(P), ail.com

17, New CourtiCommercial OMP (I) (COMM)/141/2024 [15-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [12-12-2023
Block-1 [Limited Vs Shantanu Chaurasia JAIN(P), ail.com

17, New CourtiCommercial OMP (1) (COMM)/140/2024 [15-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [12-12-2023
Block-1 [Limited Vs Makrand Suresh Naik JAIN(P), ail.com

17, New CourtiCommercial OMP (I) (COMM)/31/2024 [04-01-2024 [dfc First Bank Ltd Vs Asif Yameen [SANJEEV 0717028845 litigation@sreslegaL. [11-12-2023
Block-1 PATHAK(P), com

17, New CourtiCommercial OMP (1) (COMM)/26/2024 [04-01-2024 [dfc First Bank Ltd Vs Nahid Khan [SANJEEV 0717028845 litigation@srcslegaL. [11-12-2023
Block-1 IPATHAK(P), com

17, New CourtiCommercial OMP (I) (COMM)/28/2024 [04-01-2024 [dfc First Bank Ltd Vs Rohan [SANJEEV 0717028845 litigation@sreslegaL. [11-12-2023
Block-I Mahaaraj PATHAK(P), com

17, New CourtiCommercial OMP (I) (COMM)/30/2024 [04-01-2024 [dfc First Bank Ltd Vs Alpana Rani [SANJEEV 0717028845 litigation@srcslegal.. [11-12-2023
Block-1 IPATHAK(P), com

17, New CourtiCommercial OMP (I) (COMM)/27/2024 4-01-2024 Bmw India Financial Services PvifDINESH 8376049807 advocateashok.1@gm [11-12-2023
Block-1 ILtd Vs Satish Grover UJAIN(P), ail.com

17, New CourtiCommercial CS (COMM)/7/2024 04-01-2024 [nfinite Health Studios Pvt Ltd VsKeshav 8700451010 info@malawoffices.in[16-12-2023
Block-1 [Kubera Solution Pvt Ltd [Kumar(P),

17, New CourtiCommercial CS (COMM)/32/2024 16-01-2024 Ofb Tech Private Limited Vs ShriPrateek Jain(P), 9717521893 PRA TEEKJAIN[18-12-2023
Block-1 Sainath Enterprises Private Limited .ADV(a)GMAIL.COM

17, New CourtiCommercial OMP (I) (COMM)/186/2024 [20-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [20-12-2023
Block-I [Limited Vs Maharshi Pandey JAIN(P), ail.com
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17, New CourtiCommercial OMP (I) (COMM)/187/2024 [20-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [20-12-2023
Block-1 [Limited Vs Suchi Prabha JAIN(P), ail.com
17, New CourtiCommercial OMP (I) (COMM)/188/2024 [20-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [20-12-2023
Block-1 [Limited Vs Raj Kumar JAIN(P), ail.com
17, New CourtiCommercial OMP (1) (COMM)/286/2024 [30-01-2024 Yes Bank Ltd Vs Satyavan IKUNAL 0811015339 [Katyalsachin2008 @g [20-12-2023
Block-1 IMAKHIJA(P), mail.com
17, New CourtiCommercial OMP (I) (COMM)/285/2024 [30-01-2024 Yes Bank Ltd Vs Sharda Mohinder [KUNAL 0811015339 [Katyalsachin2008@g [20-12-2023
Block-1 IMAKHIJA(P), mail.com
17, New CourtiCommercial OMP (1) (COMM)/284/2024 [30-01-2024 Yes Bank Ltd Vs Jai Singh KUNAL 0811015339 [Katyalsachin2008@g [20-12-2023
Block-1 IMAKHIJA(P), mail.com
17, New CourtiCommercial OMP (I) (COMM)/282/2024 [30-01-2024 Yes Bank Ltd Vs Sahil Aggarwal [KUNAL 0811015339 [Katyalsachin2008 @g [20-12-2023
Block-I IMAKHIJA(P), mail.com
17, New CourtiCommercial OMP (1) (COMM)/283/2024 [30-01-2024 IYes Bank Ltd Vs Santosh Kumar KUNAL 0811015339 [Katyalsachin2008@g [20-12-2023
Block-1 IMAKHIJA(P), mail.com
17, New CourtiCommercial OMP (I) (COMM)/33/2024 [04-01-2024 IKotak Mahindra Prime Limited VSRAJESH 058726491 jangraadvocate@gma [20-12-2023
Block-1 IMohit Dwivedi UVANGRA(P), il.com
17, New CourtiCommercial CS (COMM)/9/2024 04-01-2024 [Punjab National Bank Vslindra Narain(P),j9311324970 associatenarayan29@|22-12-2023
Block-1 IKhushnuma Bano Prop Of M/ gmail.com

Mannat Electronics
17, New CourtiCommercial OMP (I) (COMM)/166/2024 [16-01-2024 Yes Bank Ltd Vs Sudhir Atree ISANJEEV 0717028845 litigation@srcslegaL. [27-12-2023
Block-1 IPATHAK(P), com
17, New CourtiCommercial OMP (I) (COMM)/57/2024 [08-01-2024 Yes Bank Ltd Vs Kailash Chand ISANJEEV 0717028845 litigation@srcslegal.. |27-12-2023
Block-1 PATHAK(P), com
17, New CourtiCommercial OMP (I) (COMM)/58/2024 [08-01-2024 Yes Bank Ltd Vs Poonam Gupta ISANJEEV 0717028845 litigation@srcslegaL. [27-12-2023
Block-1 IPATHAK(P), com
17, New CourtiCommercial OMP (I) (COMM)/56/2024 [08-01-2024 Yes Bank Ltd Vs Shruti Kumari ISANJEEV 0717028845 litigation@srcslegal.. |27-12-2023
Block-I PATHAK(P), com
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17, New CourtiCommercial OMP (I) (COMM)/229/2024 [25-01-2024 Yes Bank Ltd Vs Shahina Basha ISANJEEV 0717028845 litigation@srcslegaL. [27-12-2023
Block-1 IPATHAK(P), com
17, New CourtiCommercial OMP (I) (COMM)/55/2024 [08-01-2024 lYes Bank Ltd Vs Avdhesh Kumar ISANJEEV 0717028845 litigation@srcslegaL. [27-12-2023
Block-1 IPATHAK(P), com
17, New CourtiCommercial OMP (1) (COMM)/189/2024 [20-01-2024 Toyota Financial Services IndiaDINESH 8376049807 advocateashok.1@gm [20-12-2023
Block-1 [Limited Vs Sukhchain Chand JAIN(P), ail.com
17, New CourtiCommercial OMP (I) (COMM)/195/2024 [23-01-2024 [dfc First Bank Ltd Vs Sandeep SainiSANJEEV 0717028845 litigation@srcslegaL. [20-01-2024
Block-1 PATHAK(P), com
17, New CourtiCommercial OMP (1) (COMM)/34/2024 [04-01-2024 [Dhara Motors Finance Ltd Vs YKJITENDER 0999855157 advjitenderyadav2017}19-12-2023
Block-I Buildtech Pvt Ltd [KUMAR @gmail.comn
IYADAV(P),

17, New CourtiCommercial OMP (I) (COMM)/126/2024 [12-01-2024 Cnh Industrail Capital India PrivateRAJESH 058726491 jangraadvocate@gma j06-01-2024
Block-I [Limited Vs Debendra Majhi UVANGRA(P), il.com
17, New CourtiCommercial OMP (1) (COMM)/29/2024 [04-01-2024 [dfc First Bank Ltd Vs MaheshSANJEEV 0717028845 litigation@srcslegaL. [11-12-2023
Block-1 Chand IPATHAK(P), com
17, New CourtiCommercial OMP (I) (COMM)/300/2024 [31-01-2024 IAxis Bank Limited Vs Girraj [RAJESH 058726491 jangraadvocate@gma [30-01-2024
Block-I UVANGRA(P), il.com

26 ISH. RAJEEV BANSAILSouth 29, New CourtiCommercial OMP (I) (COMM)/22/2024 [02-01-2024 Yes Bank Ltd Vs Mohd Imad Imma [SANJEEV 8285002845 litigation@srcslegal.c |27-12-2023
Block-11 IPATHAK(P), om
29, New CourtiCommercial OMP (I) (COMM)/19/2024 2-01-2024 Yes Bank Ltd Vs Sunil Kumar ISANJEEV 8285002845 litigation@sreslegal.c [27-12-2023
Block-11 IPATHAK(P), om
29, New CourtiCommercial OMP (I) (COMM)/21/2024 [02-01-2024 Yes Bank Ltd Vs Bhupendra Singh  [SANJEEV 8285002845 litigation@srcslegal.c |27-12-2023
Block-11 PATHAK(P), om
29, New CourtiCommercial OMP (I) (COMM)/24/2024 [02-01-2024 Yes Bank Ltd Vs Vikas Rana ISANJEEV 8285002845 litigation@srcslegal.c [27-12-2023
Block-11 IPATHAK(P), om
29, New CourtiCommercial OMP (I) (COMM)/23/2024 [02-01-2024 Yes Bank Ltd Vs Vikas Gupta ISANJEEV 8285002845 litigation@srcslegal.c |27-12-2023
Block-11 PATHAK(P), om
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29, New Commercial OMP (I) (COMM)/46/2024 [06-01-2024 Toyota Financial Services IndiaDINESH 0013493108 advocateashok.1@gm [05-01-2024
Block-11 [Limited Vs Juned Ali JAIN(P), ail.com
29, New CourtiCommercial [Execution (Comm)/3/2024 [06-01-2024 Divisht Kaushik Vs MS METENUO[Bharat Garg(P), [Not available INot available 04-01-2024
Block-11 IKECHU
29, New CourtiCommercial OMP (I) (COMM)/60/2024 [08-01-2024 Toyota Financial Services IndiaDINESH 0013493108 advocateashok.1@gm [05-01-2024
Block-11 [Limited Vs Praveen Mahubar UAIN(P), ail.com
29, New CourtiCommercial OMP (1) (COMM)/68/2024 [09-01-2024 Cnh Industrail Capital India PrivateRAJESH 0958726491 jangraadvocate@gam |06-01-2024
Block-11 [Limited Vs Saraswathi U JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/66/2024 [09-01-2024 Cnh Industrail Capital India PrivateRAJESH 0958726491 jangraadvocate@gam |06-01-2024
Block-11 [Limited Vs Raja M UANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/91/2024 [10-01-2024 [Kotak Mahindra Bank Vs Aakashjparv 0643646534 parv.mahajanoo7@g [08-01-2024
Block-11 IAssociates Imahajan(P), mail.com
29, New CourtiCommercial OMP (1) (COMM)/93/2024 [10-01-2024 [Kotak Mahindra Bank Vs Ramparv 0643646534 parv.mahajanoo7@g [09-01-2024
Block-11 [Lakhan Imahajan(P), mail.com
29, New CourtiCommercial OMP (I) (COMM)/110/2024 [11-01-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gam |09-01-2024
Block-I1 Vs Sajid Khan Mohammad KasimJANGRA(P), il.com

[Khan
29, New CourtiCommercial OMP (I) (COMM)/111/2024 [11-01-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gam |09-01-2024
Block-11 Vs Gurvinder Singh JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/109/2024 [11-01-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gam |09-01-2024
Block-11 Vs Pradip Dahyabhai Panchal UANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/108/2024 [11-01-2024 Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gam [09-01-2024
Block-11 Vs Sanjay Bhikaji Patil JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/133/2024 [12-01-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gam [11-01-2024
Block-11 Vs Balwinder Singh UJANGRA(P), il.com
29, New CourtCommercial OMP (I) (COMM)/135/2024 [12-01-2024 Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gam [10-01-2024
Block-11 Vs Samiullah Makbool HusainfANGRA(P), il.com

IShaikh




S.No Court

District

Court Room

Block-11

Case Type

29, New CourtiCommercial

Case Number

OMP (I) (COMM)/132/2024
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[Toyota Financial Services India Ltd
Vs Pokharna Deepak Popatlal
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DANGRA(P),

Advocate
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jangraadvocate@gam
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filing

11-01-2024

Block-11

ISingh

29, New CourtiCommercial OMP (I) (COMM)/134/2024 [12-01-2024 [Kotak Mahindra Bank Vs Sandeepjparv 0643646534 parv.mahajanoo7@g [10-01-2024
Block-11 [Singh 728 Imahajan(P), mail.com
29, New CourtiCommercial OMP (1) (COMM)/146/2024 [15-01-2024 [Dhara Motors Finance Ltd Vs AnilJ K YADAV(P), 19999855157 ADVJITENDERYAD [11-01-2024
Block-11 [Kumar AV2017@GMAIL.CO

M
29, New CourtiCommercial OMP (I) (COMM)/144/2024 [15-01-2024 [Dhara Motors Finance Ltd Vs Kapil [J KYADAV(P), (9999855157 ADVJITENDERYAD [11-01-2024
Block-11 AV2017@GMAIL.CO

M
29, New CourtiCommercial OMP (1) (COMM)/157/2024 [16-01-2024 IKotak Mahindra Prime Ltd VSRAJESH 0958726491 jangraadvocate@gam [13-01-2024
Block-11 Amarjeet Singh UANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/158/2024 [16-01-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 jangraadvocate@gam [12-01-2024
Block-I1 [Praveen Bhati UVANGRA(P), il.com
29, New CourtiCommercial [Execution (Comm)/10/2024 [18-01-2024 IAshok Kumar Vs Tisana BeverageslUdairaj Not available Not available 16-01-2024
Block-11 Pvt Ltd [Singh(P),
29, New CourtiCommercial OMP (COMM)/2/2024 20-01-2024 [Simentech India Pvt Ltd Vs BharatlKartik Venu(P), 9650560472, swatikhannao302@g [18-01-2024
Block-11 [Heavy Electricals Ltd 0013893954 mail.com
29, New CourtiCommercial OMP (I) (COMM)/193/2024 [23-01-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gam [20-01-2024
Block-11 Vs Richa Singh JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/194/2024 [23-01-2024 [Toyota Financial Services Indialtd VSRAJESH 0958726491 jangraadvocate@gam [20-01-2024
Block-11 Bharti Lakhmani UANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/192/2024 [23-01-2024 [dfc First Bank Ltd Vs Priya Lakra  [SANJEEV 8285002845 litigation@srcslegal.c [20-01-2024
Block-11 PATHAK(P), om
29, New CourtiCommercial OMP (I) (COMM)/220/2024 [25-01-2024 [dfc First Bank Ltd Vs Gaurav [SANJEEV 8285002845 litigation@sreslegal.c [24-01-2024
Block-11 ISharma IPATHAK(P), om
29, New CourtiCommercial OMP (I) (COMM)/219/2024 [25-01-2024 [Dhara Motors Finance Ltd Vs Ram{J K YADAV(P), 19999855157 ADVJITENDERYAD [24-01-2024

AV2017@GMAIL.CO
M
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29, New CourtiCommercial [Execution (Comm)/12/2024 [25-01-2024 Oasis Filteration Pvt Ltd Vs MsgAnkur 0811126091 ankursinghaladvocatef23-01-2024
Block-11 Orent Craft Ltd [Singhal(P), @gmail.com

29, New CourtiCommercial OMP (I) (COMM)/257/2024 [29-01-2024 Yes Bank Ltd Vs Puneet Bhatia ISANJEEV 8285002845 litigation@sreslegal.c [27-01-2024
Block-11 IPATHAK(P), om

29, New CourtiCommercial OMP (1) (COMM)/258/2024 [29-01-2024 Yes Bank Ltd Vs Yogesh Ramdaya [SANJEEV 8285002845 litigation@srcslegal.c [27-01-2024
Block-11 IPATHAK(P), om

29, New CourtiCommercial OMP (I) (COMM)/259/2024 [29-01-2024 Yes Bank Ltd Vs Satish Madan Lal [SANJEEV 8285002845 litigation@sreslegal.c [27-01-2024
Block-11 PATHAK(P), om

29, New CourtiCommercial OMP (1) (COMM)/260/2024 [29-01-2024 Yes Bank Ltd Vs Aslam ShakilSANJEEV 8285002845 litigation@srcslegal.c [27-01-2024
Block-11 Ahmed IPATHAK(P), om

29, New CourtiCommercial OMP (I) (COMM)/261/2024 [29-01-2024 Yes Bank Ltd Vs Sumit Beer Singh  [SANJEEV 8285002845 litigation@sreslegal.c [27-01-2024
Block-11 PATHAK(P), om

29, New CourtiCommercial OMP (1) (COMM)/262/2024 [29-01-2024 Yes Bank Ltd Vs Karunesh Mishra  [SANJEEV 8285002845 litigation@srcslegal.c [27-01-2024
Block-11 IPATHAK(P), om

29, New CourtiCommercial OMP (I) (COMM)/263/2024 [29-01-2024 Yes Bank Ltd Vs Parneet Singh ISANJEEV 8285002845 litigation@srcslegal.c [27-01-2024
Block-11 PATHAK(P), om

29, New CourtiCommercial Misc DJ/19/2024 29-01-2024 IM/s Clix Capital Services Pvt Ltd VsRavi ~ Shankarj9o868552038 advocatersgarg@gma [27-01-2024
Block-11 Ms Viswas Hospitals And Ors Garg(P), il.com

29, New CourtiCommercial OMP (I) (COMM)/256/2024 [29-01-2024 IYes Bank Ltd Vs Annu Nirwal ISANJEEV 8285002845 litigation@srcslegal.c [27-01-2024
Block-11 IPATHAK(P), om

29, New CourtiCommercial OMP (I) (COMM)/255/2024 [29-01-2024 IYes Bank Ltd Vs Rakesh Kumar ISANJEEV 8285002845 litigation@srcslegal.c |27-01-2024
Block-11 PATHAK(P), om

29, New CourtiCommercial OMP (I) (COMM)/254/2024 [29-01-2024 Yes Bank Ltd Vs Ashok KumarSANJEEV 8285002845 litigation@srcslegal.c [27-01-2024
Block-11 [Bhardwaj IPATHAK(P), om

29, New CourtiCommercial OMP (I) (COMM)/253/2024 [29-01-2024 Yes Bank Ltd Vs Dharmendra Singh [SANJEEV 8285002845 litigation@srcslegal.c |27-01-2024
Block-11 PATHAK(P), om
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29, New Commercial OMP (I) (COMM)/279/2024 [30-01-2024 [Dhara Motors Finance Ltd Vs Ajity K YADAV(P), 9999855157 ADVJITENDERYAD [29-01-2024
Block-11 ISingh AV2017@GMAIL.CO
M

29, New CourtiCommercial CS (COMM)/53/2024 31-01-2024 Maharaj Singh Vs Rajat Gupta IP. B.Jain (P) 9891700728 pb.jain@jainlawoffice[29-01-2024
Block-11 s.in
29, New CourtiCommercial [Execution (Comm.)/14/2024 45320 llcici Bank Limited Vs Sudeep Naskar[NO RECORD [NO RECORD INO RECORD 23-01-2024
Block-11
29, New CourtiCommercial OMP (I) (COMM.)/185/2024 45311 [ffco Kisan Finance Ltd VSRAJEEV 0311022102 ranjan.and.company [13-01-2024
Block-11 I[Dharmendra Kumar KUMAR @gmail.com

IRANJAN
29, New CourtiCommercial OMP (1) (COMM.)/20/2024 45293 Yes Bank Ltd Vs Urvashi Yadav ISANJEEV 8285002845 litigation@sreslegal.c [27-12-2023
Block-11 IPATHAK om
29, New CourtiCommercial OMP (I) (COMM.)/280/2024 45321 [dfc First Bank Vs Omkar MunnaMAYANK 0873347330 mayank_mahajanos [27-01-2024
Block-11 1458 IMAHAJAN @yahoo.com
29, New CourtiCommercial OMP (I) (COMM.)/281/2024 k5321 [dfc First Bank Vs Sumit Kumar 3477MAYANK 0873347330 mayank_mahajanos [27-01-2024
Block-11 IMAHAJAN @yahoo.com
29, New CourtiCommercial OMP (1) (COMM.)/47/2024 45297 Toyota Financial Services IndiaDINESH JAIN 9013493108 advocateashok.1@gm [05-01-2024
Block-11 [Limited Vs Abhinav Bhatnagar ail.com
29, New CourtiCommercial OMP (1) (COMM.)/67/2024 45300 Cnh Industrail Capital India PrivateRAJESH 0958726491 jangraadvocate@gam |06-01-2024
Block-I1 [Limited Vs Jugraj Singh JANGRA il.com
29, New CourtiCommercial OMP (I) (COMM.)/89/2024 [45301 [Kotak Mahindra Bank Vs Roshniparv 0643646534 parv.mahajanoo7@g [09-01-2024
Block-11 Goods Carrier Logistics 7371 Imahajan(P), mail.com
29, New CourtiCommercial OMP (I) (COMM.)/90/2024 45301 [Kotak Mahindra Bank Vs Roshniparv 0643646534 parv.mahajanoo7@g |09-01-2024
Block-11 Goods Carrier Logistics 888 Imahajan(P), mail.com
29, New CourtiCommercial OMP (I) (COMM.)/92/2024 45301 [Kotak Mahindra Bank Vs Maniram [parv 0643646534 parv.mahajanoo7@g [09-01-2024

Block-11

Imahajan(P),

mail.com
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27 . o, Commercial CS (COMM)/17/2024 03-12-2023 [UNION BANK OF INDIA VSARVIND SINGHj9810618195 ARVINDSINGH1@G [22-12-2023

IKUMAR SHARMA | Block-11 RAJEEV KUMAR MAIL.COM

IDISTRICT

WUDGE(COMMERCI

JAL. COURT)
4o, New CourtiCommercial CS (COMM)/16/2024 6-01-2024 [Ultratech  Cement Limited VSASHKRIT 7708748786 ashkrit464@gmail.co [06-01-2024
Block-11 Sanrachna Infratech Private Limited [TTWARI(P), m
ho, New CourtiCommercial OMP (I) (COMM)/239/2024 [27-01-2024 Toyota Financial Services IndiaDINESH 0013493108 Not provided 05-01-2024
Block-11 [Limited Vs Vijay Kumar 7287 JAIN(P),
4o, New CourtiCommercial OMP (1) (COMM)/236/2024 [27-01-2024 Toyota Financial Services IndiaDINESH 0013493108 Not provided 05-01-2024
Block-11 [Limited Vs Nafis Mohd Najir Khan [JAIN(P),
o, New CourtCommercial OMP (I) (COMM)/238/2024 [27-01-2024 Toyota Financial Services IndiaDINESH 0013493108 Not provided 05-01-2024
Block-11 [Limited Vs Akhlak Ali Khan JAIN(P),
ko, New CourtiCommercial OMP (I) (COMM)/237/2024 [27-01-2024 Toyota Financial Services IndiaDINESH 0013493108 Not provided 05-01-2024
Block-11 [Limited Vs Deepak Gupta JAIN(P),
ho, New CourtiCommercial OMP (I) (COMM)/249/2024 [29-01-2024 Toyota Financial Services IndiaDINESH 0013493108 Not provided 05-01-2024
Block-I1 [Limited Vs Mohd Azhar Khan JAIN(P),
o, New CourtiCommercial CS (COMM)/18/2024 08-01-2024 Amar Tulsiyan Vs Gopal Kumar [Shravan 0650682928 unitedmark@uniteda [06-01-2024
Block-11 [Bansal(P), ndunited.com
4o, New CourtiCommercial OMP (I) (COMM)/72/2024 [09-01-2024 [Kotak Mahindra Prime Ltd Vs SoniRAJESH 0958726491 delhi.jangraadvocate [08-01-2024
Block-11 [Kumari Patil UANGRA(P), @gmail.com
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ko, Commercial OMP (I) (COMM)/70/2024 [09-01-2024 Cnh Industrail Capital India PrivateRAJESH 0958726491 delhi.jangraadvocate [08-01-2024
Block-11 [Limited Vs Anbarasu U JANGRA(P), @gmail.com
4o, New CourtiCommercial OMP (I) (COMM)/69/2024 [09-01-2024 Cnh Industrail Capital India PrivateRAJESH 0958726491 delhi.jangraadvocate [08-01-2024
Block-11 [Limited Vs Sanjay Kumar Giri UANGRA(P), @gmail.com
ho, New CourtiCommercial OMP (I) (COMM)/107/2024 [11-01-2024 [Toyota Financial Services India LtdRAJESH 0958726491 delhi.jangraadvocate [09-01-2024
Block-11 Vs Jagdeep Singh JANGRA(P), @gmail.com
4o, New CourtiCommercial OMP (1) (COMM)/106/2024 [11-01-2024 [Toyota Financial Services India LtdRAJESH 0958726491 delhi.jangraadvocate [09-01-2024
Block-11 Vs Shivaji Shankar Nivangune JANGRA(P), @gmail.com
o, New CourtCommercial OMP (I) (COMM)/125/2024 [12-01-2024 [Toyota Financial Services India LtdRAJESH 0958726491 delhi.jangraadvocate [11-01-2024
Block-11 Vs Torc Star Bolting Tools Pvt Ltd ~ JANGRA(P), @gmail.com
ko, New CourtiCommercial OMP (I) (COMM)/124/2024 [12-01-2024 [Toyota Financial Services India LtdRAJESH 0958726491 delhi.jangraadvocate [11-01-2024
Block-11 Vs Pramod Suresh Shinde UANGRA(P), @gmail.com
ho, New CourtiCommercial OMP (I) (COMM)/150/2024 [15-01-2024 [Toyota Financial Services India LtdRAJESH 0958726491 delhi.jangraadvocate [12-01-2024
Block-I1 Vs Sanjay Fakira Padolkar UANGRA(P), @gmail.com
4o, New CourtiCommercial OMP (1) (COMM)/152/2024 [15-01-2024 [Dhara Motors Finance Ltd Vs Ronak{J K YADAV(P), 19999855157 advjitenderyadav201712-01-2024
Block-11 ISingh @gmail.com
4o, New CourtiCommercial OMP (I) (COMM)/151/2024 [15-01-2024 [Dhara Motors Finance Ltd Vs KYADAV(P), 9999855157 advjitenderyadav2017f12-01-2024
Block-I1 Manmay Bhati @gmail.com
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o, Commercial OMP (I) (COMM)/177/2024 [18-01-2024 otak Mahindra Prime Ltd VSRAJESH 0958726491 delhi.jangraadvocate [15-01-2024
Block-11 [Rambir R JANGRA(P), @gmail.com
4o, New CourtiCommercial CS (COMM)/35/2024 02-01-2024 IM/s Venus Marketing Combine (p)IShailendra 0910817696 advchhetri@gmail.co [18-01-2024
Block-11 [Ltd Vs Ap Dwivedi [Sharma(P), m
ho, New CourtiCommercial CS (COMM)/52/2024 30-01-2024 IM/s SRP Media Vs Marketto RetailerSiddharth 0654554644 advocatealok1975@g [20-01-2024
Block-11 [Narang(P), mai.com
4o, New CourtiCommercial CS (COMM)/48/2024 05-01-2024 Central Bank Of India Vs Teetu [Subodh Kumarg811375940 advsubodhkumarsing[23-01-2024
Block-11 [Singh(P), h@gmail.com
o, New CourtiCommercial [Execution (Comm)/11/2024 [22-01-2024 M/S VENKANTESHWARANOT Not provided Not provided 22-01-2024
Block-11 HATCHERIES PVT LTD Vs CYBIZKNOWN(P),

IBRIGHTSTAR RESTAURANTS PVT]

ILTD
ko, New CourtiCommercial OMP (COMM)/4/2024 £5-01-2024 Mr Rudra Srivastava Vs NeerajArjun Malik 0810017346 legal@amaclegal.com [24-01-2024
Block-11 [Bhatia And Ors
ho, New CourtiCommercial OMP (I) (COMM)/235/2024 [25-01-2024 [dfc First Bank Ltd Vs Vijay Yadav [SANJEEV 8285002845 litigation@sreslegal.c [24-01-2024
Block-I1 PATHAK(P), om
4o, New CourtiCommercial OMP (I) (COMM)/250/2024 [29-01-2024 Yes Bank Ltd Vs Mamta Choudhary [SANJEEV 8285002845 litigation@srcslegal.c [27-01-2024
Block-11 IPATHAK(P), om
4o, New CourtiCommercial OMP (I) (COMM)/252/2024 [29-01-2024 Yes Bank Ltd Vs Prem Pal ISANJEEV 8285002845 litigation@sreslegal.c [27-01-2024
Block-11 IPATHAK(P), om
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ko, Commercial OMP (1) (COMM)/251/2024 [29-01-2024 IYes Bank Ltd Vs Dharam Pal ISANJEEV 8285002845 litigation@srcslegal.c [27-01-2024
Block-11 IPATHAK(P), om
4o, New CourtiCommercial OMP (I) (COMM)/299/2024 [31-01-2024 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 delhi.jangraadvocate [30-01-2024
Block-11 Vs Pooja Karan Singh UANGRA(P), @gmail.com
ho, New CourtiCommercial OMP (I) (COMM)/183/2024 [19-01-2024 Toyota Financial Services IndiaAshok Advocate 9013493108 advocateashok.1@gm [21-12-2023
Block-11 [Limited Vs Saurabh Harshkumar ail.com

ISurana
4o, New CourtiCommercial OMP (1) (COMM)/184/2024 [19-01-2024 Toyota Financial Services IndiaAshok Advocate [0013493108 advocateashok.1@gm [21-12-2023
Block-II [Limited Vs Ujagar Singh ail.com
o, New CourtCommercial OMP (I) (COMM)/182/2024 [19-01-2024 Toyota Financial Services IndiaAshok Advocate [9013493108 advocateashok.1@gm [21-12-2023
Block-I1 [Limited Vs Rohit Rampal il.com
ko, New CourtiCommercial OMP (I) (COMM)/180/2024 [19-01-2024 Toyota Financial Services IndiaAshok Advocate 9013493108 advocateashok.1@gm [21-12-2023
Block-11 [Limited Vs Rashid R ail.com
ho, New CourtiCommercial OMP (I) (COMM)/181/2024 [19-01-2024 Toyota Financial Services IndiaAshok Advocate 9013493108 advocateashok.1@gm [21-12-2023
Block-11 [Limited Vs Geeta Abhay ail.com
o, New CourtiCommercial OMP (I) (COMM)/179/2024 [19-01-2024 Toyota Financial Services IndiaAshok Advocate 0013493108 advocateashok.1@gm [21-12-2023
Block-11 [Limited Vs Devraj Singh ail.com
4o, New CourtiCommercial OMP (I) (COMM)/292/2024 [30-01-2024 Yes Bank Ltd Vs Kanchan Verma [Sachin  Katyallg811015339 katyalsachin2008@g [22-12-2023
Block-11 IAdvocate mail.com
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ko, CourtlCommercial OMP (I) (COMM)/291/2024 [30-01-2024 Yes Bank Ltd Vs Naresh Kumar [Sachin  Katyallg811015339 katyalsachin2008@g [22-12-2023
Block-11 lAdvocate mail.com
4o, New CourtiCommercial OMP (I) (COMM)/290/2024 [30-01-2024 Yes Bank Ltd Vs Dilshad Ilahi [Sachin  Katyallg811015339 katyalsachin2008@g [22-12-2023
Block-11 IAdvocate mail.com
ho, New CourtiCommercial CS (COMM)/12/2024 05-01-2024 Neeraj Vs MS FNP ESTATE [Manish Dahiya8571856388 manishdahiyao573@ [28-12-2023
Block-11 JAdvocate gmail.com
4o, New CourtiCommercial OMP (1) (COMM)/240/2024 [27-01-2024 Toyota Financial Services IndiaAshok Advocate [0013493108 advocateashok.1@gm [28-12-2023
Block-11 [Limited Vs Gurmeet Kaur ail.com
o, New CourtCommercial OMP (I) (COMM)/63/2024 [09-01-2024 Yes Bank Ltd Vs Raj Kumar ISANJEEV 8285002845 litigation@srcslegal.c [28-12-2023
Block-11 IPATHAK(P), om
ko, New CourtiCommercial OMP (I) (COMM)/71/2024 0-01-2024 Cnh Industrail Capital India PrivateRAJESH 0958726491 delhi.jangraadvocate [06-01-2024
Block-11 [Limited Vs Krishana Earth Moovers JANGRA(P), @gmail.com
28 SH. LAL SINGH,SOUTH- 18 BLOCK 1 18EXECUTION 01/2024 02-01-2024 Late Shri Nand Lal ChananaAmit P9810477630 DESHPANDEANDC [21-12-2023
IDISTRICT JUDGE [EAST BLOCK 1 And Ors Vs Kapil KumarjDeshpande OMPANY@GMAIL.C
Rajbhar oM
EXECUTION 08/2024 06-01-2024 Uco Bank Vs M/s Innovative[Karan 8743968006 karanchawlag2 @gmaf15-12-2023
India IChawla(P), il.com
CS (COMM) 06/2024 06-01-2024 IPALM TRADIN INPEX VsJITIN 9891756587 - 15-12-2023
HINDUSTAN FOREIGNSSINGH(P),
TRADERS
CS (COMM) 07/2024 06-01-2024 Shakil Ahmad Vs Vipin[Pooja 8076456489 pojaagarwals@gmail. j04-01-
Bhardwaj ggarwal(P), com 2024
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18-12-2023|

Limited Vs
Limited

Bharat Bijlee[liwar

.com

Limited Vs Desein Privatel
Limited
OMP (COMM) 04/2024 09-01-2024 [All About Outdoor Pvt Ltd VsMOHD 9711009378 vajurbhalla87@gmail [08-01-
Arjun Sethi IRSHAD(P), .com 2024
Misc DJ no/2024 15-01-2024 M/s Kkm Overseas Pvt Ltd Vs/Arjun Kapoor 9968705811 - 16-12-2023
[Mohit Narang
OMP (COMM) 05/2024 16-01-2024 IM/s Global Health CareA.V.Shukla 9811418837 lavshuklag8 @gmail.coj15-01-2024
Services Vs Er Shiva Prasad| m
[Pentyala
CS (COMM) 32/2024 18-01-2024 Meenakshi Goel Prop M/siVibhor Garg [011-41686838 [ibhor@bavlegal 11-01-2024
Veejay Service Station Through|
Her Attorney Mr Gurnam Singh|
Vs KK SPUN
OMP (COMM) 11/2024 19-01-2024 Sh Jaiveer Singh Vs M/Spunil kumar8588873809 advsunilsingh@gmail [20-12-
IPAISALO DIGITAL LTD ingh(P), .com 2023
EXECUTION 15/2024 19-01-2024 ICANARA BANK Vs Vipin Yadav SURESH 0811143714 ad.sctiwari@gmail.co [08-01-
ICHANDER(P) m 2024
W
EXECUTION 16/2024 19-01-2024 CANARA BANK Vs Amit KumarfSURESH 0811143714 ad.sctiwari@gmail.co [08-01-
Sinha ICHANDER(P) m 2024
W
CS (COMM) 38/2024 22-01-2024 IM/s Multl Speciality Extrusions{Ashish 0999468603 kushagrabansal @aka [28-11-2023
Pvt Ltd Vs Mr. Rohit Kumar IChauhan ssociates.org.in
Misc DJ 63/2024 I24-01-2024 CHANDAN KASHIKAR ANDAmit Agrawal 8826233398 amit@agrawalchamb [24-01-
ORS Vs M/S ACO SYSTEMS ers.com 2024
AND SOLUTIONS PVT LTD .
CS (COMM) u8/2024 120-01-2024 IAkg Plastics Pvt Ltd Vs Modren[Rajiv Singh 9818599779 - 25-01-
Construction Co 2024
29 IMS. NEELAMSOUTH- 14 Arbitration OMP (COMM)/1/2024 03-01-2024 Titech Engineers PrivateAshok Kumar9818128764 aktiwari.india@gmail [p2-01-
ISINGH, DISSTRICTEAST Limited Vs Bharat BijleeTiwar .com 2024
JUDGE Limited
Arbitration OMP (COMM)/2/2024 03-01-2024 Titech Engineers PrivateAshok Kumar9818128764 aktiwari.india@gmail [02-01-

2024
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CS (COMM)/24/2024 11-01-2024 Flaktgroup India Pvt Ltd VsDixit Mehta [8556059335 adv.mehtadixit@gma [10-01-
Sepc Limited il.com 2024
Civil CS (COMM)/12/2024/06-01-2024 SUNCARE FORMULATIONSDhurjati 9811667456 IN/A 05-01-
(TM) PVT LTD Vs OREQO[Verma 2024
HEALTHCARE
Civil CS (COMM)/14/2024 08-01-2024 State Bank Of India Vs BabluArun Kr.9873039121 honey86jain@gmail.cjo7-01-
[Kumar Jha [Batra om 2024
Civil CS (COMM)/25/2024 12-01-2024 Bohra Industrial ResourcesRohit Bohra 9911000651 bohrarohit33z@gmail. [11-01-2024
Private Limited Vs Aristobrat com
Retail Private Limited
Civil CS (COMM)/27/2024 15-01-2024 [Krishan Kumar Nagpal Vs YashShiva Jeen311118861 shivajishuklaadvocatefi4-01-2024
Pratap Singh Shukhla @gmail.com
Civil CS (COMM)/28/2024 15-01-2024 Berry Tex Pvt Ltd Vs KyreenDeepak 9891787719 tandtlaw@tandtlaw.c [14-01-2024
Brand Holdings Private Limited[Sharma 0.in
Civil CS (COMM)/47/2024 25-01-2024 Namo Fire And Safety Pvt LtdMohd. Altafo810382723 N/A 24-01-
Vs Zamil Air Conditioners PvtiAlvi 2024
Ltd
Misc. Misc DJ/68/2024 I25-01-2024 State Bank Of India Vs Animesh[R.K. Sinha 9811255673, advocatesinha@rediff|24-01-
Kumar 9718814471 mail.com 2024
Misc. Misc DJ/74/2024 23-01-2024 CLASSIC MOTORS PRIVATEAbhinav Garg 9810196968 adv.abhinavgarg@gm|22-01-
LIMITED Vs AUTOMARK] ail.com 2024
OTORS P LTD
Civil CS (COMM)/18/2024 09-01-2024 /S MASKEEN OVERSEAS VsDiwakar 9817722035 diwakar@emphsislaw|08-01-
/s Ivsha International Singh .com 2024
30 SH. AJAY KUMARSOUTH- 20 Commercial Suit CS (COMM)/11/2024 08-01-2024 STATE BANK OF INDIA Vs ASHISH 9891223874, shishbatra8 €@gmail [05.01.202
JAIN [EAST VIPIN IBATRA(P), 9873039121 .com 4
Commercial Suit CS (COMM)/15/2024 09-01-2024 ISHU JAIN Vs M/S PARCITDeepesh 9810064398 hsdhillon2002@gmai[28.12.2024
AUTOCRAZY PRIVATEGauba(P), 7838468201 l.com
LIMITED
Commercial Suit CS (COMM)/16/2024 09-01-2024 IM/S PARIJAT INDUSTRIES] EEP 711407310, advdeepeshgauba@g [04.01.202
(INDIA) PVT LTD Vs INGH(P), 8920272666 mail.com 4
JAGADESWARA RA(
VARAGOGULA
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LIMITED

'Sharma(P),

Commercial Suit CS (COMM)/21/2024 12-01-2024 M/S FREIGHT SYSTEMS (I)MAYANK 9999998560 anant@anantamlegal (08.01.202
PVT LTD Vs M/SBARUA(P), com 4.
ONTINENTAL CARGOCARE
PVT LTD
Commercial Suit CS (COMM)/30/2024 16-01-2024 E.ANARA BANK Vs SHADABSUDESH 0015511224,999 [sudeshadvocatel2@g [10.01.2024
SINGH(P), 9845100 mail.com
Commercial Suit CS (COMM)/29/2024 16-01-2024 DEVENDER SINGH JAMWALAmit 9958299393 dilieentlawyers@ema [09.01.202
Vs CONTAINERSwami(P), il.com 4
CORPORATION OF INDIA LTD
Commercial Suit CS (COMM)/44/2024 25-01-2024 IM/S E3 FURNITURE PVT LT UKESH 9810682372,931 shekhawatilegal@yah [23.01.2024
Vs M/S NEW MODERN B UMAR(P), 1682372 00.in
IDEPARTMENT STORE PVT]
LTD
Commercial Suit CS (COMM)/55/2024 30-01-2024 TICICI BANK LTD VsMANISH 9213905829 manish@kllindia.com|27.01.2024
IMOHAMMED IRFAN ALAM IDEWAN(P),
Commercial Suit CS (COMM)/53/2024 130-01-2024 OHIT SHARMA Vs ASHWANIrajendra 608220794 adavrazon@gmall,oo0 [28.01.202
UMAR lyadav(P), m 4
Commercial Suit CS (COMM)/58/2024 31-01-2024 INITIAL TECHNOLOGIES LLPmanish 0818218885 manishkaushik.law( [29.01.2024
Vs M/S ZELOTICkaushik(P), @.gmail.com
TECHNOLOGIES PVT LTD
31 IMS. ANU GROVERSSOUTH- 21 Commercial Suit CS (COMM)/3/2024 04-01-2024 SHREE PAPER SALES Vs ShriNITESH 0312046733 yadavrazon@gmail.col03.01.202
BALIGA [EAST Suhail Khan UMAR(P), m 4
'U/O 9 RULE 4 Misc DJ/16/2024 04-01-2024 'Yokohama India PrivateGAUTAM 9990899799 gautam@legalknights(03.01.202
Limited Vs M/s Vikas ServiceKUMAR(P), .in 4
Station
Commercial Suit CS (COMM)/9/2024 06-01-2024 Vijay Lifters Vs SimplexlNaveen 9811899279 mail @nbassiciates.ne(04.01.202
Infrastructure Ltd [Bhardwaj(P), t 4
Commercial Suit CS (COMM)/8/2024 06-01-2024 Mr Pawan Kumar Vs M/s[Neeraj 9953091927 neerajlawz@gmail.co [04.01.202
Simplex Infrastructures Ltd Bhardwaj (P) m 4
Commercial Suit CS (COMM)/20/2024 10-01-2024 V Automat And Instruments arminder 9811210962 psgoindi@gmail.com [08.01.202
ILtd Vs BGR ENERGY SYSTEMSisingh 4
LIMITED oindi(P),
Commercial Suit CS (COMM)/26/2024 15-01-2024 Vir Jai Khosla Vs AXIS BANKNimish 9654446681 dk@dandklaw.in 12.01.2024
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Commercial Suit CS (COMM)/36/2024 20-01-2024 Tangence Solutions India hay 9811479499 not mentioned 17.01.2024
Ltd Vs M/S Disruptive HealthKumar(P),
Solutions Pvt Ltd
Commercial Suit CS (COMM)/51/2024 120-01-2024 Shivam Transport Agency VSNITESH 9818096196 advdevdutt263@iclou|25.01.2024
M/S Gannon Daunkerley AndKUMAR(P), de.com
Company Limited And Ors
Commercial Suit CS (COMM)/50/2024 120-01-2024 Telexcel Information SystemsNITESH 0643349576 rizwanofficeo506@g [25.01.2024,
Ltd Vs Mahanagar TelephoneKUMAR(P), mail.com
Nigam Ltd
Commercial Suit CS (COMM)/49/2024 129-01-2024 IAkg Plastics Pvt Ltd Vs QuillonKIRTI 9818599779 not mentioned 25.01.2024
Infrasture Pvt Ltd ISARANGI(P),
Commercial Suit CS (COMM)/59/2024 31-01-2024 M/s Haryana Supply Agenciesyvikas 0212416114 vikas.chhabrao7@gm [29.01.2024
Vs M/s Royal Golf Link Citychhabra(P), ail.com
Projects Pvt Ltd
Commercial Suit CS (COMM)/60/2024 31-01-2024 Axis Bank Ltd Vs REENADharam 9810072439 dladevlawassociates [29.01.2024
ChAUDHARY [Dev(P), @gmail.com
32 ISH. BHUPESH[SOUTH- 22 Commercial Suit CS (COMM)/1/2024 02-01-2024 M/S. E3 PANEL INDUSTRIESNancyJain 9660729214 adv.nancyj@gmail.co [21-12-2023
IKUMAR [EAST (THROUGH ITS AUTHORIZED m
SIGNATORY) Vs MR. SUNDEEP|
GUPTA PROPRITOR OF M/S,
Commercial Suit CS (COMM)/17/2024 10-01-2024 IM/S PARIJAT INDUSTRIES [HARDEEP 9810064398 hsdhillon2002@gmail04-01-
(INDIA) PVT. LTD. Vs THOTASINGH l.com 2024
SIVA LINGA PRASAD
Execution Petition CS (COMM)/22/2024 12-01-2024 ARVINDER SINGH PURI VSABHISHEK 999991654 adv.abhishekwadhwa [10-01-
ASHMEET SAHNIWADHWA @gmail.com 2024
PROPRIETOR OF M/S. SHASH
[FABRICS INDIA
Commercial Suit CS (COMM)/23/2024 12-01-2024 /s Parijat Industries India EEP 9810064398 hsdhillon2002@gmai|06-01-
td Vs Shail Gupta ProprietorSINGH l.com 2024
f M/s Vijay Fertilizers An
eeds
Commercial Suit CS (COMM)/39/2024 23-01-2024 [M/S GRAFIX SOLUTIONS Vs SH 9911125245 advocaterakeshsharm|19-01-2024
M/S VAJRA TRADERS ANDSHARMA 22006 @gmail.com
ORS.
Commercial Suit CS (COMM)/4/2024 05-01-2024 CARE HEALTH INSURANCEDHIRAJ 9999353132 advdhirajmalik@gma [19-12-2023
ILTD. Vs GIRIPRAS ALIK il.com
RAMAIAH
[Execution Petition CS (COMM)/45/2024 27-01-2024 IM/S LAPCOM PERIPHERALSPREM GARG [8860844670 premgarg.legal @yaho[25-01-
PVT. LTD. Vs RAGINI KUMARI 0.com 2024
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Commercial Suit CS (COMM)/46/2024 27-01-2024 M/S SANICOS SANITATIONSSADDAM 0650016144 freedomlawhousellp 23-01-
AND ANR. Vs M/S AADIDEVAHUSSAIN @gmail.com 2024
INFOTECH PVT. LTD. AND|
ORS.
Commercial Suit CS (COMM)/54/2024 130-01-2024 STATE BANK OF INDIA Vs M/S LESH 9810343732 ksingh1123 @rediffmal29-01-
IDUBEY ENTERPRISES UMAR il.com 2024
INGH
Commercial Suit CS (COMM)/56/2024 130-01-2024 ICICI BANK LTD. Vs RAJANMANISH 0811898399 manish@klfinclia.co [27-01-
SOLANKI IDEWAN m 2024
Commercial Suit CS (COMM)/57/2024 31-01-2024 STATE BANK OF INDIA Vs MR.Ranjay 9811255673 advocatesinha@rediff{3o-01-
VIJAY PAL [Kumar Sinha mail.com 2024
Execution Petition EXECUTION 120-01-2024 Ar Kay Medicos Private Limited AMIT DAYAL 9810164421 mail @amitdayal.attorf277-01-
(COMM.)/21/2024 Vs Corner Store Technologies ney 2024
Private Limited
[Execution Petition EXECUTION 31-01-2024 SMT. SATNAM KAURVVineet Hans 9811268978 hansvineet@yahoo.co[30-01-
(COMM.)/24/2024 IKATHURIA Vs M/S INDIAN| .in 2024
TOURISM COOPERATIVE LTD.
[Execution Petition EXECUTION 01-02-2024 M/S CHAUHAN WATERRAKESH 9212784397 dpuoo47@gmail.com(31-01-2024,
(COMM.)/25/2024 SUPPLIER Vs M/S PANDEYICHAUHAN
TRADERS AND ORS.
U/s. 34 Petition OMP (COMM.)/12/2024 [23-01-2024 INEERU AGGARWAL AND ANR, SAHIL981136965 NITIN@THELAWCH[17-01-2024
Vs SPLENDOR BUILDWELLCHOPRA AMBERS.CO.IN
PVT. LTD. AND ANR.
U/s. 34 Petition OMP (COMM.)/6/2024 [16-01-2024 P-Trade FMCG PVT. LTD. Vs Chandra810209981 egal.shebang@gmail. [08-01-
IPAISALO DIGITAL LIMITED Shekhar com 2024
Yadav
33 IMS NIRJA BHATIA [SOUTH- INIL RP 3/2024 24.1.2024 Keleone Trading Pvt Ltd VsMrs. Bindra9818202368 litigation@ssrana.co [23.01.2024,
[EAST [Kashvi Design na m
34 ISH. RAJESH KUMARISOUTH- 23 Commercial Suit RP/4/2024 129-01-2024 IM/S AMRIT TECH INDIA VsRUDRAKSHA |-- F-- 21-10-
ISINGH [EAST SURESH INHA 2023
M-Ex/1/2024 18-01-2024 IDL. NAGPAL FINANCE AN KIT - - 29-09-
ILEASING CO PVT LTD VsVASHIST 2023
HARISH ARORA
Misc DJ/42/2024 18-01-2024 INDIAN OVERSEAS BANK VsShailendra (9910817646 advchhetri@gmail.co [12-01-2024
M/S N JYOTI DIGIT. harma m
SERVICES
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CS (COMM)/19/2024 10-01-2024 M/S PARIJAT INDUSTRIESHARDEEP 9810064398 hsdhition2002@gmalo4-01-
INDIA) PVT LTD Vs SH.SINGH il.com 2024

IMATTELA SURESH

CS (COMM)/5/2024 05-01-2024 Hitanshu Gupta Vs M/s TrinaJAI 0818346127 88j_psharma@£mail [03-01-
Nre Transportation Ltd IPRAKASH .com 2024

SHARMA(P),

Misc DJ/21/2024 08-01-2024 Yokohama India PrivateGAUTAM 9990899799 gautam@legalknights| 04-01-
[Limited Vs Wheel Palace UMAR(P), in 2024

Misc DJ/25/2024 10-01-2024 Yokohama India PrivateGAUTAM 9990899799 gautam@legalknights|o5-01-
Limited Vs S N Tyres UMAR(P), .in 2024

EXECUTION 15-01-2024 Rk Medical Solution CompanyA.K.Mishra &9718884337 kishan218B@gmail.c [03-01-

(COMM)/13/2024 Vs Life Care System ishan~ om 2024

hauhan

OMP (I) (COMM)/2/2024 12-01-2024 IMUSCLE AND STRENGTHNITESH 7042999367 - 11-01-2024
INDIA LLP Vs AMARDEEPKUMAR(P),
SINGH

CS (COMM)/31/2024 18-01-2024 Sh Subir Bajaj Vs Aurum/Ajay Kumar9811104015 AKCHOPRA 08-01-
Automobiles Pvt Ltd IChopra(P), ADV@YAHOO.IN |2024

CS (COMM)/41/2024 [22-01-2024 Gayatri Aircon Pvt Ltd VSRAVI SINGH9873082662 advrspawardel@ 17-01-2024

Century Pulp And Paper AndPAWAR(P), gmail.com
Anr

CS (COMM)/43/2024 23-01-2024 Shambhu Pandit Vs Arch [SOVI 09811218405 info@sbslegalsolutio [20-01-
Pharmalabs Ltd IBIPNEET ns.com 2024

SINGH(P),

CS (COMM)/42/2024 23-01-2024 IM/s Freight Bridge Logistics PvtjArvind 0-9899323731 |advaks@yahoo.co.in |21-01-
Ltd Vs M/s AmbassadorKumar 2024
Logistics Pvt Ltd Singh(P),

OMP (COMM)/13/2024 [24-01-2024 M/s Delhi Tourism Andjahanvi +91 9810183379 JAHANVI.W@)GMA [22-01-
Transportation Developmentworah(P), 1L.COM 2024

Corporation Ltd Vs M/s
Thermal Engineers An

RP/3/2024 24-01-2024 IKELONE TRADING COBindra 0818202368 litigation@ssrana.co [23-01-
PRIVATE LIMITED Vs KAS na(P), m 2024
[DESIGNS PRIVATE LIMITED

Misc DJ/73/2024 129-01-2024 DEEPAK SHARMA Vs M/Ssanjeev(P), 9910772005 - 27-01-

IMALBROS HOLDING PVT LTD 2024
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Misc DJ/60/2024 24-01-2024 Anubhav Jain Vs NihirShailendra 2023
Jatinbhai Shah Sharma(P),

35 SH. RAJ KUMARSSOUTH- 139 BlockIi OMP (COMM). 3/2024 08-01-2024 SPLENOR BUILDWELL PVT.SARTHAK 9899199898 purico@me.com 04-01-
TRIPATHI, [EAST LTD., IGUPTA 2024
IDISTRICT IVS.

JUDGE(COMMERCI INEENA GOYAL
AL COURT)

EXECUTION (COMM). 14/2024 16-01-2024 ICICI BANKLTD., ISUNITA 9871040589 indolexlaw@gmail.co [20-12-
IVS. SINGH m 2023
M/s MAHAMAYA|
[ENTERPRISES ORS.

OMP (COMM). 7/2024 16-01-2024 SPLENOR BUILDWELL PVT. LTD., SARTHAK 9899199898 purico@me.com 12-01-2024
VS. IGUPTA
IMEDHIR GOYAL

OMP (COMM). 8/2024 16-01-2024 SPLENOR BUILDWELL PVT.,SARTHAK 9899199898 purico@me.com 12-01-2024
LTD., IGUPTA
IVS.
RUHI GUPTA

OMP (COMM). 9/2024 16-01-2024 SPLENOR BUILDWELL PVT,SARTHAK 9899199898 purico@me.com 14-01-2024
LTD., IGUPTA
VS.
SHREY GUPTA

OMP (COMM). 10/2024 16-01-2024 SPLENOR BUILDWELL PVT,SARTHAK 9899199898 purico@me.com 14-01-2024
LTD., IGUPTA
VS.
NEENA GOYAL AND ANR.

CS (COMM). 33/2024 [20-01-2024 SM FINLEASE LIMITED IMANISH 0818218885 manishkaushiklaw@gfo3-01-
VS. [KAUSHIK mail.com 2024
IPRATIBHA MEHROTRA

CS (COMM). 34/2024 [20-01-2024 SM FINLEASE LIMITED |¥[AANISH 0818218885 manishkaushiklaw@gfo3-01-
VS. USHIK mail.com 2024
ANIL BANA
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CS (COMM). 37/2024 22-01-2024 STATE BANK OF INDIA 9818159221 advocate.suresh75@g[12-01-2024,
VS. [KUMAR mail.com
RAM CHHATRI SAH

CS (COMM). Bo/2024 23-01-2024 SHUBHAM MEHROTRA SRIDHAR 9958746119 pssridharraj@gmail.c[19-01-2024
IVS. RAJ om
ANISHA S. MAREDIA

OMP (COMM). 14/2024 [27-01-2024 SPLENOR BUILDWELL PVT.GAURAV 8826615068 purico@me.com 24-01-
LTD., [PURI 2024
VS.
IV GANESH

OMP (COMM). 15/2024 [27-01-2024 SPLENOR BUILDWELL PVT.GAURAV 8826615068 purico@me.com 25-01-
ILTD., IPURI 2024
VS.
IMUKUL GOYAL AND ANR

OMP (COMM). 16/2024 [29-01-2024 SPLENOR BUILDWELL PVT.GAURAV 8826615068 purico@me.com 25-01-
ILTD., IPURI 2024
IVS.
IV GANESH

OMP (COMM). 17/2024 120-01-2024 SPLENOR BUILDWELL PVT./GAURAV 8826615068 purico@me.com 27-01-
ILTD., IPURI 2024
IVS.
IV GANESH

OMP (COMM). 18/2024 29-01-2024 SPLENOR BUILDWELL PVT.GAURAV 8826615068 purico@me.com 27-01-
ILTD., IPURI 2024
IVS.
IV GANESH

OMP (COMM). 19/2024 30-01-2024 SPLENOR BUILDWELL PVT.GAURAV 8826615068 purico@me.com 24-01-
LTD., [PURI 2024
VS.
IMUKUL GOYAL
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OMP (COMM). 0/2024 30-01-2024 SPLENOR BUILDWELL PVT./GAURAV 8826615068 purico@me.com 28-01-
ILTD., IPURI 2024
VS.
IMUKUL GOYAL
OMP (COMM). 121/2024 130-01-2024 SPLENOR BUILDWELL PVT.GAURAV 8826615068 purico@me.com 28-01-
LTD., [PURI 2024
VS.
V GANESH
OMP (COMM). 122/2024 130-01-2024 SPLENOR BUILDWELL PVT.GAURAV 8826615068 purico@me.com 28-01-
LTD., [PURI 2024
VS.
IV GANESH
OMP (COMM). i23/2024 130-01-2024 SPLENOR BUILDWELL PVT.GAURAV 8826615068 purico@me.com 28-01-
ILTD., IPURI 2024
VS.
V GANESH
36 ISH. ARVIND|East 12 CS COMM 74 13/2024 02-01-2024 STATE BANK OF INDIA VSVIJAY 0810210832 02.01.24
[KUMAR, DISTRICT] IPADMAVATI HANDLOOMS PVT/PRAKASH
JUDGE, ILTD.
ICOMMERCIAL
ICOURT-02 12 CS COMM 74 44/2024 05-01-2024 JAITRA INFRATECH P LTD. VSN.K.RATHI [9811263109 nkrathiadv@yahoo.colos.01.24
ANKIT m
12 CS COMM 74 55/2024 09-01-2024 STATE BANK OF INDIA VSSHALINI 0899408618 shaliniadvocate@gmalo8.01.24
[DANISH EDWARD JUPADHYAY il.com
12 CS COMM 74 64/2024 09-01-2024 CANARA BANK VS PAPINDERMANOJ KR9811254078 manvakil378 @gmail. |09.01.24
SINGH JARORA com
12 CS COMM 74 65/2024 00-01-2024 CANARA BANK VS PAPINDERMANOJ KR9811254078 manvakil378 @gmail. [09.01.24
SINGH JARORA com
12 CS COMM 74 104/2024 10-01-2024 BANK OF BARODA VS MOHD.SUDHA 0899913203 advsudhashukla@gm [10.01.24
AKBAR ISHUKLA ail.com
12 CS COMM 74 130/2024 12-01-2024 INIDHI GARG PROP. N G TRADERS|HARISH 8285202359 kkumarharishballb@ [12.01.24
VS A R FOODS AND SPICES IKUMAR gmail.com
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F(OHLI

12 CS COMM 74 132/2024 12-01-2024 [UNION BANK OF INDIA VSAMIT KUMAR9717743446 amitmishramanuq14 [12.01.24
ROTHIT GABBA IMISRA @gmail.com
12 CS COMM 74 159/2024 15-01-2024 CLASSIC REFRIGERATION  S|M. A9810743142 12.01.24
WORKS VS SHREE RAM STEEIMANSOORI
SYNDICATE
12 CS COMM 74 166/2024 15-01-2024 DEEPTI GERA PROP KAGAZHEMANT GOEL(9818378180 hemant_sumedha20 [15.01.24
TRADE COM VS SRINIVAS MOGIL 01@yahoo.co.in
IPROP SRI ABHINAYA INDUSTRIES
12 CS COMM 74 215/2024 22-01-2024 HIMANSHU CONSTRUCTIONSISUKHVINDER 9654419096 sukhvindergy@gmail.[22.01.24
THRU PROP SUNEET CHOPRA VSSINGH GULATI com
SUMAN GROVER
12 CS COMM 74 032/2024 05-01-2024 CENTRAL BANK OF INDIA VSMANOJ KR9811254078 manvakil378 @gmail. [25.01.24
ISHU ARORA JARORA com
12 CS COMM 74 237/2024 27-01-2024 IDBI BANK LTD. VS ARINJAY|VIVEK KUMAR 9811867703 kumarvivekadv@gmal25.01.24
TRADING COMPANY il.com
12 CS COMM 74 242/2024 07-01-2024 THE NEW INDIA ASSURANCE CO.KUMAR ALOK 9953007121 alok.mack@gmsil.co [25.01.24
ILTD. VS YADAV TRANSPORTER m
12 CS COMM 74 044/2024 27-01-2024 IDBI BANK VS KAMAL KISHORE |SUNITA 0911730600 sgsjurist@gmail.com [27.01.24
ISHARMA
12 CS COMM 74 057/2024 29-01-2024 [CICI BANK LTD. VS DHEERAJ ISATISH 021395829 manish@klfindia.co [29.01.24
IKUMAR m
12 CS COMM 74 265/2024 30-01-2024 [PUNJAB NATIONAL BANK VSGOVIND 7827073526 govind_keshav@lexic[30.01.24
TANISH ENTERPRISES KESHAV orp.in
12 CS COMM 74 274/2024 31-01-2024 PUNJAB NATIONAL BANK VSMEENA GUPTAl9654336403 advmeenagupta89@g|31.01.24
RAJESH KUMAR mail.com
37 ISH. CHANDRA[East 101 CS COMM 74 0/2024 3-01-2024 SARK HEALTHCARE PVT. LTD. VSSHANTANU  [0891401428 shantanubhardwaj@r(o2.01.24
ISHEKHAR, [FOLKS MOTOR PVT. LTD. IBHARDWAJ ediffmail.com
IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT-02 101 CS COMM 74 4/2024 03-01-2024 [PUNJAB NATIONAL BANK E OBCPJYOTI 7000041067 jyoti_gautam2010@y|02.01.24
BANK VS INDERPAL SINGH|GAUTAM ahoo.com
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IPROPERTIES PVT. LTD.

IPANDE

m

101 CS COMM 74 u2/2024 08-01-2024 IMARESH PRREFAB PVT. LTD. VSRAJNISH 0810262633 rajneesh_gaing@redi[05.01.24
THE GREAT GETSBY CLUB OHKUMAR ffmail.com
INDIA

101 CS COMM 74 51/2024 08-01-2024 IDURGA WATER SUPPLIER VS ZEDIAKSHAT 0999505171 lawhawks68 @gmail.c[08.01.24
GEOTECH PVT. LTD. IAGGARWAL om

101 CS COMM 74 67/2024 09-01-2024 BANK OF BARODA VS PRINCE[UMESH JOSHI 9910568669 advumeshjoshi@gma [09.01.24
IKHURANA il.com

101 CS COMM 74 113/2024 11-01-2024 PUNJAB NATIONAL BANK VSSANJAY 0871980045 sanjayk19o8@gmail.cf11.01.24
IMUKESH RAVAT KUMAR om

101 CS COMM 74 129/2024 12-01-2024 SHRESTH BUILDCON PVT. LTDJ/GURPREET 0868220903 gurpreetsingh767.04 [11.01.24
VS FARUKH AHMAD ISINGH @gmail.com

101 CS COMM 74 131/2024 15-01-2024 SAVEX TECHNOLOGIES PVT. LTD/AMIT SHARMA 9810589859 amit5;06ww@gmail.c [12.01.24
VS AADHAR COMPUTECH PVT] om
ILTD.

101 CS COMM 74 160/2024 16-01-2024 ASHWANI VERMA VS DIXY INDIA [RANDHIR 0899978028 randheeradv@gmail.di5.01.24

IKUMAR om

101 CS COMM 74 161/2024 25-01-2024 PUNJAB AND SIND BANK VSGIRISH VERMAY811135305 legal.gra@gmail.com [15.01.24
SAMAKSH HEALTH SOLUTIONS

101 CS COMM 74 230/2024 7-01-2024 AGGARWAL TRADING CO VSDEEPAK TYAGI9871640707 maitrelawfirm23@g [24.01.24
ISURYA ROSHNI LTD. AND ORS. mail.com

101 CS COMM 74 033/2024 25-01-2024 INDIAN BANK VS BOBBY SINGH [MANOJ KRi9811254078 manvakil378 @gmail. [25.01.24

JARORA com

101 CS COMM 74 238/2024 5-01-2024 JOLEN DERMA SCIENCE PVT/KAVITAVED [9990357026 advkavitavedwal @gm|25.01.24
[LTD. VS GAGNEJA AGENCIES ail.com

101 CS COMM 74 240/2024 25-01-2024 JOLEN DERMA SCIENCE PVT/KAVITAVED [9990357026 advkavitavedwal @gm|25.01.24
ILTD. VS GAGNEJA AGENCIES ail.com

101 OMP COMM 73 250/2024 27-01-2024 IKEERTI GUPTA VS GRANITE HILJROHIN SINGH}9810407612 pande.adv@gmail.co [27.01.24
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IPRAKASH SAINI

KUMAR
ISHARMA

mail.com

101 CS COMM 74 256/2024 £29-01-2024 ANIL MITTAL VS SANDEEPDEEPAK 0654290606 Deepaksinghthakuro [29.01.24
KUMAR ISINGH 606@gmail.com
THAKUR
101 CS COMM 74 061/2024 31-01-2024 PUNJAB NATIONAL BANK VSMEENA GUPTA9654331403 advmeenagupta89@g[30.01.24
IMANISH MEHTA mail.com
101 OMP COMM 73 072/2024 01-02-2024 INDUSIND BANK LTD. VS NAV|VIDUR SIKKA 981838824 vidursikka@trulegal.c31.01.24
BHARAT HUB 0.in
38 ISH. SANJEEVINORTH 201, New BuildinglCS(COMM) 01/2024 03-01-2024 [RASHID ALI VS NAVED [FURKAN ALI 9720880600 furkanalimirza@gmaif23-12-2023
UMAR [EAST KKD l.com
E\slALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL)-01 [--do-- CS(COMM) 02/2024 04-01-2024 BANK OF BARODA VS MANISH[UMESH JOSHI |9910568669 advumeshjoshi@gma [02-01-2024
BANSAL il.com
---do-- CS(COMM) 03/2024 04-01-2024 BANK OF BARODA VS MANISH[UMESH JOSHI 9910568669 advumeshjoshi@gma [02-01-2024
IBANSAL il.com
---do-- CS(COMM) 04/2024 08-01-2024 SANJU MISHRA VS SU VINDER 0818911976 rkpandey_161@redifff20-12-2023
SHARMA UMAR mail.com
IPANDEY
---do-- CS(COMM) 05/2024 08-01-2024 [PUNJAB NATIONAL BANK V/SINEERAJ 0868281118 neeraj.bhagat.advocat{o4-01-2024
CLASSIC UNIFORM KUMAR e@gmail.com
BHAGAT
---do-- CS(COMM) 06/2024 11-01-2024 IPUNJAB NATIONAL BANK V/SQUAISARALI 9999802592 aliquaisar@gmail.co [06-10-2023
[LAXMAN SINGH RAWAT m
---do-- CS(COMM) 7/2024 11-01-2024 IPARVEZ KALLAN KHAN V/SIAJIT KUMAR9958124433 ajksinha@rediffmail. [16-10-2023
SALIM AHMED ISINHA com
---do-- CS(COMM) 08/2024 11-01-2024 ICICI BANK LTD. V/S VIKAS JAIN [MANISH 0213905829 manish@klfindia.co [20-10-2023
DEWAN m
---do-- CS(COMM) 9/2024 11-01-2024 ICICI BANK LTD. V/S KULDEEPMANISH 0213905829 manish@klfindia.co [|27-12-2023
SHARMA DEWAN m
---do-- CS(COMM) 10/2024 11-01-2024 ISTATE BANK OF INDIA V/S RAJATIURESH 0810099445 suresh.sharma717@g |29-12-2023
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Registration Name

Number filing

CS(COMM) 11/2024 16-01-2024 [CICI BANK LTD. V/S VIKAS JAIN 0213905829 manish@klfindia.co [22-12-2023
IDEWAN m
---do-- CS(COMM) 12/2024 16-01-2024 ICICI BANK LTD. V/SIMANISH 0213905829 manish@klfindia.co [22-12-2023
IDHARMENDRA SINGH IDEWAN m
---do-- CS(COMM) 13/2024 00-01-2024 IPUNJAB NATIONAL BANK V/SIAJIT KUMAR0958124433 ajksinha@rediffmail. [19-01-2024
IM/S SANJAY TRADING COMPANY [SINHA com
---do-- CS(COMM) 14/2024 23-01-2024 BANK OF BARODA VS RAJNIUMESH JOSHI 9910568669 advumeshjoshi@gma [23-01-2024
IBANSAL il.com
---do-- CS(COMM) 15/2024 23-01-2024 CENTRAL BANK OF INDIA VSRAM 0718037056 ramraghvendra@gmale2-01-2024
IASHOK IRAGHVENDRA il.com
---do-- OMP (I) (COMM) 01/2024 03-01-2024 SHRI RAM FINANCE LTD. VSSUNNY ARORA 9910574027 albuslaw 16.12.2023
ISUMAN PAL firms@gmail.com
---do-- OMP (I) (COMM) 02/2024 03-01-2024 SHRI RAM FINANCE LTD. VSSUNNY ARORA 9910574027 albuslaw 16.12.2023
BHUJVIR SINGH firms@gmail.com
---do-- OMP (I) (COMM) 03/2024 03-01-2024 SHRI RAM FINANCE LTD. VSSUNNY ARORA 9910574027 albuslaw 16.12.2023
SHER MOHD. firms@gmail.com
---do-- EX (COMM) 01/2024 08-01-2024 [KOTAK MAHINDRA BANK LTD. VSAMIT KUMARB8860939556 amitkumar.294@redif21.12.2023
VINOD IVATS ffmail.com
---do-- EX (COMM) 2/2024 9-01-2024 SANDEEP KUMAR BEDI VS M/SIASHISH 0811215280 uadhyaylawchambers[08.01.2024
SPECTRUM TECHNO PROJECTS |[UPADHAYAY @gmail.com
---do-- EX (COMM) 03/2024 11-01-2024 IM/S CARS 24 FINANCIALLALIT PANDEY |8130383143 lalitpandeyassociates |07.12.2033
SERVICES PVT. LTD. KARAN| @gmail.com
IPANDEY
---do-- EX (COMM) 4/2024 11-01-2024 IKOTAK MAHINDRA BANK LTD. VSKUSHAL 0958724670 kushal. kumar@erudit{o9.12.2023
IMOHSIN ALI KUMAR elegal.asia@gmail.co
m
---do-- EX (COMM) 05/2024 16-01-2024 IKOTAK MAHINDRA BANK LTD. VSKUSHAL 0958724670 kushal . kumar@eruditjo5.01.2024
IPUSHKER SHARMA KUMAR elegal.asia@gmail.co
m
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---do-- EX (COMM) 06/2024 19-01-2024 BRIJ BHUSHAN SHARMA VSSANDEEP 0811912208 candidlawcompany@ [13.01.2024
IRISHI SHARMA [TYAGI gmail.com
---do-- CS(COMM) 13/2024 £20.01.2024 [Punjab National BankVsM/s SanjayAJIT SINHA 9958124433 lajksinha@rediffmail. [19.01.2024
TradingCompany com
---do-- CS(COMM) 14/2024 03.01.2024 Bank Of BarodaVsRajni Bansa JUMESH JOSHI 9910568669 advumeshjoshi@gma [20.01.2024
il.com
---do-- CS(COMM) 15/2024 £3.01.2023 BANK OF BARODA VS RAJNIUMESH JOSHI |9718037586 ramranjandra@gmail[22.01.2024
IBANSAL .com
---do-- MISC DJ 21/2024 05.01.2024 STATE BANK OF INDIA VS.|RANJAY 0654404405 ranjankumarsinhass [23.12.2023
YOGENDER SHARMA IKUMAR SINHA @gmail.com
---do-- CS(COMM) 16/2024 £5.01.2024 [KRISHIACHARYA TECHNOLOGIESIAKSHAY GOEL 9818495432 akshaygoel11@gmail. [23.01.2024
IPVT. LTD VS ASIF FRUIT TRADERS] com
---do-- EX(COMM) 7/2024 £5.01.2024 M/S BLUE  VIRUS JEANSMOHAMMAD 9910536696 mohammadatifpo@g [24.01.2024
THROUGH ITS PROPRIETOR SHATIF mail.com
AFTAB ALI VS. SYED JABIR
---do-- EX(COMM) 8/2024 27.01.2024 CANARA BANK VS BABITA [RISHI 0871457890 chwalaassociates1976 [25.01.2024
ICHAWLA (@gmai.com
39 ISH. BRIJESH|Shahdara [301, New CourtCS (COMMERCIAL) 02-01-2024 CS [Uma Shankar Sahney Vs Chandan|Dinesh 09811215075 dineshadvi965@gmaif21-12-2023
[KUMAR GARG,) Building COMM)/1/2024 [Pharmacy Limited Kumar(P), l.com
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-01
301, New CourtiCS (COMMERCIAL) 03-01-2024 CS Vee Pee Fabric Pvt Ltd Vs RudhifSAMRIDHI 0654713565 ckausik11@gmail.comfe1-12-2023
Building COMM)/7/2024 |Jain ISAMRIDHI(P),




S.No Court

District
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1301, New Court

Building

Case Type

CS (COMMERCIAL)

Case Number

06-01-2024

Date ofPetitioner Name VS RespondentAdvocate

Registration

CS
COMM)/15/2024

Name

SH MANISH KUMAR (PROP O
MANISH KUMAR TRADING CO) Vs
SH VIJAY KHANDELWAL (PROP
OF MUNMUN GARMENTS)

RUN
UMAR(P),

Advocate
Number

9210004370

MobileAdvocate email id

adv.vyasarun@gmail.
com

Date of e-
filing

05-01-2024

CHAND SHARMA Vs M/S LAWAY]|
[ELECTRONICS

DUBEY(P),

301, New CourtiCS/COMMERCIAL 8-01-2024 [Execution [Ramesh Jindal Vs Super SmeltersShreshth 9891678770 SHRESHTH: LAW@| 21-12-2023
Building Comm)/4/2024 [Ltd Jain(P), GMAIL.COM
1301, New CourtiCS (COMMERCIAL ) 9-01-2024 CS [Kohinoor Painting Works Vs N SCHANDRA 8802185404 advchandrakko8@ou | 22-12-2023
Building COMM)/18/2024 [Interiors Contracts Pvt Ltd KANT tlook.com
KUMAR(P),

301, New CourtiCS (COMMERCIAL) 09-01-2024 CS Naveen Kumar Taneja Vs M/s MiPRAMOD 9871724396 chuuhanpramod833 [03-01-2024
Building COMM)/21/2024 [Mobile Hub ISINGH(P), @gmail.com
301, New CourtiCS (COMMERCIAL) 10-01-2024 CS Messers Adinath Textiles ThroughlSUNIL 0811028518 suniladv2o@gmail.co[o4-01-2024
Building COMM)/26/2024|Its Proprietor Pankaj Jain ProprietorfKUMAR(P), m

Vs Messers Fashion Impex Through|

[ts Proprietor Hohammad Jafar
301, New CourtiCS/COMMERCIAL 10-01-2024 CS Saraogi Super Sales Pvt Ltd VSVARUN 8285672608 advocatevarunbedi@ |05-12-2023
Building COMM)/25/2024/ARUN KUMAR KHANDELWAL BEDI(P), gmail.com
301, New CourtiCS (COMMERCIAL ) 11-01-2024 CS M/S BIOCON ELECTRICAL PVIJAMARENDRA [8802637088 outsmartadvocate@g |25-10-2023
Building COMM)/32/2024|LTD THROUGH ITS A R DINESHKUMAR mail.com
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301, New CourtCS (COMMERCIAL) 11-01-2024 CS V1k Associates Private Limited Vs VlkManish 0968466963 advocatemanishkumalo9-01-2024
Building COMM)/29/2024[Associates Private Limited umar(P), r@outlook.com
301, New CourtCS (COMMERCIAL) 11-01-2024 CS M/S BIOCON ELECTRIC PVITJAMARENDRA [8802637088 outsmartadvocate@g [25-10-2023
Building COMM)/34/2024[LTDTHROUGH ITS AR MRKUMAR mail.com

IDINESHCHAND SHARMA Vs M/SDUBEY(P),

IDNC TRADING COTHROUGH]

IPROP MR SHUBHAM SINGLA
301, New CourtiCS/COMMERCIAL 11-01-2024 CS M/S BIOCON ELECTRIC PVT LTDIAMARENDRA [8802637088 outsmartadvocate@g [25-10-2023
Building COMM)/33/2024THROUGH AR MR DINESHKUMAR mail.com

CHAND SHARMA Vs M/S VISION|DUBEY(P),

IPOINTTHROUGH PROP MR|

ISANJAY DAS
301, New CourtiCS (COMMERCIAL) 11-01-2024 CS M/S BIOCON ELECTRIC PVT LTDAMARENDRA 8802637088 outsmartadvocate@g [25-10-2023
Building COMM)/31/2024|THROUGH ITS A R MR DINESHKUMAR mail.com

CHAND SHARMA Vs M/S BALA JIDUBEY(P),

I[ENTERPRISES THROUGH ITS

IPROP MR SHARIT KUMAR DAS
301, New CourtilCS (COMMERCIAL) 12-01-2024 [Execution TOYOTA FINANCIAL SERVICESDINESH 9013493108 Dararbc@gmail.com [01-10-2023
Building Comm)/6/2024 [INDIA LTD Vs DINESH SHARMA |KUMAR

JAIN(P),
1301, New CourtiCS (COMMERCIAL) 12-01-2024 CS Shiv Kumar Gandhi Vs Apk Retai]ﬁ\élanish 9968466963 - 00-01-2024
Building COMM)/39/2024|Llp umar(P), advocatemanishkuma
r@outlook.com

301, New CourtiCS/COMMERCIAL 12-01-2024 CS IM/s Gagan Associate Vs Kiran Pal[Vipin 9999448797 kushagrabansal@aka [26-11-2023
Building COMM)/40/2024/Singh IChaudhary(P), ssocial e s.orq.in
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Lochakia(P),

301, New CourtiCS (COMMERCIAL ) 12-01-2024 [Execution otak Mahindra Prime Ltd VsfKushal 9958724670 USHAL.KUMAR@E|09-12-2023
Building Comm)/5/2024 [Naveen Kumar [Kumar(P), RUDITELEGAL.ASIA|
301, New CourtCS (COMMERCIAL) 16-01-2024 CS [Tarsham Mittal Vs Rahul Gupta ISUMIT 8826550368 nandvanijindallawoffifi2-01-2024
Building COMM)/46/2024 INANDVANI(P), ces@amailcom
301, New CourtiCS (COMMERCIAL) 18-01-2024 CS [Saraogi Super Sales Pvt Ltd Vs VimalVARUN 8285672608 advocatevarunbedi@ [15-01-2024
Building COMM)/51/2024 [Kumar Prop Vikrant Trends BEDI(P), gmail.com
301, New CourtCS/COMMERCIAL 18-01-2024 CS [Saraogi Super Sales Pvt Ltd Vs M/VARUN 8285672608 advocatevarunbedi@ [15-01-2024
Building COMM)/50/2024Monu Kids Wear BEDI(P), gmail.com
301, New CourtiCS (COMMERCIAL) 18-01-2024 [Execution Sunglow Capital Service Ltd Vskundan 0999720412 r.gauravsingh@gmail [16-01-2024
Building Comm)/12/2024 [Savita Aggrawal kumar(P), .com
1301, New CourtiCS (COMMERCIAL) 18-01-2024 CS Saraogi Super Sales Pvt Ltd VSVARUN 8285672608 advocatevarunbedi@ [15-01-2024
Building COMM)/49/2024|Satyendra Prasad Vadav Prop M SBEDI(P), gmail.co

[Bharat Traders Dresses
301, New CourtiCS (COMMERCIAL) 18-01-2024 CS [Punjab National Bank Vs Mr SurjitfSubhash 7000041067 JYOTI_GAUTAM201 [17-01-2024
Building COMM)/53/2024/Singh IChandra 0@YAHOO.COM
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301, New CourtiCS/COMMERCIAL 10-01-2024 [Execution Rishi Gupta Vs Mohd Afroz ADV ~ MOHIT|9716968829 jainsMohitadvocte@g[16-01-2024
Building Comm)/13/2024 JAIN(P), mail.com
301, New CourtiCS (COMMERCIAL ) 22-01-2024 CS Shri Balaji Traders Vs AakashANAND 899166956, SAKSHIARORAQ9@ [19-01-2024
Building COMM)/63/2024(Trading Company IPRAKASH(P), GMAIL.COM
301, New CourtCS (COMMERCIAL) 25-01-2024 CS [Parul Jain Vs M/s Reliance GenerallVICKY 9810589859 amit5;06ww@gmail.c [23-01-2024
Building COMM)/71/2024 [Insurance Co Lt KUMAR(P), om
301, New CourtiCS (COMMERCIAL) 27-01-2024 CS K K Mittal Vs Rajiv Sharma IDinesh 9811215075 dineshadv1965@gmaif25-01-2024
Building COMM)/75/2024 [Kumar(P), l.com
301, New CourtiCS/COMMERCIAL 131-01-2024 [Execution Vijay Kumar Vs Vineet Khanijow Akshay Raj(P), 0818939888 bakshayraj(£;hotmail [30-01-2024
Building Comm)/17/2024 .com
301, New CourtiCS (COMMERCIAL ) 131-01-2024 CS State Bank Of India Vs AnuradhalSiddharth(P), 9643524909 Adv.siddharth311992 | 30-01-2024
Building COMM)/84/2024|Teotia @gmail.com
10 IMS. KIRAN BANSAL,Shahdara [ROOM NO- 57 COMMERCIAL 4-01-2024 CS IState Bank Of India Vs RandirfGopal Chand9990065680 rmdistributors84@g |04-01-2024

IDISTRICT JUDGE,| COMM)/11/2024 |Chaudhary [Sharma(P), mail.com

(COMMERCIAL

ICOURT)
[ROOM NO- 57 COMMERCIAL 4-01-2024 CS Charu Goel Vs Punjab National Bank [Harish(P), 8178432707 advmukeshkochhar@[o4-01-2024

COMM)/10/2024 gmail.com
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[ROOM NO- 57 COMMERCIAL 09-01-2024 CS Manju Dua Vs Vinesh Jain And Sons [DEEPAK 0818103910 dhanjaydd@gmail.co [09-01-2024
COMM)/24/2024 IDHINGRA(P), m

ROOM NO- 57 COMMERCIAL 12-01-2024 CS [Punjab National Bank Vs Siyaram/Sanjay 0871980045 sanjevk1908@gmail.cfi2-01-2024
COMM)/37/2024|Creations Through Proprietor Sh|Kumar(P), om

[Deepak Kumar

[ROOM NO- 57 COMMERCIAL 16-01-2024 CS Bank Of India Vs Kavita Ghai IDEOKANT 0711332383 deokanttripathi2@g [16-01-2024
COMM)/48/2024] TRIPATHI(P), mail.com

ROOM NO- 57 COMMERCIAL 18-01-2024 CS [Punjab National Bank Vs Mrs [Subhash 7000041067 tyagigupta2o10@yah [18-01-2024
COMM)/54/2024|Monika Mishra And Other IChandra 00.com

[Lochakia(P),

[ROOM NO- 57 COMMERCIAL 10-01-2024 CS Umw India Pvt Ltd Vs Shipra Singhal [SUSHIL 0582483990 salegal.og@gmail.co [19-01-2024
COMM)/56/2024 [Shukla(P), m

[ROOM NO- 57 COMMERCIAL 19-01-2024 CS Bank Of Baroda Vs Hussain Amirkamal singh(P),9899913203 sudhasukla@gmail.coft9-01-2024
COMM)/55/2024[Shekh m

[ROOM NO- 57 COMMERCIAL 20-01-2024 CS Vlk Associates Private Limited VsManish 0350142053 manishkumar@gmail[20-01-2024
COMM)/60/2024|Fashion Bull Private Limited [Kumar(P), .com

[ROOM NO- 57 COMMERCIAL 20-01-2024 CS Tarun Rajgarhia Vs Ansar Miya Varsha 9587587910 advocatvarsha@gmaill20-01-2024
COMM)/61/2024 [Agarwal(P), .com

[ROOM NO- 57 COMMERCIAL 24-01-2024 CS IAnil Pitti Vs Rajeev Chouhan KUSHAGRA 19999448797 kushanbansalassociat|24-01-2024
COMM)/68/2024 IBANSAL(P), e@gmail.com

[ROOM NO- 57 COMMERCIAL 24-01-2024 CS Anil Pitti Vs Suman Jain IKUSHAGRA  [9999448797 kushanbansalassociatf24-01-2024
COMM)/69/2024 BANSAL(P), e@gmail.com

[ROOM NO- 57 COMMERCIAL 25-01-2024 CS [Punjab National Bank Vs AsthalAjay Sharma(P),|8178432707 advmukeshkochhar@|25-01-2024
COMM)/73/2024[Arora gmail.com

[ROOM NO- 57 COMMERCIAL 25-01-2024 CS Mansoor Razi Vs Jai Ram [Deepak 0818103910 dhanjaydd @gmail.co [25-01-2024
COMM)/72/2024 IGAUR(P), m

[ROOM NO- 57 COMMERCIAL 20-01-2024 CS Suresh Lata Proprietor M/siAshok 0871980045 sanjevk1908 @gmail.c[29-01-2024
COMM)/79/2024[Mahajan Industries Vs M/s BlueMahajan(P), om

IDuck Textiles Pvt Ltd And Anr
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(P),

[ROOM NO- 57 COMMERCIAL 02-01-2024 CS IShree Bankey Behari Fabrics Pvt LtdNeelam 7303296156 neelammailik@gmail.[02-01-2024
COMM)/6/2024 |Vs Parvesh Rohatgi IMalik(P), com

[ROOM NO- 57 COMMERCIAL 02-01-2024 CS Saraogi Super Sales Pvt Ltd VSVARUN 0122640144 jbsbhandar@gmail.cojo2-01-2024
COMM)/5/2024 |Sanjay Prasad Prop Jai Bajrang[BEDI(P), m

ISharee Bhandar

ROOM NO- 57 COMMERCIAL 02-01-2024 CS Saraogi Super Sales Pvt Ltd VSVARUN 0122640144 jbsbhandar@gmail.cojo2-01-2024
COMM)/4/2024 [Styling Kumar Kedia [BEDI(P), m

[ROOM NO- 57 COMMERCIAL 02-01-2024 CS Bank Of Baroda Vs Ashok Kumarf{Umesh Joshi(P),0910568669 advumeshjoshi@gma [02-01-2024
COMM)/3/2024 [Satija il.com

ROOM NO- 57 COMMERCIAL 02-01-2024 CS IShree Bankey Behari Fabrics Pvt LtdNeelam 7303296156 neelammailik@gmail.[02-01-2024
COMM)/6/2024 |Vs Parvesh Rohatgi IMalik(P), com

[ROOM NO- 57 COMMERCIAL 15-01-2024 [Execution [Ultra Mega Power Pvt Ltd Vs HbllAkshay Goel(P), 9811215075 dineshadvi965@gmail15-01-2024
Comm)/9/2024 [Power Systems Ltd l.com

[ROOM NO- 57 COMMERCIAL 15-01-2024 [Execution SHIKHA GOYAL Vs DHEERAJNOT 0099448797 kushagrabansal@ass [15-01-2024
Comm)/10/2024 |[ARORA IKNOWN(P), ociates

[ROOM NO- 57 COMMERCIAL 16-01-2024 [Execution ISsr Steels Coorporation Vs DadhiMohit Tyagi(P), 9811215075 dineshadv1965@gmaif16-01-2024
Comm)/11/2024 [Vala Mfrs And Consultants Pvt Ltd l.com

[ROOM NO- 57 COMMERCIAL 20-01-2024 OMP [Sangeeta Vs Aar Kay Finlease Pvt Ltd[Monu 0711332383 monukumar@gmail.c|20-01-2024
COMM)/1/2024 Kumar(P), om

[ROOM NO- 57 COMMERCIAL 27-01-2024 IMISC [cici Bank Limited Vs Dr SyedaMANISH 0 213905829 manish(d'kl 27-01-2024
IDJ/124/2024 [Bakhtawar DEWAN(P), lindia.corn

a1 ISH. SURENDER S.Shahdara [303, New Court 05-01-2024 CS IPUNJAB NATIONAL BANK Vs MSSayak 04-01-2024
RATHI Building COMM)/13/2024 [NISHA CHAUDHARY Bandyopadhyay
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05-01-2024 CS PUNJAB NATIONAL BANK VgSudhir Kumar 04-01-2024
COMM)/14/2024 RAMAN MALHOTRA [Singh(P),
1303, New Court 05-01-2024 OMP (DIVIKAS LOHIA Vs KULWANTIGAURAV 02-01-2024
Building COMM)/1/2024 [SINGH ISINGH(P),
06-01-2024 [Execution SHOBHA SHARMA Vs NITIN JAIN |Anil Kumar(P), 04-01-2024
Comm)/2/2024
303, New Court 06-01-2024 xecution itin 02-01-2024
N C 6 IE. i IM/S SR INDIA VOYAGES PRIVATENiti
Building Comm)/3/2024 |LIMITED Vs SHRI RAHUL JAIN  [Prakash(P),
08-01-2024 CS IShree Bankey Behari Fabrics Pvt LtdNeelam 06-01-2024
COMM)/17/2024 [Vs Karan AgarwalProp of M/s ChestaMalik(P),
Trading Co
303, New Court 08-01-2024 CS Rahul Dhingra Prop Of M/s Rahulmeelam 05-01-2024
Building COMM)/16/2024 |Fabrics Vs Md Igbal Prop of M/sMalik(P),
Style Collection
12-01-2024 CS ISARAOGI SUPER SALES PVT LTDIVARUN 8-01-2024
COMM)/38/2024[Vs KAMLESH KUMAR KESHRI BEDI(P),
1303, New Court 15-01-2024 CS [HPI INDUSTRIES Vs NEUE LIGHTJAnkit Sethi(P), 5-01-2024
Building COMM)/44/2024[PRIVATE LIMITED
15-01-2024 IMISC DJ/63/2024SUPER AGENCIES Vs RAVINDRA[Ronak 5-01-2024
IBROTHERS IGupta(P),
1303, New Court 16-01-2024 CS SHREEJI POLYFAB  PRIVATE[Ekta(P), 09-01-2024
Building COMM)/47/2024[LIMITED Vs GOLDSTONE
INTERNATIONAL (A REGISTERED)
IPARTNERSHIP FIRM)
19-01-2024 CS IM/S SUPER AGENCIES Vs VSRonak 08-01-2024
COMM)/58/2024|STRUCTURES PRIVATE LIMITED [Gupta(P),
1303, New Court 19-01-2024 CS M/S IVOCLAR VIVADENTAnkur 09-01-2024
Building COMM)/59/2024[MARKETING INDIA PRIVATESinghal(P),
LIMITED Vs M/S DENTAL
I[FIXTURE
19-01-2024 [Execution AMIT JAIN Vs K P SINGH IMohit 12-01-2024
Comm)/14/2024 Bansal(P),
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GROUP OF HOTELS

303, New Court 23-01-2024 CS IM/S SHIKHA TRADERS Vs M/SSUNIL 08-01-2024
Building COMM)/64/2024[FASHION IMPEX UMAR(P),
24-01-2024 CS RAMA CHAKRABORTY Vs TARIKA| 11-01-2024
COMM)/70/2024JAIN
1303, New Court 24-01-2024 [Execution IM/S SUPREME INDUSTRIESNatwar Rai(P), 15-01-2024
Building Comm)/15/2024 [LIMITED Vs M/S MECK MARK
[ENGINEERS LIMITED
25-01-2024 CS M/S BIOCON ELECTRICT PRIVATEAMARENDRA 12-01-2024
COMM)/74/2024[LIMITED Vs M/S SHINE[KUMAR
[ELECTRICALS THROUGH ITSDUBEY(P),
IPROP MR IRFAN AHMAD
303, New Court 27-01-2024 CS CENTRAL BANK OF INDIA VsfSubodh Kumar 16-01-2024
Building COMM)/76/2024RAHUL KUMAR Singh(P),
20-01-2024 CS Op And Sons Traders Pvt Ltd VSMANJU 15-01-2024
COMM)/81/2024[Naem Chhimpa Prop Of NaemPJAIN(P),
Textiles
303, New Court 20-01-2024 CS Bela Gunecha Vs Mukesh Munot llakshay 11-01-2024
Building COMM)/86/2024 sawhney(P),
29-01-2024 CS [Parvati Vs Pappu Kumar Alias Raja [PAWAN(P), 16-01-2024
COMM)/82/2024
1303, New Court 31-01-2024 CS [Saroj Devi  Goyal Vs GtlRaj kamall 06-01-2024
Building COMM)/85/2024|Infrastructure Limited |Arya(P),
10-01-2024 IMISC DJ/53/2024|CROSS SECTION INTERACTIVE[KAPIL 16-01-2024
IPRIVATE LIMITED Vs MAHAGUNISHARMA(P),
INDIA) PRIVATE LIMITED
1303, New Court 08-01-2024 [EX/8/2024 Ram Kumar Singh Vs TejasvitaDEEPIKA 05-01-2024
Building [Elecetronice Llp ISHARMA(P),
6-01-2024 [Execution ASHOK KUMAR BAHL  Vspatyendra 04-01-2024
Comm)/1/2024 [MUNCIPAL CORPORATION OHkumar singh(P),
IDELHI
1303, New Court 24-01-2024 OMP (I)M/S ROYAL INDIA VACATIONSSANJAY 08-01-2024
Building COMM)/2/2024 [PRIVATE LIMITED Vs M/S GOYALJKUMAR(P),




S.No Court

District

Court Room

Case Type

Case Number

12-01-2024

Date ofPetitioner Name VS RespondentAdvocate
Registration

[Execution

Name

IBRIJ BIHARI CONCAST PVT LTD

|Ashish

Advocate
Number

MobileAdvocate email id

Date of e-
filing

04-01-2024

Comm)/8/2024 [Vs M/S GUPTA STEEL TRADERS [chaudhary(P),

303, New Court 12-01-2024 [Execution IBRIJ BIHARI CONCAST PVT LTDjAshish 04-01-2024
Building Comm)/7/2024 |[Vs RUDRA STEELS AND TRADERS |chaudhary(P),

a2 ISH. REETESHShahdara [SH REETESH 02-01-2024 CS SHREE BANKEY BEHARI FABRICSINEELAM 7303296156 neelam.malik8512@g[19-12-2023

ISINGH ISINGH, DJ CC-04 COMM)/02/2024|PVT. LTD. VS RAIS AHMED IKUMARI mail.com
IMALIK

SH REETESH 03-01-2024 CS BANK OF BARODA VS MOHD.|UMESH JOSHI (9910568669 advumeshjoshi@gma [24-12-2023
SINGH, DJ CC-04 COMM)/08/2024INASEEM il.com
SH REETESH 04-01-2024 CS VEE PEE FABRIC PVT. LTD. VS A.SJ]MEGHA 0654713565 ckausik11@gmail.comfe1-12-2023
ISINGH, DJ CC-04 COMM)/09/2024/ARUN KUMAR IAGGARWAL
SH REETESH 04-01-2024 CS ISBI VS ANIL KUMAR ISHALINT 0899408618 shaliniadvocate@gmalo3-01-2024
ISINGH, DJ CC-04 COMM)/12/2024 JUPADHYAY il.com
SH REETESH 09-01-2024 CS ISTYARAM BROTHERS VS SHIV ICHETAN ROY [0811735248 chetan @integritaslaw|o4-01-2024
SINGH, DJ CC-04 COMM)/19/2024 firm.com
SH REETESH 09-01-2024 CS ANIL KUMAR GOYAL VS DALIPSANJAY GUPTAQ818302828 - 06-01-2024
SINGH, DJ CC-04 COMM)/20/2024/CHAND SHARMA
SH REETESH 09-01-2024 CS IMS. SUNITA GARG VS SH. VIKASKUSHAGRA 0711443294 goellawoffices@gmail |20-12-2023
ISINGH, DJ CC-04 COMM)/22/2024[KUMAR GOYAL IGOEL .com
SH REETESH 9-01-2024 CS [CICI BANK LTD. VS CHAMPA LAIMOHIT TYAGI 9811898399 manish@klfindia.co [22-12-2023
SINGH, DJ CC-04 COMM)/23/2024[PATWA m
SH REETESH 11-01-2024 CS [DHARMENDRA VS M.R. MOBILE[PRAMOD 081724396 chauhanpramod833 [03-01-2024
SINGH, DJ CC-04 COMM)/27/2024[HUB ISINGH @gmail.com
SH REETESH 11-01-2024 CS ISARAOGI SUPER SALES PVT. LTDVARUN BEDI [8285672608 advocatevarunbedi@ [24-12-2023
SINGH, DJ CC-04 COMM)/28/2024[VS VISHWAS KUMAR gmail.com
SH REETESH 11-01-2024 CS ARCHANA APPLIANCE VS ESS ESSAMREEK 0312598219 dlf717@yahoo.com  [04-01-2024
SINGH, DJ CC-04 COMM)/30/2024KAY ENGG. CO. PVT. LTD. ISINGH
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Advocate  MobileAdvocate email id
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filing

SH REETESH 11-01-2024 CS IPUNJAB NATIONAL BANK VSPJYOTI 7000041067 jyoti_gautam2021@y [05-01-2024
SINGH, DJ CC-04 COMM)/35/2024/ATUL SHARMA IGAUTAM ahoo.com
SH REETESH 11-01-2024 CS STATE BANK OF INDIA VSGAURAV 0053226302 prakash.gauravo1@g [03-01-2024
SINGH, DJ CC-04 COMM)/36/2024SUNEEL KUMAR mail.com
SH REETESH 12-01-2024 CS IBIOCON SWITCHGEAR PVT. LTDJAMARENDRA [90599801188 - 21-12-2023
ISINGH, DJ CC-04 COMM)/41/2024 VS TRUE VALUE TRADERS IKR. DUBEY
SH REETESH 12-01-2024 CS BIOCON SWITCHGEAR PVT. LTDJAMARENDRA (9599801188 - 25-10-2023
SINGH, DJ CC-04 COMM)/42/2024[VS MURSHIDA TELECOM KR. DUBEY
SH REETESH 12-01-2024 CS [UCO BANK VS KAMAL KUMARKAMLESH 0310019131 ad.kamleshtiwari@g [05-01-2024
SINGH, DJ CC-04 COMM)/43/2024/GULGULIA IKUMAR mail.com
TTWARI

SH REETESH 20-01-2024 CS GARUDA CONSTRUCTION &ASHISH 19-01-2024
SINGH, DJ CC-04 COMM)/62/2024[ENGG. PVT. LTD. VS EJAJUL

SHAIKH
SH REETESH 15-01-2024 IMISC DJ/65/2024PUNJAB NATIONAL BANK VSINDRA 0311824970 associatenarayan29@[12-01-2024
ISINGH, DJ CC-04 MAHENDER GENERAL STORE INARAYAN gmail.com
SH REETESH 23-01-2024 CS BANK OF BARODA VS NITINSUDHA 0899913203 advsudhashukla@gm [17-01-2024
SINGH, DJ CC-04 COMM)/65/2024BHATIA ISHUKLA ail.com
SH REETESH 23-01-2024 CS ISARAOGI SUPER SALES PVT.LTDVARUN BEDI [8285672608 advocatevarunbedi@ [15-01-2024
SINGH, DJ CC-04 COMM)/66/2024[VS IMRAN HUSSAIN gmail.com
SH REETESH 23-01-2024 CS ISARAOGI SUPER SALES PVT.LTD[VARUN BEDI 8285672608 advocatevarunbedi@ [15-01-2024
SINGH, DJ CC-04 COMM)/67/2024[VS KAMLESH KUMAR SINGH gmail.com
SH REETESH 29-01-2024 CS SANMATI ENTERPRISES VS M.KJADITYA JAIN (8383953944 jain.adityaraj@yahoo.f02-12-2023
ISINGH, DJ CC-04 COMM)/77/2024 [ENTERPRISES com
SH REETESH 20-01-2024 CS TANISH ENTERPRISES VSVIVEK 0810562468 adv.viveke502@gmailf13-01-2024
SINGH, DJ CC-04 COMM)/78/2024MUNICIPAL CORPORATION OHBHARDWAJ .com

IDELHI
SH REETESH 20-01-2024 CS ISHITA AGGARWAL VS SH. PATELISANCHIT 0999605495 advsanchitgoyal@gm [23-01-2024
SINGH, DJ CC-04 COMM)/80/2024VISHAL IGOYAL ail.com




S.No Court

District

Court Room

SH REETESH

Case Type

Case Number

30-01-2024

Date ofPetitioner Name VS RespondentAdvocate

Registration

CS

Name

M/S S.B. SALES CORPORATION VS§

IAKASH GUPTA

Advocate
Number

9999797603

MobileAdvocate email id

akashgpto4@gmail.c

Date of e-
filing

18-12-2023

IBANSAL

SINGH, DJ CC-04 COMM)/83/2024{URMIL GUPTA om
SH REETESH 29-01-2024 EX ICANARA BANK VS DOLI IRISHI 0871457890 Chawlaassociateslg76[25-01-2024
SINGH, DJ CC-04 COMM)/16/2024 ICHAWLA @gmail.com
13 MS. PREETINorth-West 406 Civil CS(Comm.)/7/2024 03.01.2024 SAMSONITE IP HOLDING SARLGAUTAM 0999093893 - 04.01.2024
IAGARWAL GUPTA| VS ASHOK KUMAR IBHASIN
IDISTRICT JUDGE,|
(COMMERCIAL
ICOURT) OMP(Comm)/1/2024 03.01.2024 IGNCT OF DELHI VS M/S MANISHDHEERAJ - - 04.01.2024
BUILDWELL AND ANR. ISINGH
CS(Comm)/9/2024 05.01.2024 ID.V. ENT. VS M/S PERFECT VALUEJUDIT GUPTA 9953706868 goyal. Haresh|06.01.2024
MEGA MART INDIA 345@gmail.com
CS(Comm)/10/2024 06.01.2024 MANJEET THAKRAN VS UNITEDIANSHUL GARG|8285337841 - 08.01.2024
INDIA
CS(Comm)/11/2024 06.01.2024 IPYROFLUX INDIA VS AMAZON[DIKSHA SARIN 9650163870 dikshalyrite@yahoo.i [06.01.2024
OFFICE n
CS(Comm)/12/2024 06.01.2024 IMANOJ NAGPAL VS M/S OPTIMIX[ISATENDER 0968347727 gautamski12@gmail.c [06.01.2024
BUILDERS AND ORS. KUMAR om
CS(Comm)/17/2024 08.01.2024 SANGAM  PLASTIC IND. VSMANISH 0811107462 manish_migalni@fed|08.01.2024
MEMBRANE FILTERS IND. PVIIMIGLANI iffmail.com
LTD
CS(Comm)/22/2024 10.01.2024 [EUPHORIA WORLD TRAVELS VSDEEPAK 0873677851 advdeepaksain@gmaif10.01.2024
IVIKAS PARMAR KUMAR l.com
CS(Comm)/23/2024 10.01.2024 ARDH SAINIK CANTEEN VS DEVISARABJEET 8000700172 ardhsainiklegal@gmal10.01.2024
[EX PARA FORCES ISINGH il.com
CS(Comm)/24/2024 10.01.2024 GIANNI VERSACE SRL VS ASHOKIGAUTAM 0999306881 - 10.01.2024
IKUMAR BHASIN
CS(Comm)/25/2024 10.01.2024 SHRI LAXMI NARAYAN VSSATISH 0350874050 satishperkashbansal1 [10.01.2024
IMUNISH KR. PERKASH 047@gmail.com




S.No Court

District

Court Room

Case Type

Case Number

OMP(I)(COMM)2/2024/

Date
Registration

15.01.2024

Name

TOYOTA FINANCIAL SERVICES
INDIA LTD VS AZAD SINGH

ofPetitioner Name VS RespondentAdvocate

IRAHUL
IBHARDWAJ

Advocate  MobileAdvocate email id

Number

8376049807

advocateashok.1@gm
ail.com

Date of e-
filing

15.01.2024

ISUPER FOOTWEAR

OMP(I)(COMM)/3/2024 15.01.2024 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 advocateashok.1@gm [15.01.2024
INDIA LTD VS RAM SAGAR IBHARDWAJ ail.com

OMP(I)(COMM)/4/2024 15.01.2024 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 advocateashok.1@gm [15.01.2024
INDIA LTD VS SANJAY SAGARLAL BHARDWAJ ail.com

OMP(I)(COMM)/5/2024 15.01.2024 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 advocateashok.1@gm [15.01.2024
INDIA LTD VS NISHA GOYAL BHARDWAJ ail.com

OMP(I)(COMM)/6/2024 15.01.2024 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 advocateashok.1@gm [15.01.2024
INDIA LTD VS SHAKTI SAWNER [BHARDWAJ ail.com

OMP(I)(COMM)/7/2024 15.01.2024 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 advocateashok.1@gm [15.01.2024
INDIA LTD VS BRHAM KUMAR BHARDWAJ ail.com

OMP(I)(COMM)/8/2024 15.01.2024 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 advocateashok.1@gm [15.01.2024
INDIA LTD VS MANISH KRBHARDWAJ ail.com
GUPTA

CS(Comm.)/33/2024 19.01.2024 IMANISH KR. GOEL VS SHYAM LAIJRAKESH KR. 9711771000 rakesh.advocate18@g18.01.2024

mail.com
CS(Comm.)/34/2024 20.01.2024 IGOVIND RAM VS DEEPAK KR. JAKSHAT 0654528406 contact@solemnlegal.[19.01.2024
IGUPTA in

CS(Comm.)/35/2024 20.01.2024 I[ENVIROZONE INSTRUMENTS VSR.K.JAIN 0811427893 - 19.01.2024
ISVM INFRASESTAE PVT LTD.

OMP(COMM)/3/2024 02.01.2024 IDURGALAVENE TRADERS AND|GOLDY GOYAL [9999079299 - 20.01.2024
ANR. VS NEW GROWTH CREDIT]
IPVT

OMP(I)(COMM)/11/2024 22.01.2024 TOYOTA FINANCIAL SERVICESDINESH JAIN [8376049807 - 20.01.2024
INDIA LTD VS VIVEK SINGH]
LODHI

CS(Comm.)/36/2024 £3.01.2024 IPARNAMI FOOTWEAR VS NEW[S.P BANSAL [9350874050 satishbansal1947@g [|22.01.2024

mail.com




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid  Date of e-
Registration Name Number filing

OMP(I)(COMM)/12/2024  [23.01.2024 TOYOTA FINANCIAL SERVICESDINESH JAIN [8376049807 advocateashok.1@gm [22.01.2024
INDIA LTD VS MEVE KHAN ail.com

OMP(I)(COMM)/13/2024  [23.01.2024 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 advocateashok.1@gm [22.01.2024
INDIA LTD VS  VIRENDER| ail.com
RAMKISHAN

OMP(I)(COMM)/14/2024  [23.01.2024 TOYOTA FINANCIAL SERVICESDINESH JAIN [8376049807 advocateashok.1@gm [22.01.2024
INDIA LTD VS RAM MOHAN| ail.com
ISINGH

CS(Comm.)/41/2024 24.01.2024 ISHIV BALAJI ENT VS IMRAN IPREM GARG 8860844670 premgarg.legal @yaho[23.01.2024

0.com

CS(Comm.)/43/2024 £5.01.2024 IKANSAL PLASTIC IND. VS SHUBHIKESHAV 0716442809 mudgilkeshavi@gmaif23.01.2024
I[LAXMI IND. IMUDGIL l.com

OMP(Comm)/5/2024 £7.01.2024 RAM SWAROOP VS THE JANHITSANJAY 0910886738 sanjaylawyer2014@g [25.01.2024
CO-OPERATIVE URBAN SOCIETY [KUMAR mail.com

CS(Comm.)/45/2024 £7.01.2024 ICHEMPLAST INDIA PVT LTD VS JINEERAJ 0811267045 info@justlawoffices.c [25.01.2024
ILOVES CHEM PVT. LTD IGUPTA om

CS(Comm.)/46/2024 27.01.2024 CANARA BANK VS BALVINDERSSANJEEV 0711142200 chopra6791@gmail.c [25.01.2024
SINGH ICHOPRA om

CS(Comm.)/51/2024 £9.01.2024 EN LEX LTD. VS PIVOTAROHAN GUPTAlQ958386067 vaibhavgrover.adv@g|27.01.2024
INFSTRUCTURE AND ANR. mail.com

CS(Comm.)/52/2024 29.01.2024 SACHIN SHARMA VS SANDEEPYASH MITTAL 9899403633 viney 27.01.2024
TIWARI advocate22@gmail.co|

m

OMP(Comm)/6/2024 130.01.2024 IMALIVYA BUN SERVICES VS SBFLJSHALU 0506661541 bhardwajbramhnash |29.01.2024
I[FINANCE LTD. KUMARI @gmail.com

CS(Comm.)/57/2024 31.01.2024 IPRAVEEN RAJGARHIA VSRAM KISHAN 9968168688 ramkishanrastogi@re|30.01.2024
VAIBHAV DUDEJA diffmail.com

CS(Comm.)/60/2024 31.01.2024 IRSPL LTD VS INDIRA JAIN JANIL KR. SAHU|9810174793 allipcare@gmail.com |30.01.2024




Date of e-
filing

Advocate  MobileAdvocate email id

Number

Date
Registration

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

OMP(I)(COMM)20/2024 31.01.2024 BMW FINANCIAL SERVICES PVTDINESH JAIN advocateashok.1@gm [30.01.2024
ILTD. VS RAJVIR SINGH ail.com

OMP(Comm)/21/2024 31.01.2024 BMW FINANCIAL SERVICES PVTDINESH JAIN | advocateashok.1@gm [30.01.2024
ILTD. VS GANANATHAN IMPORTS| ail.com
IAND EXPROTS

OMP(I)(COMM)/22/2024 [31.01.2024 BMW FINANCIAL SERVICES PVIIDINESH JAIN | advocateashok.1@gm [30.01.2024
ILTD. VS SARAYA ail.com
MERALIDHARAN

14 ISH.VINOD YADAV |[North-West [316 Civil CS(Comm.)/1/2024 02.01.2024 M/S BEEM BHAI RESHAM VS M/SABHINAV 0999551989 advabhinavbhatia@g [20.12.23

ISAJJAN SHOE LACE WORKS BHATIA mali.com

CS(Comm.)/2/2024 03.01.2024 SUNIL JAIN VS DREAM HOMEGUNJAN IN.A IN.A 23.12.23
[FURNISHING IBANSAL

CS(Comm.)/3/2024 04.01.2024 THE INDIA ASSURANCE CO. LTDIABHAY SINGH [N.A IN.A 28.12.23
VS TIRANGA LOGISTICS PVT LTD

CS(Comm.)/4/2024 04.01.2024 RACHITA NARANG VS AVNIUPENDER IN.A IN.A 29.12.23
IBANSAL IKUMAR

CS(Comm.)/5/2024 04.01.2024 IKONODIA  TECHNOPLAST  VSSANJAY 04.01.2024
INAUNIDH DIET FOOD PVT LTD KUMAR

CS(Comm.)/6/2024 04.01.2024 [LIC HOUSING FINANCE LTD VS|SUNIL MITTAL 9810513998 sunilmittal37@gmail. [21.12.23
AKASH SHARMA com

CS(Comm.)/8/2024 6.01.2024 M/S AMBEY AK2U COMPUTERSANKIT RATTI 9810102798 dharamlegalnexuj@g [02.01.24
VS SUMIT MANISH AGENCY mail.com

CS(Comm.)/13/2024 08.01.2024 TRIPLEROCK  SUPPLY CHAINVISHAL GARG 9810171302 N.A 03.01.24
ISOLUTION PVT LTD VS AMAZING]
RESEARCH LABORATRIES

CS(Comm.)/14/2024 8.01.2024 ADVANCE DYUAMIC SOLUTIONSINEERAJ 0811267045 info@jurlowoffice.co [03.01.24
IPVT LTD VS PRECTECH|GUPTA m
[ENGINEERS

CS(Comm.)/15/2024 09.01.2024 IKARNATAKA BANK LTD VSKAMAL KANT9810102211 - 08.01.2024
RAVINDER KR ICHHABRA




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid  Date of e-

Registration Name

Number filing

CS(Comm.)/16/2024 00.01.2024 [PUMA SE VS ASHOK KUMAR IGAUTAM 0999306881 eludicationlegal@gm [05.01.2024
IBHASIN ail.com

CS(Comm.)/18/2024 10.01.2024 TYAGI LUGE AGENCY VS LAHIYAROSHAN 0818732254 roshankumaradvocat [06.01.24
IDEVELOPERS KUMAR e@gmail.com

CS(Comm.)/19/2024 10.01.2024 TYAGI LUGE AGENCY VS VISHWAROSHAN 0818732254 roshankumaradvocat |07.01.24
BUILT TECH IKUMAR e@gmail.com

CS(Comm.)/20/2024 10.01.2024 ADVANCE DYNAMICESNEERAJ 0811267045 info@jurlowoffice.co [03.01.24
ISOLUTIONS VS PRECITECHIGUPTA m
I[ENCLOSURES SYSTEMS PVT LTD

CS(Comm.)/21/2024 10.01.2024 INEWOW INDIA PVT LTD VS M/S[SUDHIR 0818607014 0818607014@gmail.cl08.01.24
JAGINDER ELECTRICALS IKUMAR OJHA om

CS(Comm.)/26/2024 11.01.2024 M/S KANODIA TECHNOPLASTSANJAY IN.A IN.A 00.01.24
ILTD VS MITAH BAIJAL KUMAR

CS(Comm.)/27/2024 12.01.2024 PARMOUN FOOT WEAR VS M/SS.P.BANSAL [9350874050 satishbansal1947@g [10.01.24
IVIJAY SALES mail.com

CS(Comm.)/28/2024 12.01.2024 VIPIN AHUJA VS STAR HEALTH [SANDEEP 0810474101 sandeepjindal@rediff[09.01.24

UINDAL mail.com

CS(Comm.)/29/2024 15.01.2024 [UNION BANK OF INDA VSDEEPA GUPTA 9312292558 advocate.deepagupta [11.01.24
PRIYANKA MANGLA @gmail.com

CS(Comm.)/30/2024 16.01.2024 IPRAVEEN RAJGORIA VS MURTIRAM KISHAN 9968168688 ramkishanrastogi@reft1.01.24
[UDYOG LDD diffmail.com

CS(Comm.)/31/2024 19.01.2024 IBANK OF INDIA VS PADAM SINGH[SUMIT KUMAR [9555727968 sanchit.legal @gmail.c|16.01.2024

om

CS(Comm.)/32/2024 19.01.2024 Alumoz Extrusion Pvt. Ltd. Vs|Nitin Mehta 0891091098 nmlchamberss@gmaif16.01.2024
I[HDFC Bank l.com

CS(Comm.)/37/2024 £3.01.24 [Raju Kr. Vs. Raj Kr. Anil Kr. Sahu 9810134793 ALLIPCARE@GMALI [18.01.24

L..COM
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CS(Comm.)/38/2024 £3.01.24 Raju Kr. Vs. Vinod Sah Anil Kr. Sahu 9810134793 ALLIPCARE@GMAI [18.01.24
L.COM

CS(Comm.)/39/2024 23.01.24 Agamjot Singh Vs. M/s SuperBharat Bhushan [9810243524 tbshonda@gmail.comf20.01.24
Marche 37 Traders LLP

CS(Comm.)/40/2024 23.01.24 Subhash  Chander Lamba  Vs/|Vivek Kr.0810189487 N.A 20.01.24
[Parsvnath Developers Ltd. IChoudhary

CS(Comm.)/42/2024 04.01.24 [IPNB Vs. Pradeep Kr. [Paras Aggarwal 9810600656 parasaggarwaladv@g [23.01.24

mail.com

CS(Comm.)/44/2024 £5.01.24 IM/s Saya Stationeries P. Ltd. Vs|Mohar Singh 9213392006 advmoharsingh.k10@[24.01.24
Vasa Retail & Overseas Ltd. gmail.com

CS(Comm.)/47/2024 27.01.24 [Pawan Kr. Vs. Prince Khan [Sourabh 0899771922 adv.sourabhshokeen [24.01.24

[Shokeen @gmail.com

CS(Comm.)/48/2024 07.01.24 Anil Kr. Gupta Vs. M/s J LovesNeeraj Gupta (9811267045 into@juslawoffices.co[24.01.24
IChem. P. Ltd. m

CS(Comm.)/49/2024 27.01.24 Chemoplast India P. Ltd. Vs. Shyam|Neeraj Gupta 9811267045 into@juslawoffices.co[24.01.24
[Lal Garg m

CS(Comm.)/50/2024 07.01.24 Shailendra Singh Vs. AbhinandanlAshutosh 0835409689 ASHUTOSH.RANJA [25.01.24
Steels Ranjan N@SSCLEGAL.IN

CS(Comm.)/53/2024 £20.01.24 IM/s HTL Metal Pvt. Ltd. Vs. M/sRahul Sharma (9315656701 legalcomfort@rediff [26.01.24
ISupreme Traders mail.com

CS(Comm.)/54/2024 30.01.24 M/s HTL Metal Pvt. Ltd. Vs. M/sRahul Sharma 9315656701 legalcomfort@rediff |26.01.24
Metro Steel Sections mail.com

CS(Comm.)/55/2024 130.01.24 M /s Priti Sales Corporations Vs. M/sRahul Sharma (9315656701 legalcomfort@rediff [26.01.24
Sarthak Fibrotex P. Ltd. mail.com

CS(Comm.)/56/2024 31.01.24 ISBI Vs. Ravi Raj Biplab Kr.o811767517 advocatebkm@gmail.|29.01.24

IMukherjee com




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid  Date of e-
Registration Name Number filing

CS(Comm.)/58/2024 131.01.24 [Santosh Tiwari Vs. Krishan Mishra &Mohit Sangwan 9717302178 mohitsangwan178@g [27.01.24
Ors. mail.com
CS(Comm.)/59/2024 31.01.24 ISmt. Kanta Devi Vs. Shri Munish Kr. [S.P Bansal 0350874050 satishbansalig47@g [29.01.24
mail.com
15 ISH. GORAKH NATHNORTH 307 Civil S - - - s S
[IPANDEY, DISTRICT]
JUDGE
(COMMERCIAL)
CS (COMM)/14/2024 05-01-2024 [Punjab National Bank Vs M/s Om[Pooja Garg(P), INOT INOT MENTIONEDINOT
[Udhog MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
MISC DJ/15/2024 08-01-2024 [Rajesh Jain Vs Swadeshi Aluminium |Anand INOT NOT MENTIONEDINOT
[Bajpai(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL  [SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
INATT
OMP (I) (COMM)/6/2024  [08-01-2024 Vn Credits Ltd Vs Rajesh Kumar IGAGAN INOT NOT MENTIONEDINOT
UINDAL(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATL
[Execution (Comm)/5/2024 8-01-2024 Gemtree Natural Produce Pvt Ltd VSSACHIN .(P), [NOT NOT MENTIONEDINOT
[Ravi Gupta MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
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CS (COMM)/17/2024 08-01-2024 [Pragya Electronics Private Limitedbankim garg(P), NOT INOT MENTIONEDINOT
Vs Pragati Electronics MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/16/2024 08-01-2024 Sunita Gupta Vs Paramountvijender INOT INOT MENTIONEDINOT
Coaching Centre Pvt Ltd singh(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/15/2024 8-01-2024 Uco Bank Vs Ms Vihaan CreationMD NAUSHADNOT NOT MENTIONEDINOT
Through Its Proprietor Sh ShivamALAM(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
IShukla SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
INATT
OMP (I) (COMM)/5/2024  [08-01-2024 Taru Agencies And Investments PviGAGAN INOT NOT MENTIONEDINOT
ILtd Vs Sumit Vashisht UINDAL(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
OMP (I) (COMM)/4/2024 8-01-2024 M/s Cholamandalam Investment [Ravi ShankarNOT INOT MENTIONEDINOT
And Finance Company Ltd Vs RaviGarg(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
Saini SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
OMP (I) (COMM)/7/2024  [09-01-2024 Hari Singh Vs Hdb FinancialOmpal Singh(P),INOT INOT MENTIONEDINOT
Services Ltd MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE I8
RECIEVED
ITHROUGH
IMATL
CS (COMM)/18/2024 09-01-2024 [Punjab National Bank Vs NeerajANSHUMAN [NOT NOT MENTIONEDINOT
IProp Of M/s Shri Ram Tailors ISRIVASTAVA(P MENTIONED ASAS SINGLE PAGE ISMENTIONE
s SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL  [SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
INATT
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[Execution (Comm)/8/2024 [09-01-2024 [Hemlata  Aggarwal Vs  M/sNeeraj INOT INOT MENTIONEDINOT
Hindustan Spirits Limited IGupta(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL [PAGE IS
RECIEVED
ITHROUGH
IMATI
Execution (Comm)/7/2024 [09-01-2024 Hemlata  Aggarwal Vs M/s|Neeraj NOT INOT MENTIONEDINOT
ICooperative Company Limited AndiGupta(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
Ors SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/6/2024 [09-01-2024 Vikas Aggarwal Vs M/s HindustanNeeraj INOT NOT MENTIONEDINOT
Spirits Limited And Ors IGupta(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
M ATL
[Execution (Comm)/9/2024 [09-01-2024 Vikas Aggarwal Vs M/s Co OperativelNeeraj INOT NOT MENTIONEDINOT
Company Limited And Ors IGupta(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/10/2024 [09-01-2024 IAnkit Aggarwal Vs M/s Co OperativelNeeraj NOT INOT MENTIONEDINOT
Company Limited And Ors Gupta(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATI
[Execution (Comm)/11/2024 [09-01-2024 ILokesh Aggarwal Vs M/s Cooperative[Neeraj NOT INOT MENTIONEDINOT
Company Limited And Ors IGupta(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATI
MISC DJ/50/2024 10-01-2024 [CICI Bank Ltd Vs Neeraj Kumar vikas INOT NOT MENTIONEDINOT
chhabra(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE

SINGLE PAGE IS
RECIEVED
THROUGH MAIL

RECIEVED D AS
THROUGH MAIL  [SINGLE
PAGE I8
RECIEVED

THROUGH
INATT
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Operative Company Limited

CS (COMM)/21/2024 10-01-2024 [Puma Se Vs Ashok Kumar IGautam INOT NOT MENTIONEDINOT
[Bhasin(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATI
CS (COMM)/20/2024 10-01-2024 IState Bank of India Vs Sahil Sharma JAWAHAR INOT NOT MENTIONEDINOT
ICHAWLA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/19/2024 10-01-2024 State Bank of India Vs Mohit Kumar JAWAHAR NOT INOT MENTIONEDINOT
ICHAWLA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
M ATL
CS (COMM)/22/2024 11-01-2024 M/s Namo Polychem Vs JmgSACHIN INOT NOT MENTIONEDINOT
IAutomotive Components Pvt Ltd JAIN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
OMP (COMM)/4/2024 11-01-2024 Amit Kumar Vs Hdfc Bank Ltd INepal Singh(P), NOT INOT MENTIONEDINOT
MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATI
CS (COMM)/23/2024 11-01-2024 Shiv Bhola Filaments Pvt Ltd Vsawil gupta(P), [NOT INOT MENTIONEDINOT
Tony Sharma MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATI
CS (COMM)/24/2024 11-01-2024 Neelam Through Spa Vs Ms Co INOT INOT MENTIONEDINOT

MENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE
RECIEVED D AS
THROUGH MAIL  [SINGLE
PAGE I8
RECIEVED

THROUGH
INATT
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OMP (I) (COMM)/8/2024

11-01-2024

M/s Cholamandalam Investment
And Fina Vs Deepvani Logistiq

[Ravi

Garg(P),

Shankar

INOT
MENTIONED AS

INOT MENTIONEDINOT
AS SINGLE PAGE ISMENTIONE

Compounds Llp

ISINGLA(P),

[Private Limited SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATL
[Execution (Comm)/12/2024 [11-01-2024 Gold Plus Glass Industry Ltd Vs[Naveen INOT NOT MENTIONEDINOT
[Hindustan Glass House IChauhan(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
CS (COMM)/27/2024 11-01-2024 Satish Kumar Goyal Vs BhagwatiSHALU INOT NOT MENTIONEDINOT
Contractors KUMARI(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
INATT
CS (COMM)/26/2024 11-01-2024 Vinod Chopra Vs Renu Gupta Bipul Mishra(P),[NOT NOT MENTIONEDINOT
MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATL
CS (COMM)/25/2024 11-01-2024 [Punjab National Bank Vs S K Sweets |Pooja Garg(P), [NOT NOT MENTIONEDINOT
MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/28/2024 11-01-2024 [Punjab National Bank Vs SaajPooja Garg(P), INOT INOT MENTIONEDINOT
[Enterprises MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE I
RECIEVED
[THROUGH
IMATL
CS (COMM)/30/2024 12-01-2024 Mayur Bansal Vs M/s Shakti OlevinRAJESH NOT NOT MENTIONEDINOT

MENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE
RECIEVED D AS
THROUGH MAIL  [SINGLE
PAGE I8
RECIEVED

THROUGH
INATT
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CS (COMM)/29/2024

12-01-2024

Calco Polychem Pvt Ltd Vs Slqg

IRAJESH

NOT

INOT MENTIONEDINOT

ndustries India Pvt Ltd ISINGLA(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATI
CS (COMM)/31/2024 12-01-2024 IM/s Dongare Trading Ltd Vs M/SCHETAN NOT INOT MENTIONEDINOT
Shree  Swami  Samarth  Fruit§SINGH(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
Company SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/32/2024 12-01-2024 M/s Dongare Trading Ltd Vs M/sCHETAN NOT INOT MENTIONEDINOT
IShubham Kumar Naresh Kumar Co [SINGH(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
M ATL
CS (COMM)/33/2024 12-01-2024 M/s Dongare Trading Ltd Vs M/sCHETAN INOT NOT MENTIONEDINOT
Balaji Fruits ISINGH(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
OMP (COMM)/5/2024 12-01-2024 Ms Grano69 Beverages P Ltd Vs MSDEEPANSHU [NOT INOT MENTIONEDINOT
Vosco Sales P Ltd IBADIWAL(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATI
CS (COMM)/34/2024 12-01-2024 State Bank Of Indiasme Narela VsSiddharth.(P), [NOT INOT MENTIONEDINOT
Surendra Prasad MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATI
[Execution (Comm)/13/2024 [12-01-2024 IM/s Safe Finlease Pvt Ltd Vs VivekDIGVIJAY NOT NOT MENTIONEDINOT
[Kumar ISINGH MENTIONED ASAS SINGLE PAGE ISMENTIONE
IRANA(P), SINGLE PAGE ISRECIEVED D AS

RECIEVED
THROUGH MAIL

THROUGH MAIL  [SINGLE
PAGE I8
RECIEVED

THROUGH
INATT
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CS (COMM)/35/2024

15-01-2024

M/s Lrg Medivision Vs M/s Bram|
[Health Care Private Limited

[Udit Gupta(P),

NOT
MENTIONED AS

INOT MENTIONEDINOT
AS SINGLE PAGE ISMENTIONE

SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL [PAGE IS
RECIEVED
ITHROUGH
IMAIL
CS (COMM)/36/2024 15-01-2024 IArushi Aggarwal Vs Kushpal Singh  [Rakesh INOT NOT MENTIONEDINOT
[Kumar(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
CS (COMM)/37/2024 15-01-2024 IMs Shree Mahaveer Papers Through{AMIT INOT NOT MENTIONEDINOT
[ts Proprietor Vijender Kumar JainfTANWAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
Vs Ms Salasar Packaging Through Its SINGLE PAGE ISRECIEVED D AS
[Proprietor Baiju Rai RECIEVED THROUGH MAIL  |[SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/38/2024 16-01-2024 Vinod Chopra Vs Aman Gupta [Bipul Mishra(P),[NOT NOT MENTIONEDINOT
MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/39/2024 16-01-2024 [Punjab National Bank Vs RavilPooja Garg(P), INOT NOT MENTIONEDINOT
[Hosiery Manufacturers MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
CS (COMM)/40/2024 16-01-2024 Spark E Lina Polymers Pvt Ltd VSROHIT Goel(P),NOT NOT MENTIONEDINOT

[Shakti Coatings

MENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE

RECIEVED D AS

THROUGH MAIL  |SINGLE
PAGE IN
RECIEVED
THROUGH

IMAIL
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ISai Construction Company

SINGLE PAGE IS
RECIEVED
THROUGH MAIL

CS (COMM)/42/2024 19-01-2024 Sukhvender Singh Saini Vs RahulSANJAY NOT INOT MENTIONEDINOT
Verma ISHAH(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/41/2024 19-01-2024 IAxis Bank Limited Vs Naresh Kumar [VIMAL NOT NOT MENTIONEDINOT
[KHURANA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
Execution (Comm)/14/2024 [19-01-2024 [Punjab National Bank Vs Anil Jain  [NITIN INOT NOT MENTIONEDINOT
IGARG(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
OMP (I) (COMM)/11/2024 [20-01-2024 IM/s Cholamandalam Investment [Ravi  ShankarNOT NOT MENTIONEDINOT
And Finance Company Ltd VsGarg(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
[Parvez Aalam SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/10/2024 [20-01-2024 M/s Cholamandalam Investment [Ravi ~ ShankariNOT INOT MENTIONEDINOT
IAnd Finance Company Ltd Vs SushiliGarg(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
[Kumar SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/9/2024  [20-01-2024 M/s Cholamandalam Investment [Ravi ~ ShankariNOT INOT MENTIONEDINOT
And Finance Company Ltd Vs Ms |Garg(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE

RECIEVED
THROUGH MAIL

D AS
SINGLE
PAGE IN
RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM)/12/2024 [20-01-2024 M/s Cholamandalam Investment [Ravi ShankarNOT NOT MENTIONEDINOT
IAnd Finance Company Ltd Vs Subay |Garg(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
16 ISH. PANKAJ GUPTA South-West (603 Commercial Suit CS COMM.4/2024 04.01.2024 [CICI BANK VS ANISH MALIK ISATISH 0213905829 Manish@XKlfindia.co [28.12.2023
IDISTRICT JUDGE IKUMAR m
(COMMERCIAL
ICOURT-01
603 Commercial Suit CS COMM. 5/2024 04.01.2024 ICICI BANK VS MD. IFRAN ISATISH 0213905829 Manish@XKlfindia.co [28.12.2023
UMAR m
603 Commercial Suit CS COMM. 6/2024 04.01.2024 GOOD TIMES CORPORATION V; VINDER 0811299960 advravinder87@gmai[21.12.2023
REAL CARE BUILDING UMAR TYAGI l.com
603 Commercial Suit CS COMM. 8/2024 05.01.2024 HYUNDAI MOTOR VS VIJAYABHISHEK 0910291290 advocate@lai- 27.12.2023
IKHANNA ISINGH law.com
603 Commercial Suit CS COMM. 7/2024 05.01.2024 SHREE GANESH TRADERS VSHITESH 0811059395 Puris1i@yahoo.co.in [18.12.2023
RADHEY ENTERPRISES ICHHABRA
603 Commercial Suit CS COMM. 10/2024 05.01.2024 ICICI BANK VS RISHANK SETHI |JALOK KUMAR (9911000126 ALOK.ADC2001@G [23.12.2023
MAIL.COM
603 Commercial Suit CS COMM. 9/2024 06.01.2024 [CICI BANK VS MONIKA JALOK KUMAR (9911000126 ALOK.ADC2001@G [23.12.2023
MAIL.COM
603 Commercial Suit CS COMM. 13/2024 08.01.2024 BHAGWAN SINGH VS ANMOLSHRESHTH 0871206484 Shreshth@lawkins.in |04.01.2024
IBHASIN JAIN
603 Commercial Suit CS COMM. 18/2024 09.01.2024 M/S SRP MEDIA VS M/SANCHAL 0654554644 advocatealok1975@g [20.12.2023
EXTREME MEDIA IBHARDHWAJ mail.com
603 Commercial Suit CS COMM. 19/2024 09.01.2024 M/S INDOLOG LOGISTIC VS M/SSANDEEP 8368088183 advsandeepkarn@gm|[09.01.2024
[LEATHER TREND KUMAR lail.com
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603 Commercial Suit CS COMM. 20/2024 10.01.2024 M/S INDOLOG LOGISTIC VS M/SSANDEEP 8368088183 dvsandeepkarn@gm|09.01.2024
SSMF LEATHER TREND UMAR il.com

603 Commercial Suit CS COMM. 21/2024 10.01.2024 IM/S PRIYANSHI VS M/S SHIFAVIVEK 0999137818 vivekkataria1991@gm|06.01.2024
[FASHION KATARIA ail.com

603 Commercial Suit CS COMM. 27/2024 11.01.2024 VIPIN KUMAR VS NATIONAMANMOHAN [9811259231 gurpreetsethil974@g [06.01.2024
INSURNCE CO. LTD. ISINGH mail.com

603 Commercial Suit CS COMM. 28/2024 11.01.2024 IDEEPA KASHYAP VS RGNIAJITENDER 0999385389 advrajputk@gmail.co [27.12.2023
IDERMASUTICAL RAJPUT m

603 Commercial Suit CS COMM. 31/2024 12.01.2024 CHANDAN PRADHAN VS ATULJPRADEEP 0868212643 pradeepkar13@gmail.fi1.01.2024
IPRATAP SINGH IKUMARKAR com

603 Commercial Suit CS COMM. 40/2024 18.01.2024 IBLISS REFRIGERATION VSGUNJAN 0313350568 ek@cgk.legal 16.01.2024
ANAND ENTERPRISES KUMAR

603 Commercial Suit CS COMM. 47/2024 19.01.2024 IDEVI KARAN ASSOCIATES VSINAVNEET 0868546432 navneetsharmaadvoc [16.01.2024
ANOOP KUMAR ISHARMA ate@gmail.com

603 ARBITRATION MATTER ARB.A.COMM. 1/2024 11.01.2024 SHIVAM  COMPUTERS VS|VIBHU JAIN 9729615170 admin@vjlawoffice.in[01.01.2024
INEOGROWTH CREDIT

603 IMISC. CASES MISC/DJ/ADJ/6/2024 06.01.2024 INDIANN OVERSEAS VS NAZIRMUNISH 0999935053 advocatemcjoshi@gm|05.01.2024
AHMED ICHANDER ail.com

603 IMISC. CASES MISC/DJ/ADJ/14/2024 11.01.2024 IKAMLESH DHALL VS M/S INEXINAKULJAIN [0810150166 nakuljainadvocate@g[09.01.2024
IGLOBAL LLP mail.com

603 IMISC. CASES MISC/DJ/ADJ/17/2024 12.01.2024 RAKESH KUMAR VS GYANA.K. PANDEY [9312982075 Pandeylegal@gmail.c [12.01.2024
SHAKTI CGH om

603 EXECUTION CASES EX. COMM. 3/2024 6.01.2024 IDEVEMDER KUMAR VS UNION [D.K. GUPTA 0871026280 DKGUPTA1155@GM [06.01.2024
OF INDIA AIL.COM

603 EXECUTION CASES EX. COMM. 6/2024 09.01.2024 IKOTAK MAHINDRA PRIME VSKUSHAL 0958724670 KUSHAL.KUMAR@E|09.01.2024
INITIN SHARMA KUMAR RUDITELEGAL.ASIA|
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U7 IMS. SAVITA[South-West (613 commercial suit CS (COMM)/61/2024 p7-01-2024 Ms Indus Engineering Projects IndialSh. Sohitig811760072 1dvocatedeepakmah |25-01-2024
[RAO/SH. VIKAS] Private Limited Vs Ms KwalityBhardwaj 1raj@gmail.com
IDHULL, DISTRICT] onveying Systems
JDUGE,
ICOMMERCIAL 613 commerecial suit CS (COMM)/53/2024 b4-01-2024 TANNI VERSACE S.R.L. Vs ASHOK|Sh.Navlin Swaing999093893 eludication.legal @ou [23-01-2024
ICOURT-02/SH. UMAR (JOHN DOE) tlook.com
IVIKAS DHULL,
IDISTRICT JUDGE,
COMMERCIAL 613 commercial suit CS (COMM)/56/2024 4-01-2024 Manpreet Singh Vs Ajay Babbar ISh.  Himanshul8750021607 contact@utkrishthala [22-01-2024
(COURT. [Dhawan .com
613 commercial suit CS (COMM)/57/2024 4-01-2024 [Kailash Chand Proprietor Of AashilMs. JAGRITI9711447986 kailashbansal38 @gm [22-01-2024
[Enterprises Vs Anmol BhasinAIN ail.com
[Proprietor Of Anmol Enterprises
613 commercial execution Execution (Comm.)/10/2024 [22-01-2024 IM/s Logix Distributors Pvt Ltd ScpiSh. RAJESH [0811389028 anjubagai@yahoo.co [30-12-2023
Cnf Vs Mr Yogesh Jain [KUMAR m
613 commercial execution [Execution (Comm.)/11/2024 [22-01-2024 Tajinder Kaur Vs Jagmeet Singh ISh. SATISH[7042198312 info@centurylawfirm f19-01-2024
PRAKASH in
613 commercial suit CS (COMM)/51/2024 02-01-2024 [Punjab National Bank Vs GauraviSh.Saurav 0899331166 sauravbhasinio@gmaf19-01-2024
Kalra [Bhasin il.com
613 commercial suit CS (COMM)/39/2024 16-01-2024 [Rakesh Gupta Vs Dr Batra S PositivelSh.NITIN GARG{9971071119 shreebalaji.distributo [05-01-2024
[Health Products Ltd rs1969@gmail.com
48 ISH. AMIT BANSAL,South-West |614 commercial suit CS (COMM)/38/2024 15-01-2024 Continental Carriers Pvt Ltd VsfSh.Rajan 0811432766 surjit.singh@contine [15-01-2024
[IDISTRICT JUDGE, Globe Line Shipping Services PrivateMiglani ntalgroup.com
ICOMMERCIAL [Limited
ICOURT-03/SH. AMIT|
IBANSAL, DISTRICT] 614 commercial suit CS (COMM)/36/2024 12-01-2024 S.I. Energy Ventures Pvt Ltd VsSh.Ranjan 8505898181 advranjan.rai@gmail.[11-01-2024
JUDGE, Trackon Courier Pvt Limited Kumar Rai com
ICOMMERCIAL
ICOURT-03
614 commercial suit CS (COMM)/26/2024 11-01-2024 IM/s Manvi Impex Vs M/s Rishabh{Sh.VIVEK 0999137818 vivekkataria1991@gm|09-01-2024
Synthetics KUMAR ail.com
IKATARIA
614 commercial suit CS (COMM)/29/2024 11-01-2024 [Karambir Singh Khatri Vs MunicipallSh. VIVEK0891246538 komalkhatri2oo7@re [16-12-2023
Corporation Of Delhi ILUTHRA diffmail.com
614 commercial execution Execution (Comm.)/4/2024 [09-01-2024 [Kotak Mahindra Prime Ltd VsSh. Rishabhig958724670 KUSHAL.KUMAR@E|05-12-2023
ISushma Prakash [Saxena RUDITELEGALL.ASIA]




S.No Court
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614

Case Type

commercial execution

Case Number

[Execution (Comm.)/5/2024

Date
Registration

09-01-2024

Name

otak Mahindra Prime Ltd Vs Nitin
Tomar

ofPetitioner Name VS RespondentAdvocate

ISh. Rishabh
[Saxena

Advocate
Number

9958724670

MobileAdvocate email id

USHAL.KUMAR@E
RUDITELEGAL.ASIA]

Date of e-
filing

06-01-2024

614 commercial suit CS (COMM)/12/2024 08-01-2024 IM/s Garg Associates Vs M/s CSRISh.Ashish Garg 19999277049 ashishgarglegal @gmalo4-01-2024
Groups And Steel Enterprises il.com
614 commercial suit CS (COMM)/14/2024 08-01-2024 Ananya Enterprises Through ShiSh.Sidhant Antiljgg911083232 antillawoffice@gmail.[o4-01-2024
[Umesh Sharma Vs S Square Through| com
IMr Azhar Khan
614 commercial suit CS (COMM)/11/2024 06-01-2024 l[cici Bank Limited Vs Uday Singh ~ |[Sh.ALOK 0911000126 alok.adv2001@gmail.[26-12-2023
KUMAR com
614 commercial suit CS (COMM)/2/2024 03-01-2024 ICICI Bank LTD Vs Amit KumarSh.MANISH 0213905829 manish@klfindia.co [29-12-2023
[Bhati IDEWAN m
614 commercial suit CS (COMM)/3/2024 03-01-2024 Canon India Pvt Ltd Vs FeedbackiSh.  ANSHUL8269070908 djain@luthra.com  [29-12-2023
[nfra Private Limited ISEHGAL
19 ISH. RAKESH|South-West [509 Commercial Suit CS(COMM)/15/24 08.01.24 RINCE THOMAS VS BHUSHAN|SH.JM KALIA 9810325510 jmkaliaandcompany [26.12.23
[IPANDIT, DISTRICT] IDILIPRAO SATPUTE @gmail.com
JUDGE,
ICOMMERCIAL
ICOURT-03
509 Commercial Suit CS(COMM)/16/24 08.01.24 [UNION BANK OF INDIA VS MEETAMS. DEEPAQ312292558 advocate.deepa.guptalo2.01.24
JAISWAL IGUPTA @gmail.com
509 Commercial Suit CS(COMM)/17/24 08.01.24 ICICI BANK LTD VS NAVEEN[]SH. ALOK9911000126 alok.adv2001@gmail.[26.12.23
TAYAL KUMAR com
509 Commercial Suit CS(COMM)/22/24 10.01.24 IBABLOO SAINI VS VITTAL HOMESH. NIKHLESH9911363574 nikhleshvashishts@g |05.01.24
CARE IVASHISHTS mail.com




S.No Court

District

Court Room

509

Case Type

Commercial Suit

Case Number

CS(COMM)/25/24

Date
Registration

11.01.24

Name

M/S VELOGIC (I) PVT LTD VS M/S
IAKSAI CREATION & ORS

ofPetitioner Name VS RespondentAdvocate

H. AKSHAY|
APOOR

Advocate
Number

8130909187

MobileAdvocate email id

litigation@surico.in

Date of
filing

09.01.24

509 Commercial Suit CS(COMM)/33/24 12.01.24 AURO LOGISTICS VS GLOBALSSH. ANKANI999722788 - 12.01.24
ILOGISTICS ISURI
509 Commercial Suit CS(COMM)/35/24 12.01.24 IMOHIT VS HANSRAJ ASIJA & ORS [SH. ARVINDI9810676750 arvind_kumar253@y [12.01.24
IKUMAR ahoo.com
509 Commercial Suit CS(COMM)/34/24 12.01.24 IM/S INKOPIOUS PVT LTD VS M/S[SH. ROHIT9212412477 ravikumar7412@redif|30.12.23
IBAJAJ CAPITAL INSURANCEKUMAR fmail.com,
BROKING LTD Adravikumar72@gmal
il.com
509 Commercial Suit CS(COMM)/37/24 15.01.24 INDIAN BANK VS M/S RAJRANIISH. 0OMj9891258199 opsarkar@yahoo.co.i [12.01.24
ICREATIONS IPRAKASH 8920313176 n
509 Commercial Suit CS(COMM)/43/24 18.01.24 IPUMA SE VS ASHOK KUMAR ISH. GAUTAM09999093893 eludication.legal@outf16.01.24
BHASIN 0999306881 look.com
509 Commercial Suit CS (COMM)/46/24 18.01.24 IPNB VS DEEPAK KUMAR VIJAY [SH. ARUNP899138242 arunbhardwaj1206@ [18.12.23
BHARDWAJ 19999337580 gmail.com
509 Commercial Suit CS (COMM)/49/24 £0.01.24 INIKE. INNOVATE CV VS ASHOKISH. SHRAVAN6201970125 unitedmark@uniteda [20.01.24
KUMAR & ORS [KUMAR ndunited.com
BANSAL
509 Commercial Suit CS (COMM)/50/24 £0.01.24 M/S CHARVIK BIO ENGG VS M/SSH.YASH 0910979764 yvashtandon@live.co [26.12.23

MAGO THERMAL

[TANDON

m
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509 Commercial Suit CS (COMM)/52/24 04.01.24 IMICHAEL KORS INTERNATIONALSH. GAUTAMi9999093893 eludicagttion.legal@o[23.01.24
GMBH VS ASHOK KUMAR IBHASIN utlook.com

509 Commercial Suit CS (COMM)/60/24 27.01.24 RAMMOH CONSULTANCY]MS. 8800802195 meenakshisangra@g [25.01.24
SERVICES VS GURGAONMEENAKSHI mail.com
IPACKAGING PVT LTD ISALARYA

509 Commercial Suit CS (COMM)/62/24 29.01.24 AMBAR NATH BBANNNERJEE VS|SH. YUDHVIR9810599283 advyudhviri957@gm [29.01.24
INARESH KUMAR ISINGH ail.com

Total

1409
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